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NTRL ADMINISTRATIVE TRIJL 
WWAHATD BENCH 

ORDERSSHEET 

I. Origin1 Jpp1icatiOfl No.   cq- 

, 2. - Mise Petition  

3. Contempt Petition No. 	___.j iii. lvi 	U 

 Review Appiiq;L9; 4 J,g.  

t. 	 _III- - 
.-VS- Union of India & Ors 

. 	 -.• 
ieca  pp 	w .. 

. -- j 	j 

t:.. H- .-\- • 

:
dv93tc for the Resp 

• 	. 	 1.1. 

' 	•*- 	i11I. 	 / 

'esOfReg1StrY t 	th$ 

— 

in torn. -.21.'07 ) 
Counsel for the applicant is absent. 

Is 	I 	t'djt....t J. 1f(t 	P.S. 	A)/- 	. Poston29.8.O7fbrdrder. 	
/ dpusitcd vi 	iPOj.. 

No.. ...O-'$j 	. 
1 

I •, 

. 	. 

. 
I 	ut ) 	I(i.'_.. ;b 	-)ç;t, •-\. 	' 	- 2 - 

Vice-Chairman 
- 

'SI 
- 

* 	
- 	 - 	•l 	• 	jr.. 

• 	 ..-. 	 . - ., 

:. 	 '- 

c 
lsdtI.s., 	.'J.-'A 	. 	__,;) 	•••••••••..• 

29.8.07 Counsel for the applicant is absent. 

i_ .. 	•-.... 	 fI. 	iL i 

thi. 	;. 	. 	I 	
1• 

• 	- . 	ii. 	 Pg 

'i(;/ - 	I,. 	•• 	it,. 	.• i 	..-u.•_' 	II 

.- 	•. 
- 	-, • 	.1. 	-f .. 	i 1 . 	uIL. 

J 	•• ; i 	. jjt La. 	ch ii ).m.inq 	13.9.07 

uu.IJ.iIqu 	,ILI! 

Post on 13.9.07 for order. 

- 	Vice-Chairman 

t 

Let the case be posted 	 17.9.07.  

Vice-Chairman 

,, 



0-17 	-\ 

17.9.07 	NOflQppearsfor the parties 
Post the matter o1o. i. 07: 	- - 

r . 	. 	... 	•- 	 / 

( 	.. 	. 	..:.:....- ............. 

Vice-Qhajan- 
. 	.. 

007 	 None appars for the applic nior 

theappIiant is present On 21 A gust, on 
• 29 Aust, 13th , September and 17"  - 	1• 	•...•.. 	.. 

\ 	September en this matter. 

	

\ 	aiso appearto o4cute the e. - 

\. 	Perus f - • Iss 	'Noticà'.'the 
•\ Respóñdents .•ca 	tzon-tO - fiiethej 

\writtenStatem 	' by04d2.20Q7. / 
•• • mnatt .ono4.12:2007: * .. 

.................. : - H  

(1 	 - 
Me he A) 	Viee- hirman 

F 	

lii 
 

-- 	 10 102007 	 None appears for. the Applicant nor 
the Applicant is present On 21 August, 29th 

August, 13th September and 17th Septembe 
uz i14t*# / 	when this matter - was listedneó 

appeared toprosecutthe case. 	S  
Perused the materials on record. 

Issue Notice to the Respondents calling 
upon to tile their Written Statement H/reply 
byO4.12.2007.,,',: •. 

• 	.. 	Call this matter on 04.12.2007. 
Mrs Manjula ,, Das,t learned Addl.Standing 

- Counsel for the Central Government 

undertakes to file -her appearance inenio in, 
this case to take steps for filing reply. 

Send copies of this order to• the 
• - Applicant in - the addtess •ven in the 

Original Application. 	. 	. 

(khushiraxn 	(M.RMohanty) 
• Memher(A) 	Vice-Chirmn 

In 	10. 

.1 	.- 

• 	
. 	:• 

-- 
-o 

IM 



oA•/ 
( 7  
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r . 12.2007 

/$e41'-A i-er 

J 	JNb/3 
1: 

No Written Statement has been filed 

in this case as yet. Mrs. Manjula Das, 

learned Addi. Standing Counsel 

appearing for the Union of India, seeks 

more time to ifie Written Statement. Payer 

is allowed. 

Call this matter on 08.01.2008 

awaiting Written Statement from the 
I, 

Respondents. 

, 11 t4- 
• - 

	 r 
v/°/' 
Pl- left! jc7_. 	08.01.2008 

E\ 	Qrjt(& 

3.2i6} 

4/ b 'AJ 

+dr \  

(M. R. Mohanty) 
4 mhei 
	

Vice-  Chairman 

Lw 

Mrs.M.Das, learned Addi. Standing 

(counsel appearing for the Respondents)seeks 

more time to file written statement. 

Call this matter on 22.02.2008 awaiting 

written statement from the Respondents. 

Send copies of this order to the 

Respondents (in the address given in the O.A.) 

who should file their written statement well 

before 22nd February, 2008. 

II 
eAbbl 

(Khushiram) 
Member (A) Vice-Chairman 

) 

*111 "SV, ) 0 1  - 

V'Is r&4 

c\, 	
~__.).• 	 -__c 	S 
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0T4)1 4o/oi/o 	 O.A.218of07 	1 

J)24..t 

r. 	. . 	
. 22.012008 	1-leaixl 	Mr. 	J.KiIita' learned 

	

... 	 counsel appeaiing or the.Apcañt and 

M. Das, 1earnd Add.l. Sndg 

counsel appeiiing for the He spodents' 

•" "No.lto4. CounselfortheApphantwants 

four weeks time to me .,rejoer to the 

written statement. Prayerisned. 
I 	

Cali this mailer on 24.3.208 for 
Admission.  

p 

(4hshim) 
Memb4r (A) 

'4. 

	

. 	 . 	 ... 

- 	

. 	.. 	
J.• 

ttol.) Ldi?/  

cii 4th.. 

	

r 
	 (. £LJ 

%t 'fl.Lt&L S&LtW. 

- 	.... 

for ttie ADPI&cant 

or me AI\jThc'!nt Is reseflt. rwneaiso' 

	

LCj)reSCfl.iS \e)((et.US. 	j 

	

uai tn matter.... 	.00s br • 

..:iflflg. 

-eni copu 	t this c -rderto - tIie... . 

mid f1eesponefl 

-r 



O.A. 218 of 2007 

OTcty C9 Z 2 /o3I o 
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JL 

24.03.2008 None appears for the Applicant 

nor the Applicant is present. None also 

represents Respondents. 

Call this matter 26.05.2008 for 

hearing. 
Send copies of this order to the 

Applicant and the Respondents in the 

address given in the O.A. 

.  --:k (M. N. Mohanty) 
Vice- Chairman 

hu 

On the prayer of Mr H, Thakurla, 

. 	
learned Counsel appearing for the 
Applicant, made in presence of Mrs M. Das, 
learned Addi. Sthndig Counsel for the 
Union of India, call this matter for hearing 
. 22.07.2008. 

• i. 
%5/ 	 t. 	 .hushiram) 	(M.R. Mohanty 

Member (A) 	Vice-Chairman 
1, 2 	 nkrn 

22.07.2008 	On the prayer of Mr. B.Sanna, learned 
• 

	

	 counsel appearing for the Applicant, this 

matter stands adjourned to be taken up for 

- 	 hearing on 28 11,  August, 2008. 
Ie 

17 	 ('ushiram) 	(M.R.Mohanty) 
Member (A) 	Vice-chairman 

Lm 

.¼)j 

01 



28.08.2008 	On the prayer of learned counsel 

( LJ 	appearing for the Applicant, call this matter 

on 25.09.2008. 

(Khushiram) 
Member(A) 

hn 

(M. N. Mohanty) 
Vice- Chairman 

A) 

OR 

25.09.2008. 	Mr. B. Sarma, learned counsel 

appearing for the Applicant is present. Mrs. 

M. Das, learned Addi. Standing counseil 

appearing for the Union of India is however, 

absent. 

Call this matter on 26.11.2008 for 
heariig. 

(S.N.Shukla) 	 Mohanty)  
Member(A) 	 Vice- Chairman t 

Rqk 

26.11.2008 	Call this matter on 21st January, 2009 

for hearing. 

(M.RMohanty) 
/ 1n 
	 Vicc-Chairman 

 ;: 	i\- 

\c 	
r 
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O.A. No. 218/20 	 () 

26.02.2009 	, On the prayer of learned counsel for 

both the parties, cãllihis matter on 24.03.2009. 

(M.R.Mohanty) 
Vice-Chairman 

/bb/ 

24.032009 	Court work suspended due to sad 

demise of Honbie Justice Guman Mal Lodha 

(former Chief Justice of Gauhati High Court) 

and, accordingly, call this matter on 

07.05.2009 for hearing. 

' .9 

By Order 

1• 

/pb/ 

c.& 

07.05.2009 Call this matter on 22.06.2009 for 

hearing. 

(M.R. 	anty) 
Vice-Chairman 

un 

22.06.2009 	Call this matter on 13.08. 

2009 for hearing. 

(M.R.Mohanty) 
Vice-Chairman 

/hn/ 
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1.3.08.2009 None 	appears 	for 	the 

. - .'. Applicthoitiie.Applicant• is 

nSënt. .Mts; M. Dàs, leathèd Addi. 

Standing counsel appearing for the 

• . . Respondents is present. Mrs. Pumbi 

Das, leaied counsel representing 

the Respondent No 5 is also present 

Call 	this 	matter 	on 
J N. 	 . 	. P15.10.2009 for he?ring. 

Send copies of this order to 
... 	. 	the Applicant who sho1d take steps 

.. 	. 	for presenting his case on the date •  

• 	fixed. 

(M 	urvedi) 	(M P Mohanty) 
M ber(A) 	Vice-Chairman 

	

/lm/ 	.. 	. 	•. 

15i0.2009 	None appears for the ApIicät 

nor the Applicarf is present Howevr, 

Mrs.M.Das, learned Sr. Standing counsel 

. representing the Govt. of iroii,a is present 

 Jertwo  Call this 	 . On 04.12.2009 for. 

hearing. 	•• I .- 	 .,. 	 •.. 
3,j rO3 

I 	 . 	. 	 (M K aturvedi) 	(M R Mohantv) 

	

Member (A) 	••. Vice-Chairmdn 
I.. 	. 	 . IbbI 	 . 	.• 	• 	. 

kL C.0¼..534 ks  

WL 

	

.............................,, . 	.. 

• 	 . 	
. 	..t.o4.1..2oo9 	•..• i1one appears for Applicant, despite 

1c '° 	. .. 	... 	
second call. In the interest of justice case is 

adjourned to 11.01.2010. 

	

(Madan Kuifàr Ctturvedi) .. 	(Mukesh K. ar Gupta) 
Member. 	.•. 	. 	.. 	tflb (J) 

/Lm 	....• (A).. 	

M 

	

•.•,... 	 . 
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111.1.2010. 	None appears for the 

Applicant despite second pall. On last 

three consecutive dats: of hearinq 

namely; 13th  August, 1 5thQcfober  and 4th 

December 2009, there was no 

appearance for the Appliant. Learned 

counsel for the Respondents have pointed 

out that vide order dated 21st November 

2009 Applicant has been promoted to the 

post of Wildlife Inspector purely on adhoc 

basis. This could be one of the reason for 

showing no interest in prosecutinq the 

present Application. Accordiny, O.A. is 

dismissed for default. 

0 

Jl 

lk 

t 

Madan Ku)th Chaturvedl) 	(Mukesh Kumar Gupta) 
Member (A) 
	

Mernber(J) 
iLmi 

CQ.i..\,Lc 

tQLU oJ1,R,o 
	 25.02.2010 	Vide order of even date passed in 

M.A.19/2010, O.A. was restored to its number 
and disposed of for the reasons recorded 
separately. 

/ 
(Madan Kumar Chaturvedi) 

Member (A) 

d 	/ 	/ LC&(t44 

Qr 	/ 

 

OR 

0 	/ 

WQ 

Q, 
'I 

(Mukesh kumar Gupta) 
Member (J) 



CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

O.A. No. 218 of 2007 

DATE OF DECISION: 25.02.2010 

Shri K.K.Sarma 

...................................................................A pp licant/s.  
Mr.J .Kalita 

.................................................................Advocate for the 
Applicant/s. 

- Versus- 
U.O.l. & Ors 

.......................................................................Respondent/s 

Mrs. M.Das, Sr.C.G.S.C. 
...................................................................Advocate for the 

Respondents 

CORAM 

THE HON'BLE MR.MUKESH KUMAR GUPTA, MEMBER (J) 

THE HON'BLE MR.MADAN KUMAR CHATURVEDI, MEMBER (A) 

Whether Reporters of local newspapers may be allowed to see 	Ys/No 
the Judgment? 	 / 

Whether to be referred to the Reporter or not? 	 Y s/No 

Whether their Lordships wish to see the fair copy 
of the Judgment? 	 Y s/N 

Judgment delivered by 	 Hon'bl Member (J) 



O.A.2 182OO7 

CENTRAL ADMINISRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No. 218 of 2007 

Date of Decision: This, the 25th  day of February, 2010. 

4 HON'BLE SHRI MIJKESH KUMAR GUPTA, JUDICIAL MEMBER 

HON'BLE SHRI MADAN .KUMAR CHATURVEDI, ADMINISTRATIVE MEMBER 

Shri K.K.Sarma 
(Technical Assistant Wildlife) 
C/o Wildlife Sub-Regional Office 
Tarun Nagar Main Road 
Dispur, Guwahati-5. 

.Applicant 
By Advocate: 	Mr.J.Kalita 

-Versus- 

Union of India represented by the Secretary 
Ministry of Environment and Forests 
Government of India 
Paryavaran Bhawan 
CGO Complex, Lodhi Road 
New Delhi-100 003. 

Additional Director General (Wildlife) & 
Director Wildlife Prevention 
Ministry of Environment and Forests 
Government of India 
Paryavaran Bhawan 
CGO Complex, Lodhi Road 
New Delhi-100 003. 

Regional Deputy Director Wildlife Prevention 
(Eastern Region) 
Ministry of Environment and Forests 
Govt. of India, Nizam Palace 
2nd MSO Building, 6th Floor 
234/4, A.J.C. Bose Road 
Kolkata-20. 

Under Secretary 
Staff Selection Commission 
Department of Personnel & Training 
Ministry of Personnel, Public Grievances & Pensions 
Block No.12, CGO Complex, Lodhi Road 
New Delhi-3. 

Page 1 of.3 
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O.A.218 of 2007 

5. 	Madhivanan. S. (Wildlife Ihspectór) 
S/o Asupathy S. 
Rio Seru Kovan - 	- 
P.O: Elanthanu, Dist: Nagapatanam 
State: Tamilnadu. 

Respondents 
By Advocate: 	Mrs. M.Das, Sr. C.G.S.C. 

0 R D E R (ORAL) 

MUKESH KUMAR GUPTA, MEMBER (J): 

As present 0.A has been restored vide order of even date 

passed in M.A. No.19/2010, we decided to proceed to hear present O.A. 

on merits. 

By. present 0.A.; applicant seeks two distinct reliefs, namely, 

promotion to the next higher post of Wildlife Inspector in 20% promotional 

quota. He further seeks parity of pay scale and grant of scale of Rs.5000-

8000/- instead of Rs.4500-7000/- in terms of recommendation made by 5th 

CPC, 

In our considered view, these two reliefs are not 

consequential to each other thereby hit by Rule 10 of CAT (Procedure) 

Rules, 1987. Therefore, relief claimed in present O.A. is confined to first 

relief, namely, promotion. As such applicant would be at liberty to take 

appropriate steps in terms of rules and lqw on the subject as for as relief 

regarding of pay scale is concerned. 

It has been admitted that during pendency of present 0.A., 

Applicant had been promoted to said post vide order dated 21.11.2009 

on ad-hoc basis. Learned counsel for the Applicant Mr.J.Kalita states that 

Page2of3 



O.A.218of 2007 

he would be satisfied if that flomenclature of "ad-hoc" is converted to 

"regular" promotion. That being the fact, Applicant should make 

appropriate representation before the competent authority highlighting 

his eligibility, seniority, zone of consideration as well as suitability in terms of 

requirements of the Rules framed for the said post. If such a representation 

is submitted within a fortnight from today, the Respondents shall consider 

the some and take all appropriate steps by passing reasoned and 

speaking order at the earliest. 

5. 	 Accordingly, O.A. is disposed of. No costs. 

S 

(MA (K'UMAR CHATURVEDI) 
	

(MUKESH KUMAR GUPTA. 
MEMBER (A) 
	

MEMBER (J) 

Page3 of3 
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Bench 

BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 

- 	GUWAHATI BENCH 	ASSAM 

O.A;. Case No..,U?,/2007 

Sri Kishor Kumar Sarma 

Applicant. 

- VS- 

Union of India & Ors. 

Respondents. 

SYNOPSIS 

The application is being filed before the Central 

Administrative Tribunal praying for issuance of a direc-

tion and/or order of like nature so as to give adequate 

relief to the applicant. 

The applicant was appointed for the post of Tech-

nical Assistant (Wildlife) dated on 3/9/98 under the 

Ministry of Environment and Forest in the scale of Rs. 

4500/- to 7000/- in the Sub-Regional Office, Wildlife 

Preservation Eastern Region. His service was registered 

and confirmed on 3/9/2000. The applicant states that 

after long continuation of 8 years service in the said 

post, the Respondent Authority intentionally deprived 

the applicant from getting promotion from the post of 

Technical Assistant to the post of Wildlife Inspector. 
-.---.-.----------.-.----------------.---.---------, ------------------------------------ 

As per notification dated 27/9/2000 (Annexure-4) the 

applicant should be promoted to the post of Wildlife 

Inspector. Moreover, the applicant has not received the 

pay scale of Rs. 5000/- to 8000/- as per 

Contd.. 



V. 

provisions/sanctioned by Fifth Central Pay Commission 

report dated 1/1/96 (Annexurell) The applicant has 

received the pay scale of Rs. 4500/' to 7000/ from the 

date of joining to till date (Upto date). Thereafter 

the applicant has already approached and filed varioUs 

representation before the Concerned Higher AuthoritY but 

till today the Respondent Authorities have not taken any 

steps regarding promotiOfl and to make payment of scale 

ie. 5000/ -  to 8000/ 
as per laid down by the Fifth 

central Pay Commission report dated 1/1/96. It is per- 

tinent to mention that regarding promotion the Respond - 

ent Authorities had already promoted illegally to Re- 

spondent No.5- Thereafter, the Hon'blo Tribunal may be 

directed and/or may be pleased to set aside the impugned 

selection and promotion of the Respondent No.5. Hence 

this case, the Hon'ble Tribunal should be interfered in 

this case and may be pleased to promote the applicant to 

the post of Wildlife Inspector and/or to give the scale 

of Rupees 5000/ to 8000/ -  as per provision of the Fifth 

central Pay Commission report dated on 1/1/96 from the 

date of joinin9 to till date of the applicant. Hence 

this application before this Hon'ble Tribunal redressal 

of the grievance of the applicant. 

Filed by 

HitesWa.r Thakurla 

Advocate 

Contd....  
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BEFORE THE CENTRAL. ADMINISTRATIVE TRIBUNAL. 

GUWAHATI BENCH 	SSAM 

O.A. Case Na.. 	l../2007 

Sri I<ishor (umar Sarma 

Applicant. 

Union of India & Ors. 

Rsspondents. 

LIST OF SATES 

SI, 	Annexure 	Particular 

1.. 	Ann-i 	Appointment 	under 	ordar 	dated 

26/8198.. 

 Ann-2 Service confirmation order dated 

3/9/2000. 

 Ann-3 Notification order dated 25/2/90 

 Ann-4 Notification order dated 27/9/2000 

 Ann"S Adoc'appointment 	order 	dated 

28/1/1998 	passed 	by 	the 	under 

Secretary. 

 nn,"6 Representation dated 23/10/2000. 

 Anrr'7 Advertisement 	of 	Staff 	Selection 

Commission dated 8/9/05.. 

Contd....  

<I 



8. Ann-8 Application Rejection order of 	the 

applicant 	by the 	Staff 	Selection 

• Commission dated 30/6/06., 

9 Ann-9 Service book of Respondent No..5. 

10. Ann-9 A Representation dated 28/7/06,. 

ii, Ann'10 Vacancy position order dated 

11/7/07 

 Ann-il Fifth Central Pay Commssi:on Report 

.1/1/96. 

 Ann-12. Representation dated 1/12/04. 

 Ann13. Forwarding 	order 	of 	scale 	dated 

23/12/04 	passed 	by 	the 	Regional 

Deputy Director.  

 Ann-14 series Various 	representation 	of 	the 

applicant.. 

.16. Ann-IS Forwarding order dated 20/6/03 

17. Ann-16 Forwarding order dat.od 13/5/05 

Filed by 

Hiteswar Thakuria 

Advocate 

I 

I 

Contd. 	p1 



BEFORE..ThECENJRALADMINISIRuIVE5RIBVNL. 

O.A. Noi?/2007 

Sri Kishor Kumar Sarma 
Applicant 

-vs- 
Union of India & Ors 

Respondents.. 

-'I 

No ... 	.-P.a..r..t iqqla r .s.•P.ge Nps 

1 	. 	Petition 

2.. 	Verification 

3, 	Affidavit 

4.. 	Annexure - 1 	-. 

5. 	Annexure - 2 

6.. 	Annexure - 3 

Annexu.re- 4 

Annexure- 5 	.... 

Annexure- 6  

Annexure- 7 	. 

Annexure- 8 

Annexure- 9(A) 

. Annexure- 10 	. ... 

Annexure- 11 

15. 	Annexure- 12 

16, 	Annoxure- 13 

Annexure- 14  

Annexure- 15 

Annexure- 16 

I  9 	(O 	Filed by 

Hiiteswar Thakuria,, Advocate 

-/r8 /7 
Contd... .. 



O.A.

GUWAHATI  

 No19 /2007 

J 
I 
A 

Sri Kishor Kurnar Sarma 

Applicant 

- vs_ 

Union of indi.a & Ors 

Resçondents. - 

eit.i .. 
	

cant 

1 Sri Kishor Kumar Sarma (Technical Assistant Wildlife) 

C/o Wildlife Sub-Regional Office 

Tarun Wagar Main Road, 

D.ispur Guwahati-5. 

 

I. Union of India, 

rep resented by the Secretary 

.Ministry of Environment and Forests 

Govt. of India, 

Parayanvaran Bhaban, CGO Complex, 

Lodhi Road, New Delhi-3. 

Contd. 



(2) 

Ii.Additionai Director General 

(Wildlife) & Director Wildlife 

Preservation, Ministry of Environ 

ment and Forests, Govt. of 

India,Parayanva.ran 8:hawa.n, CQO 

Complex, Lodhi Road, NewDelhi-3. 

III.. Regional Deputy Director,, 

Wildlife Preservation 

(Eastern Region), 

Ministry of Environment of Forests, 

Govt.. of India, N.izam Palace', 

2nd MSO Building, 6th Floor., 

234/4 A.J.C.Booc Road,, 

Kol kata-20... 

Under Secretary, 

Staff Selection Commission, 

Department of Personnel& Training., 

Ministry of Personnel Public 

Grievance & Pension, Block No.12., 

CGO. Complex, LodhiRoad, 

New Delhi-3 

Madhivanan..S. (Wildlife  inspector) 

S/0 Asupathy.S.. 

•R/o Seru Kovan 

P.. 0. 	Elanthanu 

Dist Nagapatanam 

State Tamilnadu. 

(I 
I 

Contd.. . . p 



/ 

(3) 

3. The Applicant declares that the subject matter of the 

orer challenged is within the jurisdiction of this 

Hon'ble Tribunal. 

4.. 	That the applicant further declares that the 

application is within the limitation period under sec-

tion 21 of the Administrative Tribunal. 

5. 	FACTS OF THE CASE 

5.1. That the applicant being the resident of Assam, 

Guwahati is a citizen of India and as such entitled to 

all the rights and privileges guaranteed under the 

Constitution of India. 

5.11. That the applicant most respectfully begs to state 

that the petitioner was appointed for the post of Tech-

nical Assistant (Wildlife) in the scale of Rs 4500/- to 

7000/- dated on 3/9/1998 in the Sub-Regional Office, 

Wildlife Preservation, Eastern Region, Tarun Nagar, main 

Road, Guwahati5. It is pertinent to mention that the 

petitioner's service has-  already been regularised and 

confirmed dated on 3/9/2000. The appointment letter 

along with the service confirmation order dated 3/9/1998 

and 3/9/2000 respectively were issued by the Regional 

Deputy Director, Wildlife Preservation, Govt. of India, 

Eastern Region, Kolkata. 

A photocopy of the appointment letter 

dated 3/9/1998 and service confirma- 

•tion order dated 3/9/2000 are annexed 

he:rewith and marked as ANNEXURE-1 & •2 

respectively. 

t~ 
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5.111. 	That the applicant most respectfully begs to 

state that regarding recruitment to the post of Wildlife 

Inspector Recruitment Rules, 1983 a notification was 

published by the Under Secretary to the Govt. of India 

in the Department of Environment, Forests and Wildlife 

dated on 25/2/1990. In this notification clearly stated 

•  the method of recruitment whether by Direct recruitment 

or by promotion or by deputation/transfer and percentage 

of the vacancies to be filled by various methods. 

In this regard, for promotion to the post of 

Wildlife Inspector, 20% through promotion from the Tech-

nical Assistant (Wildlife Preservation) with 5 years 

regular service in the grade and another 80% percentage 

by Direct recruitment. The essential of qualifications 

clearly stated below - 

Bachelor Degree in Science with Zoology as a subject 

from a recognised University or equivalent. 

Diploma/Certificate in Wildlife Management amended 

by the Wildlife Institute of India or eqjivalent. 

A photocopy of notification dated 

25/2/1990 is annexed herewith and 

marked as ANNEXURE-3. 

S,.IV. That the applicant states and submits that regard-

ing prior notification dated 25/2/1990, by modifying 

this said prior notification, the another notification 

was issued by the Under Secretary, Govt. of India, 

Ministry of Environment and Forests dated on 27/9/2000 

Contd... - 
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under Memo No. P.9-1/98-EF, clearly stated regarding 

promotion from the post of Technical Assistant to Wil-

dlife Inspector., 20% by promotion from Technical Assis-

tant (Wildlife preservation) with five years regular 

service in the grade and another 80% by Direct recruit- 

ment. 

A photocopy of the notification •dated 

27/9/2000 is annexed herewith and 

marked as ANNEXURE4. 

5.V. That the applicant most respectfully begs to state 

that the concern higher authority has already promoted 

from the post of Technical Assistant (Wildlife) to the 

post of Wildlife Inspector viz. Sri Abhij.it Ray Choud-

hury who was promoted to the post of Wildlife Inspector 

on ad-hoc promotion basis in 1993 and regulari8ed his 

service in 1996 and also another candidates viz. Maranko 

also promoted on ad-hoc basis under . twenty 20% promo- 

tional quota. 

in this regard another two candidate viz.. Sri S.V. 

Sheshadri •and also another Mrs. Arati Singh were promot-

ed on the basis of ad-hoc promotion to the post of 

Wildlife Inspector in Regional Wildlife Office. 

A photocopy of the order dated 28/1/97 

is annexed herewith and marked as 

.ANNEXURE-5. 

5..VI. That the applicant most respectfully begs to state 

and submits that regarding promotion on ad-hoc basis to 

I 
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the post of Wildlife Inspector a representation has 

already been filed before the Additional Inspector 

General of Forests and Director of Wildlife Preserva-

tion, Lodhi Road, CGO Complex. In this representation 

the applicant stated that so far all the technical 

assistant (Wildlife) Senior to me were given ad-hoc 

promotion to the post of Wildlife Inspector, It is 

hereby submits that the petitioner's name may be consid-

ered for the same post as he has already completed two 

years probation period. Thereafter presently the peti-

tioner is the Senior most among all the Technical Assis-

tant (Wildlife) and the petitioner is qualified for the 

post of Wildlife Inspector. 

Photocopy of the representation dated 

23/10/2000 is annexed herewith and 

marked as ANNEXURE-6. 

5.VII. That the applicant, most 	respectfully begs to 

state that regarding appointment for the post of Wil-

dlife Inspector, Wildlife Preservation (not Northern 

Region), Ministry of Environment & Forests, New Delhi 

through this advertisement an application were invited 

for the post of Wildlife Inspector by the Staff Selec-

tion Committee has required qualification as stated in 

the advertisement. Accordingly the petitioner was ap-

plied for the said post along with other candidates. But 

the petitioner's application was rejected by the Under 

Secretary under the Staff Selection Commission dated on 

30/6/06 on the ground that the petitioner eligible for 

the reason that the Diploma/Certificate in Wildlife 

Management awarded by the Wildlife Institute of India 

has not been found. 

at - 
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A photocopy of the Advertisement dated 

8/9/2005 and also another application 

reject order dated 30/6/2006 are 

annexed herewith and marked as ANNEX-

URE- 7 & 6 respectively. 

5..VXII. 	That the applicant most respectfully begs to 

state that the two candidates viz. Madhivanan and also 

another candidate Balbir Singh Khati both were selected 

by the Staff Selection Commission and accordingly they 

were appointed through direct recruitment. It is pertin-

ent to mention that both the two said candidates have no 

any Diploma/Certificate in Wildlife Management. The 

Madhivanan i.e. Respondent No.5 belongs to Schedule 

Caste Community but he was appointed against the unte-

served post i..e. Wildlife Inspector. In his service book 

clearly stated regarding caste community that belongs to 

Schedule Caste and stated his educational qualification 

M..Sc. 

In this regard the applicant filed a representa-

tion before the Secretary, Staff Selection Commission 

dated on 28/7/2006 regarding to consider his application 

f or selection to recruitment to the post of Wildlife 

Xnspector. It is pertinent to mention that the petition-

er has been working Technical Assistant under the Wil-

dlife Sub Regional Office since his date of joining and 

has been served the Department for last eight years. The 

petitioner is the in-charge of the said Sub-Regional 

Office after Assistant Director post is shifted to New 

Delhi and till today there is no any regular Wildlife 

Inspector post in the said office from 2004 onwards. 

Contd.. . . - p 
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A photocopy of the service book of the 

Respondent No.5 and also representa-

tion of the applicant dated 28/7/2006 

is annexed herewith and marked as 

ANNEXURE-9 & 9(A) 

.5..IX. That the applicant most respectfully begs to state 

that the Head Quarters Office of the Wildlife Crime 

Control Bureau and its five regional and three sub-

regional offices etc. sanctioned of the Resident is 

hereby accorded to the creation of the following new 

post with effect from the dates there are filed with 

designation and pay scale as shown below. It is pertin-

ent to mention that there are seven posts of Wildlife 

Inspectors as shown in $1. No. 6 as per scale of Rs. 

6500 to 10,5000/- 

Photocopy of the new post creation 

order dated 11/707 is annexed herewith 

and marked as ANNEXURE-lO. 

S.X. That on causing to know as regards., the aforesaid 

propnation of the petitioners to the post of Wildlife 

Inspector, your petitioner submitted various representa-

tion before the competent authority Ministry of Environ-

ment & Forest 1, Govt. of India but till date nothing has 
been initiated to relief the grievances of the petition-

er. Instead of the authorities are acting in a whimsical 

& arbitrary manner & therefore such action is liable to 

be interfered by this Hon'ble Court under Article 2.26 of 

the Constitution of India. 

Contd.... 
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5.XI. That the applicant most respectfully begs to state 

that the Respondent Authorities have not paid the scale 

of Rs. 5000/- - 8000/- to the petitioners. The petition-

e.rs hadned this Department as - Technical Assistant 

(Wildlife) on 3/9/98 in the pay scale of Rs. 4000/- - 

7000/-. After joining the petitioner received the pay 

scale of Rs. 4000 - 7000 only till today. Regarding pay 

scale for the post of Technical Assistant the fifth 

central pay commissioner recommended forrada ion he 

scale to Rs.5000/- -8000/-. It is pertinent to mention 

that the recent advertisement regarding filing of one 

post of Technical Assistant (Wildlife) in the Ministry 

of Environment and Forest the pay scale as Rs. 5000/- to 

8000/- * Thereafter it seems that the Ministry has ac-

cepted the recommendation of fifth •pay commissioner. 

Moreover regarding pay scale for the post of Technical 

Assistant the Regional Deputy Director has already 

passed on order dated 23/12/04. 

.A photocopy of the fifth central pay 

commission report •dated 1/1/96& also 

representation dated 1/12/04 and also 

another forwarding order dated 

23/12/04 are annexed herewith and 

marked as ANNEXURE-11,12 & 13 respec-

tively. 

5.XII. 	That the applicant most respectfully begs to 

state that the petitioners stated that he has been well 

acquainted with the work of wild life. Inspector & obtain 

the experience for the implementation/enforcement of the 

Wildlife Protection Act, Export & Import- Policy, the 

Ok 
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petitioners has also taken the training for the inspec-

tion/examination of the export & import consignment 

after going in Calcutta & Airport and have gained full 

knowledge & experience of Wildlife Inspector. In this 

regard the petitioner filled various representation 

before the Higher Authority to the concern Department 

for promotion to the post of Wildlife Inspector to the 

petitioner. But the Respondent Authorities have not 

taken any steps regarding promotion and scale to the 

petitioner. 

A photocopy of the 	representation 

dated 20/6/03, 	30/12/03, 	26/3/04, 

4/5/05, 20/12/05, 28/7/06 & also 

3/1/07 respectivelY, and marked as 

ANNEXURE-14 series. 

5..XIII. 	That the applicant most respectively begs to 

submits that regarding promotion to the post of Wildlife 

Inspector of the petitioner has already forwarded to the 

concern Higher Authority , by the Assistant Director 

Wildlife Preservation, Eastern Region, Sub. Regional 

Off ice, Tarun Nagar main Road dated on 20/6/03 and 

another order was passed by the Regional Deputy Director 

Eastern Region dated on 13/5/05. 

A photocopy of the order dated 20/6/03 

- . and 13/5/05 respectively are annexed 

herewith and marked as ANNEXURE 15 & 

16. 

Contd .... p 
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5.XIV. 	That the applicant most respectively begs to 

state that the Respondents Authorities have already 

beret it the petitioner by denying promotion as per 

provision of law and also denying the pay scale to the 

petitioner specifically mentioned in the fifth central 

per commission which is stated for the post of Technical 

Assistant (Wildlife) is.the scale of Re. 5000- 8000-. 

The Respondents Authorities have not paid the said scale 

to the petitioner. The petitioner has already received 

the scale of Rs. 4000 * 7000/- from his date of joining. 

That the petitioner states and submits that the impugned 

actions of the Respondent Authorities in the Govt. 

different occasion is utter violation of Article 14 and 

16 of the Constitution of India. Your petitioner further 

states and submits that the aforesaid actions of the 

Respondent 'Authorities are in total violation of the 

natural justice and 'also legitimate expectation of the 

petitioner. The state being a model employer ought not 

to have acted in the way as has been done in the instant 

case. The entire action of the authorities is unheard 

of in service jurisdiction. No reasonable person proper-

ly instructed in law could acted in such manner as 

explained hereinabove. 

5.XV. That the impugned action of the Respondent Author-

ities have caused irreparable loss and injury to the 

petitioner which cannot be adequately compensated in 

terms of money. Therefore, such action on the part of 

the Respondent Authorities call for interference by this 

Hon'ble Court in exercise of power of judicial review 

under Article 226 of the Constitution of India. 

.1 
4 
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5..XVI. 	That the applicant respectively submits that 

the impugned actions of the Respondent Authorities are 

unjust, improper, illegal, oppressive, arbitrary and 

against all canon of administrative fairness, justice 

and equity. 

5.,VII.That there is no other adequate, equally, effica-

cious remedy available to the petitioner and reliefs as 

prayed for, and if allowed shall be just proper and 

adequate. 

6. Details of the remedies exhausted : 

6.I. That in view of the statements made in the para-
graphs above the applicant had not filed any applica-

tion/petition against the impugned action/preparation of 

the panel under proceeding of the respondent. 

6.II. That the applicant further declares that he has 

not previously filed any application, writ petition or 

suit regarding the cause of action that arose now in 

respect of this application is made. 

7. Reliefs soug.  for and Grounds 

7.1. That the applicant prays for a direction to the 

Govt. of India, in the Ministry of Environment & Forest, 

that the applicant should be promoted to the post of 

Wildlife Inspector from the post of Technical Assistant 

(Wildlife), holding the applicant in the said post till 

today under the said establishment. 

Contd. . 
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7.11. That the applicant states that the Hon'ble Tribun-

al may be directed to the Respondent Authorities to set 

aside impugned selection and promotion of the Respondent 

No.5 namely Madhivanan.S. who is holding the post of 

Wildlife Inspector. The applicant states that the Re-

spondent No.5 was illegally selected by the Staff Selec-

tion Commission and also he has no required qualifica- 

-. tion to appear before the staff selection commission for 

selection. 

• 	7..III. 	And/or to pay the scale of Rs. 5000/- to 

8000- to the applicant as per provision/sanctioned of 

the Fifth Central pay Commission Report dated 1/1/1996 

.for the post of Technical Assistant (Wildlife) under the 

Ministry of Environment & Forest. 

GROUND 

/ 

B.I. The impugned selection process by the staff 

selection commission for recruitment to the post of 

Wildlife Inspector under the Department of Ministry of 

Environment & Forest, the entire promotional and selec-

tion process of the staff selection commission from the 

beginning at the end being vitiated by the participation 

of the secretary who had closed relation were also 

consider by the selection commission without the essen-

tial qualification of the Respondent No.5 i.e MadhIvanan 

who had no required qualification,. The entire promotion-

al method and selection process has been vitiated as 

Corum Non-Judis. 

Contd .... p 
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8.11 From that the method of promotion through 20% 

promotional quota as per notification dated 25/2/1990 

and 6/10/2000 respectively the Responden.t Authorities 

had already prepared and promoted the other candidate 

namely Respondent No.5 i.e. Madhivanan.S. and also othe.r 

candidate i.e. Abhijit Roy Choudhury, S.V. Shedshadri 

Miss Arati Singh without proper application of mind and 

without making any enquiry in regard to the eligibility 

criteria laid down by the said notification: The Re-

spondent No.5 who is ineligible has already considered 

for selection and promotion the said post i.e. Wildlife 

Inspector is states in ground ex-facie proof that the 

recommendation of the staff selection committee had not 

been done fairly, bonafide and without non application 

of mind to the relevant factor. The impugned selection 

and promotion of the Respondent No.5 for the post of 

Wildlife Inspector has already been passed by the Re-

spondent Authorities on the other hand without consider-

ation of the applicant who has requisite qualification 

and experience and long continuation of ATS service 

under the said establishment for the post of Technical 

Assistant who is beret it from getting promotion for the 

post of Wildlife Inspector is not only bad in law and 

also ultra-vjres. 

8.111.. 	From the point of view, in this regard non 

payment of scale to the petitioner as provision / sanc-

tion laid down by the Fifth Central Pay Commission 

Report, dated on 1/1/1996 as stated specifically the 

scale Rs. 5000/- to 8000/- for the post of Technical 

Assistant (Wildlife ) under the Ministry of Environment 

and Forest. Regarding the scale the Respondent Authori-

ties paid the scale to the applicant as per 4500/- to 

7000/- till today, which is not only illegal but also 

injustice and unreasonable which violates the Article 

Contd. . 
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14,16 and 300A of the provIsion of the Constitution of 

India. 

• 	8. iv. For that the action of the respondents being 

unreasonable, unfair and arbitrary in nature and the 

performance of statutory duty being in violation of 

settled legal principles on the ground of bias, extrane-

ous  and fair play in action guaranteed 

under Article 14. 16 and 21 of the Constitution of 

India. 

9. 	Relief SouQht :. 

9.1. On the facts and circumstances of the case stated 

herein above the applicant prays for a direction to the 

court of India, Ministry of Environment and Forest •to 
peruse and examine the relevant records mentioned above 

and on perusal of the same if satisfied that it is .a. 

1ear case of bias and bonafjde and also of ineligibili-

ty be. pleased to set aside the impugned selection and 

promotion of the Respondent No.. namely Madhivanan who 

has been holding the post of Wildlife Inspector and/r to 

give direction to the Respondent Authorities to promote 

the applicant by 20% promotional quota under, the provi-

sions of laws laid dawn by the Ministry of Environment, 

and Forest who has requisite qualification and experi-

ence for the post of Wildlife Inspector. 

And/or to make payment of scale of Rs. 5000/- to 
8000/- to the appl:jcant for the post of Technical Assis-

tant who has been servicing in the said post since his 

date of joining till today in the said establishment. At 

present, the applicant has received the scale of pay of 

Rs. 4500/- to & 7000/ from his date of joining 1998. The 

Respondents Authorities have already violated the .provi- 

:COflt.d 	.p 
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sian of Fifth Central Pay Commission Report, whiCh is 

not only illegal but arbitrarY action. 

And/or to pass any such further order orders as 

your LordshiPs deem fit and proper. 

10. 	INTERI.M RELIEF 

10.1 It is further prayed that the impugned selection 

and promotion of the Respondent No.5 namely MADHIVANAN 

A. (Wildlife Inspector) being liable to be set aside and 

quashed the illegal appointment which is ex-facie ille-

gal and made an extraneous consideration and ineligibil 

ity of the Respondent No.5 the Hon'ble Tribunal may be 

pleased to direct the respondents MinistrY of Environ
-

ment and Forest to promote the petitioner in the rank of 

Wildlife Inspector by 20% promotion quota as per no-

tification and/or pleased to pass further or appropriate 

order that may allow adequate protection to the peti- 

tioner by giving adequate pay scale Rs,5000/ to 8000/- 

as perled down by the Fifth Central pay Commission 

report 1/1/96 for the post of Technical Assistant Wi1 

dlife under the Ministry of Environment & Forest. 

ii. 	postal order in report of application 

IPO. No. 32. 040.44 
Date 

Rupees 

Issued by 

Payable at a tjtL.4,&1.4. 

4 .  
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VERIFICATION 

I, Shri Kishor Kumar. Sarma, do Wildlife Sub-

Regional Office at presently working as Technical Assis-

tant Tarun Nagar main Road, Dispur, Ghy-5, do hereby 

verify that the contents of paragraph are 

true to my knowledge & those made in paragraph 

are true to my information and record and the best are 

my humble submission before the Hon'ble Tribunal which 

I believe to be true and I had not suppress any material 

facts. 

And I sign this verification on this 9th of August 

2007 at Guwahati. 

Date 	Signature of the Applicant 

Place : 

Contd... 



.. 

I 

H 

[18) 

A F F 1 D A V I T 

I, Shri K.ishor Kumar. Sarma, C/o Wildlife Sub-

Regional Office, aged about 35 years at presently work-

ing as Technical Assistant Tarun Nagar main R.oad.Dispur 

in the district Of Kamrup, Assam., do hereby solemnly 

affirm and say as follows:- 

I am the Applicant in the instant case and as 

such I have been acquainted with all the facts and 

circumstandes of the case. 

That the statements made in this affidavit and . in 

paragraphs 	are true to my knowledge 

and those made in paragraphs 5 021 	 being 

matters of the records of the case are true to my knowl-

edge and information derived therefrom, which I believe 

to true and the rest are my humble submissions before 

this Hon'ble Court.. 

And I sign this affidavit on this ..JP. th day of 

August., 2007 at Guwahati. 

Identified by 

kiP44Lk  

DEPONENT 

Advocate's 
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Govt. of India (Jo Ariiba Chat nit $811118 	 . 	ra,itn n KCIHII iya Vidy'laya AJ fot cc Stalioji. 	 '•-'',.• -

Region 
Icli,.t 	I,.I.. •-'*.,ts I'.. 	VII)Ij( 

LQXL[AIoo5. 
L.A,. • 	

's (i r,) 
- Cojiy toiwai (led tot khid Iihijiijitji 811(1 licccssaiy achiou to - 

AddI. 1 0 F (wL) to the Govt. of In(la Miuiiti)' of Env. & Forests, New i)chh,i. 
$hiii U. flhia(tachaiyya. LJIIIkI 	dtcIaiy to hue I 'ivt. of huihi;i, M011, Ncw l)elhil. 

I)iiccloi, VLP, flU, Intuit Naiai Maui Road; GuaJiaIj. 

R'qfonJ I'puty Dir,c'ii, 
t, be true 	P1 Co 	 WII1 !,ifo r:f,M ! ,j01, C:.Ae(i 	

. 	 GOvt. of Indin 
'OTfl PAUIOTI 
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ANNEXuRE.' 	w 
Fax & Tel. 1 2247.0690 (0) 

2449-903 (fl) 
e-mail : wIprko$køtnvanine 

ft0-nq tt 
NIZAM PALACE, 
fi1u 	T. Via A. 	111131 liP 
2ND, MSO DUILDING, Gill FLO-
flw/v. t.  
23414, A. J. C. DOSE ROAD. 
1I1j1-400 oo 
Kolkate-700 020 

 

Dated, Kolkala. ......................... .. ........ 

OFFICEOIWERNO. 2 cCd-'- t904-o 4- 
in pursuatice of the M iI;istrys L.No.2-2-2003 \V I di. 17.03 .200'I the following incumbcgit of tue Sub.l(cgiuiial wiltuire 
l'rescrvation Office. Gu'vahnti are hçrcby  declared conluriiicd in their respective grades from the dates tncntioncd 
against the ir ii al tics: 

SI. No. 	 Nntnc & Designation 	 .I1Tcctive dntc for conlirmnllon In 
the gtndc 

I. 	 Sri Kkiiure Kuninr Sari,in,Tccii,ilcnl As(I(VL) 
	

03.09.200(1 

2. 	 SrI l'nrntucshwnr fins, 	I'con 
	

04.05.1996 
S 

(St).Soio,lFS) 
RcgionnlDy.I1irccior 

04 	LI '2 - 4o.4fo &. (9O'4'.D4. 	
- 	 E.R,,Kolknta 

Copy Forwarded For information to : 
I. Sri S.S.IJlsI,IFS,IGF & I)lrector(l'),MiiiisIry of Env.& Eorcsts,P/llhawnn,CGO Complez,L-Rnd,New Della 
2. Sd Ascern Srlvastnv,IFS,)IG(WL),MOEF,Ncw DelhI-I 10003. 
3, The Pay & Accounts OFIker(F)MOEF,P/llhnwnn,Ncw DelhI-I 10003. 

Sri K.Sarnin,Technkal Ass((.(WL),Guwnhnti OFfice 
Sd I'.Dns,Peon,Guwnhnti Officc 
Servkc Hook of Sri Snrmn & Sri I)ns 

(Sr 	.SoIo,IFS) 
Regional )y.Dircc(or 

E.lLKnIknin 

I! 

CuLified to be 1( Copy. 

U 
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.1 	
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Paryavran Btiwn CC.0 Complex 
L.i Read, New D.lhJ. 

\' 
Datnd,th. 27th Septenber, 208 

... Ta 	
5.4 

• The Planager, 	 . 	 S 	 .• 	

Si evertm,nt o r Irij.a Press, 
Playa:.urj, Mini R.i, 
Now Oe.i • 	 . 	. 	 . 

Subjects— Wlld1jfe l'egianal Offic.(C.rup 1 Fi' 
Recruitment flulc, 21D$—pubjjcatj,n ef—reg. 

	

•••... 	
I 5, 

 1 am direct,d to enClisø heruwjth a ccy each j Enqlish and Hlndj if thø abeve mefltjnd ReCrjjtmant Rules 
to be published in Part ii, S.cticn 3 Sub_soctinn(1) oF 
the Lazette . 	 q f India. 	Y.0 are, therefore reuested te 
publish these rules at the earliest. 	

. 
2. 	it may kIndly be ensured that t.he:ine and,designat_. 
ion of the Lignatory is inNicated at the end of the 
Netifjcatj3fl to the enclesad recruitment rules..is 
furtI,r reque3ted that ten codes of thG.print 	vjc may please be SUpplied to the undHrBigned. 	. 	. 

0 	
H 

. 	 urB fai-füfly, I 	
J 	. 

6I1;11 tCH,1flyA. ) UN(JH 	ECh1i 	1HE.i 	•(fJMJj,, J. 
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]umbaj and New Delhi.  
2. 	Plinistry if law and Jutjc(Ljsiatjv, Department), • 	 Shatrj 	 Delhi u.r.t. their U.Q.Dy.NI. 1 5 4/2001 dataO 7th July, 2flne •  
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10 	 11 	 12 	 13 	 14 

years 20% by 	 PROMOTION 	 Group B Depanmental Promotion 	. Ocnsuiiat wh 

for 	Promotion 	 Committee for Considering Promoticn/ 	Union Pubc 

diret 	failing which by direct 	Technicel Assistant (Wildlife Preservation) th five 	Confirmation 	 Service Comrnisson 

recruits 	jecruitment 	 years regular sevce in the grade. 	. 	 nt necessay 
Joint Directhr (Wildlife), Ministry of 

-30 ,rect 	 ----Environment and Forests - 	Chairman. 	- 

recruitment 
Under Secr€tary (Administration). 

Ministry of Erniroriment and Forests - 
Mimber. 

Deputy Direor (Wildlife Preservation). 

-- 	
- 	 nisry of Environment and Forests- 

Member. 

I 

The Manager, 
Government of India Press, 
Mayapuri Ring Road, 
New Delhi 

t,c uue Copp. 

A yoGa 

(N.Eattac. rvaN 
Under Secre, to the Gover -ierit of India 

F.No. ¶t/98FE 



ANNEXUR c 
Tetogrt%m pAR'1AVARN, -. 	4 

NEW DELHI 	 . 

'1 X' 	F.83f96_FE 	 telephone' 
• 	 4tI \' 	I 	" 	 .,: 

RCG 1S1(RED POST 	
Telex (bi-lIngual) W.61B 5  USE IN 	L, 
FA 4360678 

r 	 i 

	

'' 	
4.,' 	

•l 

4 	 GOVERNMENT OF INDIA 
• 	 MINISTRY OF'ENVIRONMENT & FOREST,' ,;, •, 

• 	 gg4uJ o Io ito wctd 	l 

PARYAVARAN BHAWAN, CGO COMPLEX . • 	
-110003 

LODHI ROAD, NEW DELHI.110003 	44: 
r 	

I 	rI 	\)Q 	 q 

Dated, the 26th anuary, 99?. 

To 

	

1. 	The Regional Deputy Director 
(Wiltilife preaervation), 
Regional Wildlife Office, 
11, Air Cargo ç1ex, 

R}4AR, aor1aAruUU99 

	

2. 	The Regional Deputy Director, 
(Wildlife Preservjt.ion), 
Northern Region, 	 ' 	'• 	t 
Regional Wildlife Office, 
Bikenor I4ouee, Shahjehan.,RQdd, 
New Delhi.  

S1ubjectr Ad-hoc promotion to the poet otUildlife I 

	

in RejionGl Wildlife Off'ic-re9.:, 	'.4. 

I 	 . 	•... 	. . 

11 II  
4 	 ,• 

4, 

V: 

• 	.•. 	. 

Site 	
I 	 - 

I am dircted to convoy the approval of the 	
' 

compot;entauthOr.tY in this lilnietry to the promotion o? 

'undormefltioèOd two Tech 	• A 

	

hlcel 	aiataflt5 totho p0 8tjpf ; 	•r- 
Wildlife 1flopOCtor(R.1640_29 Gr0uP 1U'_Non-zOttQd)' t 

on ad-hoc basis for a period of one yQet or till thopoat 
 

are filled on regular baeie, uhjchevet eBEliarR- 
.1 

is  
VN 

-1. Shri S. V. 5heshadrij fi AP 
2. 	Mrs. Aerti Singh. 	•'' 	 - 	. 	 •- 	' 	: 

Their promotion will be offOôtiVe from the day they ,a88UIfl 	. 

the charge of the post. The pay scale of the post is 	
: 

lls.1640-2900. The pay of the ,99 Ulidlife lnepectorernaY 
 

be fixed in accordance with the rules. FoV jho preèent the 111 
may be retained at their Headquarters. The ad-hoc promotio -. 
would not confer any right on the above off'iøielS for 
regular appointment i to the greda of Wildlife in4ector. 

•...2...... 	I 

RSA 77 

Cnitcd w be true Cope. 
 

____ 	

•0• 



\ 

port 
d era J 

-2— 	.. 

Simaltencuejy ShrL V. 	K. 	Dikehit, 	WiLdljro 	Inapuator working at Regioflelwjldjjt5 .  Otfico,Ipomb.y is tranoforrod to Sub—RegIon8 	Wildlife Qfri 	• 	Qwahati effect. 	Shri Dikehit 
h 

may be relieved immediately on • 	seaumption of charge by Shri Sheahadri 	etherearo 	;;.;.,..• sanctioned • 

Office,Sombay.flfld 
tuo 

posts of Wildlife Inepactore at Regional- Wildlife ;'i • 	 the other poet is elraady'fjj]9• • - . 	Further Shri Oikehjt may be adviend to report 	for duty' • 	. . 	to Shri M. 	K. 	Dcv Roy,. Aeaiet ant- Oiractor(Wip), 	Sub- . 	-. 	
. Regional Wildljf9 Dtfjce 	Cuuøhtj. 	. 	. 	•: 

It is requested that a compliance report or theg '-rdare maybe sent to the undereined • 

L. 

Yours faithfully, 

S  

/ 	 I 

• 
( N.  BHkITACHARYA ) UNDER SECRETARY TO-THE COIERNP1CNT OF iNDIA 

• 	
.J.q 

COpy forwarded toi— 	1 

H 	
The Regiona' Deputy Director(WLp)(Eeetern Region),.-: Nizam.pala,,ce, 	2nd 1150 Building, 234(4, 	AC Boae Road, • 	CUlcutta_700020. 

',' 	'; 	 .. 	.. 	•• ..••.. 	 f 	
• 

' 
Shri. 11. 	K. 	0ev' flay, 	Assistant L)'iracto,(ULp), Sub— Regionai Wildlife Office, Eastern Region, ' 	. . 

Udalbakre, -  Lal !;: C'aflesh. 	CUUflhn1i4-7P1flA 	You 	-- -' dLU 
requested to alloW Shrj:c. •' 1j Lo the 	Shrj Dikshjt to join duty and send his charge aumptionL. 

1& 

	

nod, 	3. 	D1c<WL), Shrj. Kiahcre R8o 	
•)•k_ 

	

I., 	
• 	us(rc). 

 ( N.BHAT1ACHA YA') 	... 
UNDER SECRE1ARY TO THE GOVERNMENT or INDIA 

- 	: 

. 	 •. 

. 	

. 	: 	 . 	
. 

.. 

S 	 . .. 	 . 

LI 
?l j  
11 

- 
.. 

-•- --'-:..,.•,.'--.-. .---'..,-..- 	...-.- 	 • 	___________ 
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-7-- 	 Froms 
J 

Te d .Aett( WL) 
Wildlifó Sub-Tkeqional 
Office, 
Tun-)1a4r Main Road 
Ouwahatj..5, 

To 
The Mdlg In,pector Ceneral of Forat 
& Dircetorof Wildlife Preservation 
toij Road, CCO Complex 
Pnrynvarr13hawan 
?Teçq Delhi-110003. 

(Thrbugh Proper Channel) 

Sub- Reque at for 1dhoc-promotion to the post of Wildlife Inspctor. 

Sir, 
I wish to pit forward following kew line n for your kind 

Consideration. 

1. 	 I joined this Department as Technical 7saiatant(WL) on 03.0998 
at Sub-Regioxuil office, Guwahatt • I am M.$c in zoology and ragistere d as a 
Th .D Scholar tinder Prof • PC • Bhatta char je a, Zoology Do ptt • Gathati Univt3r i 
My rk is on wildlife Biology joe "Hair lbrhology of wild Ham al&' %4111 ,  h 
is related to the w,rking of the Department. 

Previously, I htvo uorked an Jtinior project Fellow on !%nuria 
7vnhThia n a of ?%runa thai Pradesh Under Dr • S C .Bordolo i Do ptt of VOO logy, 
Cotton Coilege, Spon nred by 0 .B sParit Institute of Himalayan EnVLznment 
Developuent, 1osi Icatarnal, 2lxazae tiy athmivsion is that by ni quelifio - 10 
& ezperience I an qualified to discharge the duties of wildlife Inspector 

2 • 	 a,, far all the TechniceJ. 7ssi stant( WL) senior to me were gi' en 
hoc-onotion to the post of wildlife Inspector. I nibmit that my nnme ray 

be o,n sidered for the same post as I have nlreadr C,mpleted 2 years 
Probation period. Again, presently I am the seniorn,st of a11 the T6drn1, 1 
1ssi ntant( wL) and qualified for the post of wildlife Inspector. 

I vun prepered to igery iny wbore in India, thou'h .1 will 
prefer a p,sting at (luwahati. 

Submltted. for kind connicration and request for a 
favburable order plea se, 

Thanking you mir 
r)t-cthy 73 rd Oct/2000 Yours faithfully, 

>6' Ir 
(F.X.Sarma 

— -c 
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VERTSEMENTNO.SSCIHQ,3/ 
	 F,NO. p 

ç— 	APPLICATIONS ARE INVITED FOR THE FOLLOWIN POSTS 
CatNO,NR-(B).1 : Chemist, Ministry of Co?isumer Affairs, Food & Public Distrjbutión 	Age: Not exceethg . 	.:  Oeptt Ôf Food & Public Distribution (Directorate o.Vanaspati, Vegetable Oils & Fats)., 	

(Relaxable for Government servants upto five years in accordance with the instructjon ewelhL 	 ,;:, 	
by the Central Government However. ThiS relaxation anjssie any Pay Scale, Rs 5500-175 9000/ (General Central Seivice Group B Non Ministenal) 	

Crvilian Govt Sevants and not to Aimed Forces Persr,nnel) (Relaxahje to OBC by Vacañcy;o1-UR 	. 	 :... . 	. 	:.i 	 - 	yea,$). 	. 	 .. -. 	. Ag NóYè*ceeding 30 years. 	 .. 	
.. 	 The crual thte for detennining the age limit Shall be the clos( date for receipt (Relajiabte for 

Government servants upto five years in accordanee with the nstructions or. . applications from candidates in India (and not the closing date plesc,Ihec for those i orders issued by the Central Government However, this relaxation is admissible.oniy to. 	
Assam, Meghatay, ArunachaJ Pradesh, Mizoram, Manipur, Nagajancj, Tñpwa, Slldth Civilian G,t, Servants and not to Arn,edoj'ces Personnel)............ 	
Laitiath division of Jarnmu and Kashmir State, l.ahaul arid Spill D' and Pallgi Sit 

	

Thaajiciaj date for determining the age limit shall be the dosing date for receipt of 	
division of Chamba district of Hirnachaj Pradesh and Andaman and Nicoba, Islands a aPPliqaiqg.çrom candidates in lndia(and not the dosing date presa'jbefo those in . 

	LakSl'iadweep). 	- 	 ....- . . 	- Assam, Meghalaya, Arunactial Pradesh, MLZOrarfl, ManIpUI, Nagaiand,. Thpwa. Sikkim.... 	EQ: 1. Masters' Degrer, in Hindi or Sansiciit with Hindi as elective toct at Degree love Ladrjajth jsion of Jamrnu arzf Kashmir State, Lahaul and Spill Disinci and Pangl Sub-. . from a recognised University or equivalent and should have studied English as division..,Chamba district of Himachal,pradesh and Andaman and Nicobar Islands or 
	Coçulsory/optjnjij Subject at Degree lOvel, 

 -, 	 j 	DO ..Certrflcatel Dorri. from a recognised ins fllonin Translation or aied I'igtisxs 
EQ (a) &sters Degree ui Chemistry or Applied Chemistry with specializatm Oils & 	or ftxictionaj Hindi. 	 — 	 .. -. Fats or Degree in Oil Technology from a recognised University or Institute or equivalent 	Note 1 Oual,flcatj 	are relaxabto at the discretion of the Staff Selection coniiussui OR 	 ... 	 -  

	of candidates otherwise well qualified. 	 -. [b)(i) Degree in Science followed by Diploma in Oil Technology of a reco 	
University,. Note 2 Selected candidates will have to corrçlete a depan,maj tyaji,g pgraim .,i 	- 	- 	 .r 	 thOW 	 - u) Two year& practical experience in the analysis of Oils and Fats and. estimation of ., IP New Delhi. 	., 	 - 

JR Inlernentaben of Schemes relating to propagation and develont of l4inck, 
Nlç 	 , 	.,. 	

4, prahon ot bthnJ Inluigual and rn 	Ingtj dlctrona,'ies etc. lote.: Qualifications are relaxable at the dlaellon. of the Staff Selection Cn 	''ii in. 	J4o. NR.(8).5 : Wddliie Inspector, Wikife Preservation (Northern Reon). Mstzyof ase OS-candidates otheiwise well qualified. 	
& Fo5, New Delhi. 
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NO.3//200-RNR 
STAFF SELECTION COMMISSION - 	 A!1VJEXURL 

1DEPARTMENT OF PERSONNEL & TRAINING 
/MiNISTRV OF PERSONNEL PUBLiC GRIVANCES PENSION 

/ 	
BLOCK NO.12. CGO COMPLEX. 

/ 	 LODHI ROAD NEW DELHI -110003 	 V 
DATED30/06/2006 

td - 
MEMORANDUM 
 -- - -   -  -- - - --  

SUBJECT 1 ; RECURITMENT TO THE POST OF WILD LIFE INSPEC1OR 
	 H 

ADVERTISED VIDE CAT NO NR-(B)-5 OF ADVT NO.SSC/HQ/3/200. 

WITH REFERENCE TO HIS/HER APPLICATION FOR THE ADOVE 
OTED POT HE/SHE IS INFdRMEDTHAT HE/SHE HAS NOT BEEN FOUND 
ELIGIBLE FOR THE REA5ON AS GIVEN BELOW 

DOES NOT MEET EQ (II) I.E. DIPLOMA/CERTIFCATE IN WILD LIFE MNfG€.MENL 
/ AWARDED BY THE WILD LIFE INST 1IUTE OF INDIA OR EQUIVALENT 

	

(V P VOHRA)—r 	S 
UNDER SECRETARY(NR) 
PHONE 	24364802 

U 

:;_L NOZZ I ' 
/O:A1rfl'. CkARAN SfRMA 

1 RURYA NAGAR SATGAON, GUWAHATI 

' 

	 Do ISUC C'7 - 
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aim...... .. .- 
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ANWEXURL4.1. 101 
Dl. 28.07.06 

'Ihe Secretary(Nik) 
Staff Selection Commissloii 
l)ipartmciit Of I'crsonncl 8 Training 
Ministry of Persontici Public Grievances & Pension 
Block No-12 ,CGO Corn pick 
Lodhi flod, New DelhI-i 10003 

II(ind attention Shri V.P.Vohrn, Unde 7 Secrctar,'(NR)I 

Sub:-Recruitment to the post.of Wildilfoinspector advcrtisedde.CAT.No NR-(13)-
5 of A DVI. No. SSC/HQI3/2005 : 
Rer:-No-3/5/2005-ItNR di. 30.06.06. 

Sir, 

inviting kind a1tci1on to the reference cited I submit that Commission decision 
not to consider my application may please be reconsider In view of my following submission. 

I) 	I have completed M,Sc. in Zoology & joined Wildlife Preservation as Technical 
Assistant(WL) on 03.09.99. 
Technical Assistant(WL) are in the feeder category for promotion to Wildlife inspector. 
All the Technical Assistant(WL) of the Departihent were given either Promotion or 
regularize by c(illing Iiitcrvhw by UPSC [ UPSC Advt.No.3/1998 Ref. No. F-14/20197-
SW(U)] It is to mentioned that neither of them posses the said Diploma. 	F 
Sir, I have served theDepartrneiit for the last 7 years In the hope that 1 may become 
Wildlife Inspector. 
I aiim working in Wildlife Sub-Regional 0111cc, MOEF, 001 as delacto Inchargo aller 
Assistant Director post is shRed to New Delhi & no regular Wildlife lnscctor posted 
here from 2004 onwards. 

- 	 6) 	I urn doing all (he required jobs one Wildlillc Inspector Is supposed to do. 
7) 	With such a vivid cxperiencel think it Is equivalent to WIIdIU'c Diploma 

As such I fervently request you to kindly reconsider my case & give me a clrnnee 
to appear in the interview & ob,iige. 

Yours ilililiRilly 

B 	 / 
(Kishor Kumar Saturn) 

Technical Assistant (WL) 
Wildlife Sub-Regional Oflice 

MoEF, Govt. of India 
- 	-o 	 2 1 	- 	

I'nruu Nagar Main loiuI 
Dispur, Guwahati-78 1005 

\_4 'opy to The Regional Deputy Dkccto.r,Wildlife preservation(E.R.), Kolkata-20, 

(Kishor Kumar 5{1111 i 11 ) 

Technical Assistant (\Vl,) 

Wildlife Sub-Regional ()Ui' 

' 	oc 0 Cp. 

••;: 
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ANNEXURyW - 
MUS 

To 	 . 	 .: 
The Regional Deputy Director 	 . 
Wildlife I'rcscrvation(E.R.) 	 . 

V Kolkata-20 	 . . 	. 	 .. - 

..T •Sub :- lJpgradation of pay scale from 4J00-125-7000 to 5O00-150-8000. . 
• - - 	 .. 	t 

• 1 	 :j4 
Sir, 

With due respect I am to put the following few lines for your kind 
information—  

i) I joined this department as Technical Assistant(WL) on 03.09.98 in the pay scale of 	$. 4000-125-7000  
u) The Vth Pay Commissidn recommended for upgrading this scale to 5000-150-8000 

The recent advertisement regarding filling of one post of Technical Assistant(WL) in 
the Ministry has reflected the pay scale as 5000-1 50-8000.(Copy enclosed) 
This seems that the Minictryi has accepted the recommendation of Vth 
Conirnission.  

v)If this is the casc the same may be applicable to alJ the Technical , Assistant(WL) j 
working under the Minisrt wwil  

Therefore, I request you to consider 6y case and oblige.  

Thanking You, 
Your'sfaithfully 

(KISHOR KUMAR SA MA) 
A v 	

Wildlife SubRegion:iOfflc 44 
/ 	. 	 Guwahafl 
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Carutied to be true Cop 
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AllirdLM 

. 	 . 

Fax & iel. 2247-9698(0) 
2449.9983 (R):'.. 

e•malt : wlperkolkete@ysnI.net  

NZAMPAI.ACEi* 
Q 	L1&_. 	 1 	 mu 

21 ,10, MSO BUILDING, 6TH ELOOI 

MINISTRy OF ENVIRONMENT 8. FORESTB 	 -•-••• 	
234/4, A. J. C. BOSflpA D,, 

REGIONAL DEPUTY DIRECTOR 	 , 	
rn-hoo 

WILOLIrE PRFSERVATION EASTERN 	4 	 j 	1KoIkata700 020 

41 ... ... ......................................... 

No 	 L-1I98-o4(wLcR).';7 	 Do'd, Koikata, . 	 ).,.... 

-Shri C L Lngaii '  ' 	 V. 1, " ' 
Under Sccrctary to the Govt. of InIia, Cr- . 	., 
NIOEF, New Delhi. 

Sub: Scale of pay Rs.4500-125-70001. for the nc1 nfTrh AcI (U/i \ 	 . - -................. 14J.  

4 	I 
Please find enclpscd a tepresentalion from Shri, K.K. Sarma, 1 cclmical Assistant 

(WL) which is sell exlanatcry. The matter may pleasc bá clarilied at the carliet'Lmd 
n(.ccssary remedial actions may also please be 4U Una1.. t 

• 	-•-:- 	- 	-. 	Mi 	 . • 	,Yours faithfully; 	. 
End stated 	 . 

(1 ) . SUBMANYAM) . Ic 	
Regional Deputy Director 	

.. 

I if,

j  
No. l-I/98-O4(WLER). /507 	2311-1)0 ' 

.C)py for information to - Shri K.K. Sarma, TA(WL), 4,LPSO. (luwahuti, 
I1 	 Vi. .... 

yrfl 
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•••_•"':• 	. . 

• 	I!1)a) 	. .. 
Tcch.Asstt.(WL) 
WLP SubRegional Office 
Guwahati 

. 	 . 	 ..- 	 -• 	- 	.. 	 e_Q....J 4es*sffi 

ANNEUj. 1A 

To 

P7 
The Addi. I)irector General (Forcsts and Wildlife) 
& l)ircctor Wildlife Preservation , Govt. Of India 
Ministry of Environment Forests .' 
I'aryavaran Bhiawan, C.G.O. Complex 	 . 
Lodhi Road, New Delhi —i 10003 

(1'hrhugh Proper Channel) 	 ., 

Sub :- A player of Shri h..K.Sarma, Tech. Asstt, (WL)for promotion to the post of 
Wildlife Inspector. 

Sir, 

With due respect and humble sUbmiSsion I beg to state that I 
have joined in the post of the Tech.! Asstt. (WL) on 03.09.1998. in the 0/0 Assistant 
Director ,Wildlifc Preservation Sub- Regional Office, Ouwuhati and now about five years 
have been passcd working with the Assistant I)ircctor/Wildlife Inspector . Thus, I have 
been well acquainted with the work of Wildlife Inspector and obtained the experience for 
the implementation I enforcement of The Wildlife Protection Act, Export and Import 
Policy, GOL and CITES- Rules & Regulations. I have also taken the training for the 
inspection /examination of the export and import consignment after going in Kolkata 
Seaport & Airport and have gained full kiiovlcdge & experience of the Wildlife 
Inspector. 

I would also express you sir, so far I know the post of the four Wildlife 
Inspectors are remaining vacant including all Regional anI Sub- Regional Offices and I 
am willing to serve any where in India as Wildlife Inspectçr. 

So, under the circumstances as mentioned above I would request you to 
kindly consider my case sympathetically for the promotion to the post of the Wildlife 
Inspector and I assure that I will make you satisfied you diclmrging my duties sincerely. 

Thanking You 
Your's fiiithfuhly 

l)ated : 20 th June 2003 

gtili.d to be truo Cop, 
4047"%..14  



To 	 I-A 
The Addi. Director General (Forests and Wildlife) 

0 	& Director Wildlife Prcseriiijon , Govt. Of India 
Ministry of Environment & Forests 
Paryavaraii Uhawan, C.G.O. Complex 
LotJlii Road, New Dlhj —110003 

(Through I'roper Channel) 
Sub :- Petition of Sri. K.K.Sa,rma, Tech. Assit. (W.L) for promotion to the post 
of Wildlife Inspector. 

Sir, 

With due respect and humble submission I beg to 
state that I have joh?ed in the post of the Tech./ Asstt. (WL) on 03.09.1998 after completion of M,Sc.in 'Zoology in the (')/() Assistant Director ,Wildlife 
Preservation Sub- Regional Office, Guwahati and now five years have been 
passed working with'the Assistant Diteclor/Wjl(iljfe Inspector urns, I have 
been well acquainted with the work of \Vikllife Inspector and obtained the 
experience for the implementation / enforcement of The Wildlife Protection 
Act, Export and Imp9rt Policy, GO! and CITIS- Itules & Regulations. I have 
also taken the trainin for the inspection /exnmina(jon of the export and import 
consignment after going in Kolkata Seaport & Airport and have gained full 
knowledge & experience of the Wildlife Inspector at the time ofjoining. 

I would also express you sir, so far, I know the post of the 
boui Wildlife Inspectors are remaining vacant including all Regional and Sub-
Regional Offices and I am willing to serve any whre in India as Wildlife 
Inspector. 

So, under the circpmstances as mentioned above 1 would request 
you to kindly -consider my case sympathetically for the promotion to the post 
of the Wildlife 'Inspector and I assure that I will make you satisfied you 
discharging my duties sincerely. 

Thanking You ,- 
Yours faithfully 

l)atcd : 30 Dec' 2003 (_S )( 
(K.K.Sarina) 

l'cch.Asstt,(WL) 
\VLP Sub-Regional Office 

Guwahati 

CA_a4icd to be truc Cops 



To 
The Addi. Director General (Forests and Wildlife) 
& Director Wildlife Preservation , Govt. Of India 
Ministry of Environnient & Forests 
Paryavaran Uhawan, C.G.O. Coniplex 
Lodhi Road, New Delhi -110003 

(Through Proper Channei) 
Sub :- Prayer of Sri K.K.Sarma, Tech. Asstt. (WL) for promotion to the post of Wildlife Inspector. 
Ref :- My earlier application dated 30.12.03. 

Sir, 

With due respect ind humble submission I 
beg to state that I have joined in the post of the Tech. Asstt (WL) on 
03.09.1998 afler completion of M.Sc.in Zoology in the 0/0 Assistant Director 
,Wildlife Preservation Sub- Regional 001cc, GuwahatjAs I have mentioned 
in my earlier application that I am willing to serve any where in India, thus I 
once again reqtst you to grant my prayer and provide me a chance to serve 
the country as Wildlife Inspector 

Thanking You, 

Dated 26th March 2004 

CUUrAd to be true Cop 

....". 	.. .1 
Aavocate 

Your's faithfully 

(K.K.Sarjn 
l'cch.AssU.(WL) 

WLP Sub-Regional Office 
Guwahatj 

— I_a 

MM 
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To  

• 

 

The Addi. l)irec(o, (eneinl (Fo 4 

rests and 

	

/1 	 & J)ireclor Wildlife l'rescatjon , Govt. Of india 
Ministry of Environment & Forests 
Paryavaran Dhawan, C.G.O. Complex 

	

- 	
- 	 :(iiroul1 I'tOper Channel) 

Sub :- Prayer for promotion to the post of Wildlife Inspector. 

Ref My earlier application dated 26.03 

Sir, 

With due respect I humbly submit the following few lics- for your kind consideration 

I) 	
I have joined in the post of the 1cch. Asstt. (WL) on 03.09.1998 afier comp1etjoj of 
M.Sc.1 Zoology in the 0/0 Assistant I)irector ,Wildljf Preservation Sub- Rgionj Office, GuWahati 
Since I 4,02.01 I am looking nfle the O( ,

Iic as detlicto In charge. 
Since April 2004, Import consignni5 stailed to come Guwahati, which 

I am exnmj,ij,, I am willing to senye any where in India 

Thus Sir, I fervently request you to grant my prayer and provide mc chance to serve the ' depArtment as Wildlife 'I'echnjcal Ass istants 	 Inspector, as this opportunity Was given to cmhiet• 

Thanking you  

Dated : 4 May 2005 	
• 	Yours' faithfiully 

(KK,Sn1,Il 
IeCh.Ass1((\yI) 

 WLP SUbRegionah Olilce 
io E• I 	 ) 	

Guwahati 

C.tfaed to DC Irut Copy. 
- _:_'. ._ - 

Advocda 
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'the Addi. J)irector General (Forests and Whldhif) 	

Dt.20.12.05 
& I)ircctor Wildlife Prcsc,-yat1o1 , Govt. Of India 
MiIs-y of Euivhonment & Forests 
I'aryavarati Bhawan, C.G.O. Complex 
Lodhj Road, New I)elhj —110003 

(Through proper channel) 

Sub:- Application for the post of Wildlife lflspectr, 

Sir, 

With humble submission t am to infonn you that I have applied for the post of Wildlik 
Inspector as per the Advt, published in Employment News 10 —16 December 2005. This is for your kind iliforniat ion & necessary action, 

fiT - ?/7 	
Your's faithihlilly 

" 

(Kishor Kumarrtia) 
Tech, Asth(WL) 

Wildlife Sub-Regionni OI'flce 
Tarun I'agar Main Road 

Dispur, Guwafiatj 781005 

I1•. 

I T 

to be true Cop,. 

••, — -c 
Advøt 
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To 
The Addilionid 1)ircctor Ceiaernl of Forests(WL) 
& 1)iicc(or Wildilfe 1'riservatloja 
Mitiistiy of Envlroiijnijt & Forests 
J'aryavaran lihawan ,CGO Complex 
Lodlii Road, New Delhi-i 10003 

('Ihiough Proper Channel) 	 I,..'  

7 
V 

, 

Dt. 28.07.06- 

Sub:- Piayer for promotion to the post of Wildlife Inspector. 

Sir, 
I beg to submit.the following points for consideration of my promotIon to 

the post of Wildlife lnsecor for your kind sympathetic consideration &. necessary ac 
I have joined the Department as Technical Assistant(WL) on 03.09. at 

the Scak of Rs.4500-12$-7000 afler being se!ectcd b SSC.1 have been working in the 
capacity of Technical Assistant(WL) at Wildlife Sub-Regional Office, Guwahati. 

I have done M.Sc. in Zoology from Gauhati University and published 
paper(Enclosed). I have acquired sufficient knowledge & experience while working in the 
office.(Experience certificate from R1)D enclosed). 

During my tcnurç as Technical Assistant(WL) I have discharge my duty 
very efficiently and detected many offence cases under WLP(A),1972 & Customs Act and 
provided assistance to Regional Deputy Director, Assistant Director and Wildlife 
Inspector. 

I have applied for the post of Wildlife Inspector in response to the 
Advertisement from SSC, New Delhi.l am expecting a call to interview but to my utmost 
surprise SSC has given a regret letter as I am short of Essential Qualification (II) i.e. 
DiphomalCcrtificate in; Wildlife Management awarded by Wildlife Institute of India or 
Equivaknt(Copy enclosed). 

I beg to State that being a departmental candidate I have gained sufficient 
experience in the field of wildlife Protection/Preserytjon & Management . I have visited 
various PA of the North Estern Region & assisted senior officers in CCS, PE, 
monitoring and other works as assigned, 

As per reruit!uent rule for Wildlife inspector Diploma/Certificate in 
Wildlife Management awarded by Wildlife Institute of India or Equivalent 	is 
required for which I have applied earlier but no response from head of the Department. 
(Copy enclosed). 

I have 7 years of cxpeticnce as Technical Assistant(W1;) as per 
qualitica(ioij & seniority I am highly eligible candidate for the post of Wildlife Inspector 
and I fulfill all the req11irements. The work of Wildlife Inspector can be better discharged 
by mc as I am working in Wildlife Sub-Regional Office, MOEF, (101 as defacto incharge 
a Rer As is1aut Director pot is shRed to New Delhi & no regular Wildlife Inspector 
posted here from 2004 onwards. 

Departmental candidate may be given 'eiglitage for promotion. 

C&utied to be mie Copp. 

A4ocatc 
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JP 

It is therfore my case kindly be considered keeping in view the above stated 
experience & qualifidation since Technical Assistant(WL) are in the feeder citegory for 
promotion to WildlifcInspcctor. 

All the Technical Assistant(WL) of the Department were given eithcr 
Promotion or reguinrize by calling interview by IJPSC UPSC Advt.No,3/1998 Ref, No, 
1 , -14/20/97-SW(B)J It Is to mentioned that neither of them posses the said Diploma. 

I shall be highly grateflill if you consider my case and fervently 
request for a sympatheic action & oblige. 

Yours faithfully 

(Kishor Kumar Sarma) 
Technical Assistant (WL) 

Wildlife Sub-Regional Office 
MoEF, Govt. of India 

Tarun Nagar Main Road 
Dispur, Guwahati.78 1005 

LI 

>j 	 : 

(o'lcLf9_, £44. fee '  

C&tified to be true C op's. 
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rim 
I, 

dditIojial J)Irec(or Ceiieral of Foresls(WL) 	
IH 0101 ()7 

i)ircctor Wildlife Preservation 
llinisfry of Enviro,i,ncnt & Forests 

l'aryavaran Ilhawan ,CCO Complex 
Lodhi Road, New l)clhi-1 10003 

(Through I'roper Channel) 
Sub:- Prayer for promotion to the post (1f N'ildlife Inspector. 
Sir,  

I beg to submit the.fQl1qin points for 	 pomotion to the post of WildIiie 
Inspcclor for your kind sympathctié çôni.1èratioi & necessary dctI6i. 

I have joined the Department as Technical Assistant(WL) on 03.09.98 at the Scale of 
Rs.4500-125-7000 after being selected by SSC.I have been working in the Icapacity of 
Technical Assistant(WL) it Wildlife Sub-Regional Office, Ouwahati. 
Undue hardship is fae ,Iyme, as, tecruitment rule is amended after my placement and 
I)iploma in Viildlife M4n gciient is mtujc fln Essential Qualification. 
Although I have applied o.hë department for sending me to do the said diploma as only 
inservice candidates ardrolcf hi the coure my application was not considered. 	- 
That Sir, white the recruitment rule is amended this matterfor feeder category candidates 
were not kept in mind. 
The Note-I states that this criteria may be relaxed in case of candidates .otherwjst, well 
(lualified . May I invit"t our kind attention to this point. 
In the previous adveiiieii'ett nix. aLdidtiIre. is turied down on the onus that I am short of 
Esscntial Qualificatiá 1n( 	!d1j1bnia lWfldlife Management. 
1 have 7 years of experi9cc as Technical Assistant(WL as per qualification & seniority I am 
highly eligible candidate fórth' os't 'àf'Wildlifdt hpèctor and I fulfill all the requirements. 
The work of Wildlife Isjeor can bc'beu?r dished by nie  as lam working in Wildlife 
Sub-Regional Office, MOEF; (30! as defacto inchare after Assistant Director post is shifted 
to New Delhi & no regulaf Wildlife Inspector posted here from' 2004 onwards. 
Departmental candidate may be given weightage for promotion. 
It is therefore my case 4d1, be.considere1 keeping in view the above stated experience & 
qualification since Tecbnca '4ssstatIlçWif5 1are Pfr1  the feeder category for prom9tion to 
Wildlife Inspector. 	1 	 tflic'tiq ' ''1. 

9) 	All the Technical Assisht('L óf1ieDj'artMnV(iere givefl either Proinotion.or regularize 
by calling interview by UPS'C [UPSCAdyt.Nó/198Ret:No. F-l4/20/97-SW(B)] It is to 
mentioned that neither ofhem posses the said Diploma. 

I shall be highl,' ,rateful if you conside,r my case and fervently request for a 
sympathetic action & oblige. 

Yours faithfully 

Lr o C aMf -°7 	t 	 : • 	Ii 
I 	 Wildlife Sub-Regional Office 

MoEF, Govt. of India 
Tarun Nagar Main Road, Guwahati-5 

r Ic; 	'\c' 	••t1iI \V!. 	:n,' 
• 	
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U flOVT. OF INDIA 	Phone 

MINISTRY OF ENVIRONMENT& FORESTS 
ruft r4ftpTj1 rjT 	11 	TTfR 

WILDLIFE PRESERVATION, EASTERN REGION, SUB-REGIONAL OFFICE 

- i 91 
Tnni Nniir, MaIfl ROn(I, Di)(fr 

Giwaliatj. 781 005 Ref. NO, /  
o 	 I. 	 Dated, Guwatiati .2 T 

The Regional Deputy. Director 
Wildlife Prcservatioi-(E.R.) 
Kolkata-20 

Sir, 

I enchise here itli a prHyer of Shri K,K.Snnnn, l'ech •Asstt,(Wl.,) 
addiesed to the Addi.. Directjr General ( Forests & Wildlife),Govt of India , New Delhi 
and request you to forward the same with your kind rcommcndutk,i. 

Your's faithfully 

,Assisant Director 

Cufed to be true Copy. 

.swoet,' 

Advoc 

- 	 -.- 	. .--.- 
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-* 	 .------- 	 .:i 	 -w; ------------------------ 

- - 	. 	/ 	 Fax & Tel. : 2247-6698(0) 
• 	 2449-99B:IR) 

I .- 	 --.• 	- 
- 	

e-mail wlperkolketa,snl.net  

• 	 frn 	n 	- 
NIZAM PALACE. 

2ND, MSÔ BUILDING, 6Th FLOO 

$pr c,fl 	 23414, A. J. C. BOS.EROAD, 
mcrn1-400 OO 

Kolkata-.700 020 

No .............. Nø..L4/.982OO5(WLER)- 

lo 
The AddI.Director General of Forests(WL) 
Ministry of Environment & Forests, 
l'aryavaitii I3hawan,CGO Complex, 

- Lodhi 1(oad 1 Ncw Dclhi-110003. 

Dated, Koikata,...... ........  ........... .......... 

Sub: Iorwarding an application of Sri K.K.Sarma,Tcchnical assistant(WL) for the promotion to the 
post of Wildlife Inspector. 

Sir, 
I am forwarding hercwith the representation received lom Sri Kishor Kumar Snrmn,Tcclmlcnl 

Asstt(WL),Sub-Regional Wildlife Preservation Office, Guwahati, Assam for your kind perusal and 
disposal. 	 . 

I 	
Yours faithfully, 

H 	.1/ 
Regional Dy.Director, 

13.R.,Kolkata 

Endt No E-I/98-2005(WLER)- 422— Dated,Kolkata 13th May,2005 
Copy forwarded for information to Shri K K Sarma,1 echnical Assu (WL),Guwahati Office 

Regional Dy.Dircc(or, 
E.R.,Kollkata 

C&utied to be true Copp. 

Advocabr 

4c4Ul 3-1T T9 94R10 
MINIS1 flY or FNVIRONMINT R. rorisrs 
REGIONAL OEPUY DIRECTOR 
WILDLIFE PRESERVATION, EASTERN REGIOIl 
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File in Court 
\ 

Court OffiCCt. 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

IN THE MATTER OF 
O.A.No.218/07 
Sri K.K.Sarma 

.Applicant 
-Vs- 

Union of India and ors. 
Respondent. 

-AND- 

iN THE MATTER OF: 
Written statement on behalf of 
respondent no.4 

(WRITTEN STATEMENT ON BEHALF OF RESPONDENT NO.4) 

I, Sri Nozmul Islam Laskar si/o Jahur Uddin Laskar, presently 

working as Regional Director (NER), Staff Selection Commission, 

Rukmininagar, Guwahati, do hereby solemnly affirm and state as 

follows: - 

That, I am the Regional Director (NER), Staff Selection 
Commission, Rukmininagar, Guwahati. The aforesaid application has 
been filed by the applicant where in Staff Selection Commission, 
Department of Personnel and Training, Ministry of Personnel and 
Public Grievances has made as party respondent no.. Accordingly a 
copy of the aforesaid application has been served upon him. I being 
the Regional Director am conversant with the facts and circumstances 
of the case there of and have been authorized by the Commission vide 
letter dated oi.oi.o8 to file this written statement on behalf of the 

Commission. 

That, I do not admit any of the averments except which are 
specifically admitted hereinafter and the same are deemed as denied. 

p 

A 

0 
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3. That the Staff Selection Commission (Respondent no.4) 	, 

hereinafter to be referred as Commission made an advertisement 
published on 10.12.05 in. Employment News inviting applications for 
different posts including for 2 nos. of posts of Wildlife Inspector, 
Wildlife Preservation (Northern Region), Ministry, of Environment 

and Forest, New Delhi. 

	

4. 	In response to the said advertisement the applicant alongwith 
others offered their candidature for appointment to the posts Wild 
Life Inspector. The Wildlife Inspector Recruitment Rules 
(Amendment), 1990 notified on 25.02.90 provided the method of 

Recruitment and qualifications which is as follows:- 
Requisite Essential Qualifications:- 

Bachelor's Degree in Science with Zoology as a subject from a 

recognized university or equivalent. 
Diploma/Certificate in Wildlife Management awarded by the 

Wildlife Institute of India or equivalent. 
However there is a provision, in the Recruitment Rules i.e. 
"qualification are relaxable at a discretion of Staff Selection 
Commission in the case of candidates otherwise well qualified". 

	

5. 	There are altogether 342 applications received by the 
Commission and after scrutiny it is found that only 8 candidates who 
satisfy the educational qualifications as per Recruitment Rules and 
the said 8 candithtes were called for interview held on 11.09.06. 

Thereafter the Commission selected two persons out of 8 for 
appointment to the post of Wildlife Inspector. The two nominees are 
Sri Balbeer Singh Khati and Sri MadhivananA. 

	

6. 	That the applicant is in fact was not eligible for the post of Wild 
Life inspector as per the advertisement as well as Recruitment Rules. 
He does not have the Essential Qualification no. 2 as prescribed in the 

A 



advertisement or any higher qualification in Wild Life Management. 

Accordingly his candidature was rejected on 30.06.06 

7. Reply to the facts of the case:- 

	

7.1. 	That with regards to the statements made in paragraphs 
5.1 to 5.VI of the applications, the humble answering respondent has 
nothing to make comment on it as they are being matters of records 
of the case. However, he does not admit any statements which are 

contrary to records. 

	

7.2. 	That with regards to the statements made in paragraph 

5.VII of the applications, the humble answering respondent begs to 
state that the Staff Selection Commission made an advertisement 
published in the Employment News dated 10.12.05 inviting 

applications for the appointment to the 2 nos. of posts of Wildlife 

Inspector, Wildlife Preservation (Northern Region) Ministry of 
Environment and Forest, New Delhi. In response to the said 
advertisement the applicant alongwith other candidates applied for 
the said posts. All together 342 applications were received by the Staff 

Selection Commission 
As per Recruitment Rules of Wildlife Inspector 

(Amendment) 1990, the essential qualification for appointment to the 
said advertised post of Wildlife Inspector is prescribed as follows: 

Essential Qualifications: - 
Bachelor's Degree in Science with Zoology as a subject from a 

recognized university or equivalent. 
Diploma/Certificate in Wildlife Management awarded by the 

Wildlife Institute of India or equivalent. 
Further in pursuance of the rule in the said advertisement it 

was provided that 
"Qualification are relaxable at a discretion of Staff 
Selection Commission in the case of candidates otherwise 
well qualified". 
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Accordingly the said 342 applications, thereafter, were 

scrutinized by the Commission from the angle of Essential 
Qualification no. I and II. Preliminary scrutiny of the applications 
revealed that only two applicants were found eligible from 
educational qualification angle, who were fulfilling both Essential 
Qualification no. I and Essential Qualification no. II, which were 
insufficient to carry out the Selection Process. It was also revealed. 
during the preliminary scrutiny that some of the applicants were 
having higher qualification than essential qualification no. II keeping 
Essential Qualification no, I constant. Therefore by invoking the 
Relaxation Clause of the Recruitment Rules, Essential Qualification c 
no. II was relaxed for those candidates who are having higher 
qualification than essential qualifications no.11. 

• Following is the break-up of candidates who were in possession 
of higher Qualification no. II than prescribed in the Recruitment 

Rules:- 
M.Sc. Forestry, Wild Life and Environment Science-03 

candidates. 
M.Sc. Wild Life Botany -02 candidates. 

M.Sc. Wild Life Management -01 candidate. 
• And accordingly aforesaid candidates were also considered 
though as per Essential Qualification II, the requirement was 

Diploma! Certificate in Wild Life Management. 
Thus, following this procedure six more candidates as 

mentioned above were short listed in addition to 02 candidates who 
were satisfying Essential Qualification I and II as per Recruitment 
Rules. Therefore in all, 8 candidates were called for interview which 
was held on 11.09.2006. As per the recommendations of Interview 

Board constituted by Commission, 2 (two) candidates namely Shri 
Balibeer Singh Khati and Shri Madhivanan.A. were recommended for 
appointment to the post of Wild Life Inspector in Ministry of 

Environment and Forest. 



It would be pertinent to mention here that the selected 
candidates were having Essential Qualifications as follows:- 

1.. I Sri Balbeer Singh Khati,- Roll no.1410098, UR (i) Bachelors 
Degree in Science with Zoology as a subject from Kumaun 
University, Nainital, (ii) Diploma in Forestry and Wild Life 
Management from Kumaun University (Nainital). 

2. Shri MadhivananA ,- Roll no.1410332, SC (i) Bachelors 
Degree in Science with Zoology as a subject from 
Bharathidasan University, Tiruchirapalli. (ii) M.Sc. Wild Life 
Biology from Bharathidasan University, Tiruchirapalli. 

Thus it is crystal clear from the above that the first nominee has 
fulfilled the criteria, prescribed in advertisement for being appointed 	

Cn 
to the post of Wild Life Inspector. 

The 2nd nominee having the requisite qualification, 

fulfilled the criteria as per advertisement. He is having the M.Sc Wild 
Life Biology which is higher Educational Qualification than the 

requisite Essential Qualification quoted in no.2 criteria. 
It is further stated, that the applicant is in fact was not 

eligible for the post of Wild Life Inspector as per the advertisement as 
well as Recruitment Rules. He does not have the Essential 
Qualification no. II as prescribed in the advertisement as well as 
Recruitment Rules or having any higher qualification in Wild Life 
Management. Accordingly his candidature was rejected on 30.06.06. 

7.3 	That with regards to the statements made in paragraph 
5.VIII of the application, the humble answering respondent begs to 
state that Sri Balbeer Singh Khati is qualified having the requisite 
Essential Qualification no. I and II. Further, he is possessing diploma 
in Forestry and Wild Life Management which is equivalent to 
diploma/certificate in Wild Life Management. The 2nd  nominee Sri 

Madhivanan A. is possessing a higher qualification than the 
prescribed qualification mentioned in the advertisement. He fulfilled 
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the criteria of Essential Qualification. Although he did not possess the 
Diploma! Certificate in the Wild Life Management but he obtained 
M.Sc in Wild Life biology. Accordingly as per provision of 

* Recruitment Rules and as mentioned in the advertisement, the 
Commission by invoking the relaxation clause in its discretionary 
power relaxed the criteria of Essential Qualification no. II as he was 

found well qualified. 
Further it is to be stated here that the 2.d nominee Sri 

Madhivanan A., an SC Candidate was selected in unreserved 

standard. 

7.4. 	That with regards to the statements made' in paragraphs 

5.IX to 5.XVII of the application, the humble answering respondent 
has nothing to make comment on it, as they are being matters of 
records of the case. However he does not admit any of the statements 

which are contrary to records. 

Reply to the ground of the case: 

8.1. 	In response to the statements made in paragraphs 8.1 and 

8.2 of the application, the humble answering respondent begs to 
submit that the allegation made by the applicant is false and baseless 
having no, relevancy, further the Commission after due selection 
procedure selected two persons namely Balbeer Singh Khati and 
Madhivanan A. who fulfilled the 'eligibility criteria and found to be 
suitable. The entire process of selection is made by following the 
Recruitment Rules. Hence, there is no illegality or irregularity in the 

selection process. 

8.2. 	In response to the statements made in paragraphs 8.3 and 

8.4 of the application, the humble answering respondent had nothing 

to make comment on it. 

That the answering respondent begs to submit that the 
instant application has no merit at all and is liable to be dismissed. 



'.) 744  

\, 

VERIFICATION. 

I, Shri Nozmul Islam Laskar, son of A4T. uU._ ....presently 
working as Regional Director (NER), Staff Selection 
Commission, Rukmininagar, Guwahati aged about . . tl......years do 
hereby verify that the statements made in paragraphs 

. ..........................are time to my hiowledge ; and those made 
• 	 A. t 	-1 in the paragraphs 	 ............ 

....... are being matters of 
records of the case derived therefrom which I believe to be true and the rests 
are my humble submissIon before this Hon'ble Tribunal. 

I have not suppressed any material facts. 

	

And I sign this verification on this 2 1 &AL 	 at Guwahati. 

.s1I 	L&-z 

(N.LLASKA) 
(NER) 

SIG'NTV; Cr 1.SOfl  

Govt. of ind, Guv,ahti. 
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In the Central Administrative Tribunal 

Guwahati Bench 

In the matter of: 
	 1 

O.A. No.218/07 

Sri K.K. Sarma 

Applicant 
5. 

2 J MA 	 -vs- 

Union of India & Ors 

't3uwaati BenCh 	 Respondents 

U. 	 -And- 

In the matter of 

Written Statement on behalf of the Respondent No.1, II & III. 

I Sri Rabindra Kr. Samal, son of Sri Karunakar Samal, 

aged about 39 years, presently serving as Regional Deputy Director, 

Wildlife Preservation, Eastern Region, Kolkata do hereby state as 

follows. 

That I am the Regional Deputy Director (WLP), E.R., 

Kolkata. The aforesaid application has been filed by the applicant 

where I have been impleaded party Respondent No.111. Accordingly a 

R.izi*..u.d copy of the, same has been served upon me. I have gone through the 

same and have understood the contents thereol. I am conversant with 

the facts and circumstances of the case thereof. I have been authorized 

to file this written statement on behalf of the Respondent No.1 and II 

also. 

That, I do not admit any of the averments except which are 

specifically admitted hereinafter and the same are deemed as denied. 

That the applicant, was appointed to the post of Technical 

Assistant (Wildlife) under Ministry of Environment & Forests in the 

scale of Rs.4500-7000/- in the Sub-Regional Office (Wildlife 

I 
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Preservation), Eastern Region at Guwahati on 3.9.98 on probation for 2 

years. His service was confirmed On 3.9.2000. 

4 
4. 	That the recruitment rules of Wildlife Inspector 

(Amendment) 1990 states that 20% posts of Wildlife Inspector shall be 

filled up by promotion from the Technical Assistants (WL) with 5 years 

regular service and the remaining 80% by transfer on deputation failing 

	

which by direct recruitment. The essential qualification for direct 	1 
recruitment to the post of Wildlife Inspector is as follows- 

B.Sc. with Zoology as subject of a recogized University 

3 years experience in Wildlife Management. 

Desirable  qualifications:  

Training in Wildlife Management 

Further the Rule provides that, "Qualifications are 

relaxable at the discretion of the Union Public Service Commission in 

the case of the candidates otherwise well qualified." 

The consolidated Recruitment Rules notified videNotification No.F.9-

1/98-FE dated 27.09.2000 (referred as RR 2000) for Gr.'A' and Gr.'B' 

officers in "Wildlife Regional Office".by Ministry of Environment And 

Forests, states that 

20% of posts of Wildlife Inspectors shall be filled up by 

promotion from Technical Assistants with 5(five) years of 

regular service in the grade. 

80% of posts to be filled up by direct recruitment. 

The essential qualification for. direct recruitment posts of, Wildlife 

Inspectors is given 

• Bachelor's degree in Science with Zoology as a subject 

• 	 from recognized University or equivalent. 

• Diploma/Certificate in Wildlife Management awarded by 

the Wildlife Institute of India or equivalent. 	. 
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It also states "qualifications are relaxable at the discretion 

of Staff Selection Commission in the case of candidates otherwise well 

qualified" 

The consolidated Recruitment Rules 2000 has stated the same 

conditions for promotions from Technical Assistant to Wildlife 

Inspectors as in Recruitment Rules(Amendment)1990. The vacancy of 

20% (out of 10 posts of Wildlife Inspector) i.e. 2 nos. has been filled up 

by Shri A. Roy Chowdhury and Shri M. Maranko since, 1996 and there 

is no vacancy at present. 

That, the State Selection Commission, Respondent No.4 

invited application for direct recruitment to the two numbers of posts of 

Wildlife Inspector in the Northern Region Office (WLP) under Ministry 

of Envirohment & Forests, New Delhi. In response to the said 

advertisement the applicant applied for the said post, however, the 

Commission rejected his application as he does not have the Wildlife 

Management/Certificate awarded by the Wildlife Institute of India. 

That, two candidates namely Madhivanan A. and Balbeer 

Singh Khati were selected by the State Selection Commission for the 

post of Wildlife Inspector and accordingly the Respondent No.V was 

appointed to the said post of Wildlife Inspector vide order dt.27.4.07 

under F.No.8-112004-FE, issued by the Under Secretary to the Govt. of 

India, Ministry of Environment & Forests. 

Reply to the facts of the case:- 

7.1 	That with regard to the statements made in paragraph 5(I) 

of the application the humble answering Respondent begs has nothing 

to make comment on it. 

7.2 	That with regard to the statements made in paragraph 5(11) 

of the application the humble answering Respondent begs to state the 

applicant was appointed to the post of Technical Assistart (Wildlife 
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Preservation, Guwahati) in the scale of Rs.4500.-7000/-. Accoidingly he 

joined in his service on 3.9.98 by accepting the said scale. 

7.3 	That with regard to the statements made in paragraph 5(111) 

& 5(IV) of the application the humble answering Respondent begs to 

state that by accepting the appointment order NO .E- 1/98 which has been 

annexed by the applicant as annxure-I he has accepted the Scale of 

4500-7000. A. copy of the joining Report is enclosed as ANNEXURE-I. 

The recommendation of the 5th Pay. Commission was on 1.1.96 but the 

offer of appointment was on 26.898 and in that case he should not have 

accepted the Scale.The Recruitment rules of Wildlife Inspector 

(Amendment) 1990 as well as . Consolidated RR2000 state that 20% 

posts of Wildlife Inspector shall be filled up by promotion from the 

Techniáal Assistant(WL) with 5 years regular service .... And the 

remaining 80% by transfer on deputation failing which by direct 

recruitment (Amendment RR1990) and by direct recruitment only 

(consolidated RR,2000). The essential qualification for direct 

recruitment to the post of Wildlife Inspector,(Amendment Rules, 1990) 

is as follows - 

i) 	B.Sc. with Zoology as subject of a recognized University 

or equivalent 

ii). 	3 years experience in Wildlife Management. 

Desirable qualifications: 

Training in Wildlife Management 

The RR,2000 states Diploma/Certificate in Wildlife Management as 

Essential Qualification. 

Further the Rule provides that, "Qualifications are 

relaxable at the discretion of the Union Public Service 

Commission(RR, 1990) or by Staff selection Commission(RR,2000) in 

the case of the candidates otherwise well qualified." 

Copies of the recruitment Rules 1990 as well as RR,2000 are enclosed 

as ANNEXURE-Il and ANNEXURE-Ill 

-i 

4 
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7.4 	That with regard to the statement.s made in paragraph 5(V) 

of the application the humble answering Respondent begs to state that 

the promotion of Sri S.V. Shesadri and Mrs. Arti Singh was made on 

ad-hoc basis by the Respondent Authority in exigency of service to 

meet the urgent work.. This is evident from the notification of foreign 

Trade policy Designating Mumbai,Kolkata, Delhi and Kolkata as 

Designated ports of Export of plant origin, and the said promotion was 

made as stop gap arrangement. A copy of the Page containing the Ports 

is enclosed as ANNEXURE-IV. 

Further in the said ad-hoc promotion order dt.28.1.97 

annexed as Annexure-5 to the application it was clearly mentioned that 

"the ad-hoc promotion would not confer any right on the above officials 

for regular appointment to the grade of Wildlife Inspector. 

75 	That with regard to the statements made in paragraph. 

5(VI) of the application the humble answering Respondent begs to state 

that the ad-hoc promotion is made to meet out the urgency of work and 

is a stop gap arrangement. No employee has the right to claim for being 

promoted on ad-hoc basis. Itis the Authority to decide as to whether the 

ad-hoc arrangement shall be made or not depending the urgency of the 

works of the department or organization. The applicant's representation 

claiming the promotional post on ad-hoc basis is totally unreasonable 

and irrelevant. 

7.6 	That with regard to the statements made in paragraph 

5(VII) :f  the application the humble answering Respondent begs to 

state that in pursuance to the advertisement made on 8.9.05 by the Staff 

Selection Commission inviting application for appointment to the post 

of Wildlife Inspector, Wildlife Preservation, Ministry of Environment 

& Forests, New Delhi, the applicant offered his candidature for 

appointnent to the said post. 
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As per Recruitment Rules of W ljçJ jçpr(RR, 2000), 4 
the essential qualification for appointment to the said advertised post of 

Wildiflé Inspector is prescribed as follows: 

Essential Qualifications:- 

Bachelor's Degree in Science with Zoology as a subject 
, 

from a 

rec.ognized University or equivalent. 

Diploma/Certificate in Wildlife Management awarded by 

the Wildlife Institute of India or equivalent. 

Further in pursuance of the rule in the said advertisement it 

was provided that: 

"Qualifications are relaxable at discretion of Staff 

Selection Commission in the case of candidates otherwise 

well qualified." 

As per recommendations of Interview Board constituted by 

The Commission two candidates namely Sri Balbeer Singh Khati and 

Sri Madhivanan A. (Respondent No.V)) were recommended for 

appointment to the post of Wildlife Inspector. 

The applicant's candidature was rejected by the Coniiniission as 

he was not eligible for the post of Wildlife Inspector as per the 

advertisement as well as Recruitment Rules. 

Copies of the advertisement dt.8.9.05 

annexed herewith and marked as 

ANNEXURE-V 	. 	 . 

7.7 	That with regard to the statements made in paragraph 

5(VIII) of the application the humble answering Respondent begs to 

state that the Staff Selection Commission selected two candidates 

namely Sri Balbeer Singh Khati and Sri Madhivanan A. (Respondent 

No.V) and accordingly they were appointed to the post of Wildlife 
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Inspector. The Respondent No.5 was appoiMed-rrderdt2'74O7T 

So far the question of eligibility criteria for being appointed to the post 

of Wildlife Inspector is concerned the reply is to be made by the 

Commission and hence the humble answering Respondent in this 

matter has nothing to make comment on it. 

	

7.8 	That with regard to the statements made in paragraph 

5(IX) of the application the humble answering Respondent begs to state 

that Wildlife Crime Control Bureau has been notified as per notification 

No.2-1/2007-WL dt.11th  July, 2007 of Ministry of Environment & 

Forests (Annexuré-Vi ) wherein 7(seven) new posts of 

Inspectors/Rangers/Customs Superintendents have been sanctioned. 

However, the nature of work demands for manning of these posts by 

Police Inspectors/Forest Rangers/Custom. Superintendents who shall be 

looking into the intelligence collection, collation of wildlife crime data 

and dissemination to other enforcement agencies and not just doing 

inspection of export-import consignments of plant/animal products as 

being done by the Wildlife Inspectors. 

The scale of pay of these posts is higher Rs.6500-200-

10,5001- than that of Wildlife Inspector i.e.Rs.5500-175-9000/-. 

Technical Assistant (Wildlife) .is not a feeder post for these posts to be 

filled in for Wildlife Crime Control Bureau. 

	

7.9 	That with regard to the statements made in paragraph 5(X) 

of the application the humble answering Respondent begs to state that 

while promoting the employee to the higher post the Respondent 

Authority has to follow the norms and procedures of existing Rules. 

The action of the respondent authority shall has to be in accordance 

with law and the respondents who are law abiding officers acted upon 

the appointment of the employees to the post of Wildlife Inspector as 

per recommendation of the Selection Committee constituted by the 

Commission. 

I 
I 
I 
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Further, mere making the representation to the competent 

authority does not confer any right to be promoted. In the intant case, 

the Respondent Authority never acted in arbitrary, whimsical or 

violated any Rules. The allegations made by the applicant hence, are 

baseless. 

7.10 	That with regard to the statements made in paragraph I 

5(XI) of the application the humble answering Respondent begs to state 

that the applicant has claimed for the scale of Rs.5000-8000/-. 

However, the scale of Technical Assistant (WL) has been fixe.d at 4500-

7000/- as a replacement scale for the old scale of 1400-2300 and not 

5000-800/- as claimed by the petitioner.A copy of the Pay Scales 

accepted by Govt and Published in Swami's Publishers is enclosed as 

ANNEXURE-VIF. 

Further the applicant wrongly stated that the Regioinal 

Deputy:. Director issued the order dt.23.12.04. It is only a litter to the 

Under secretary, Govt. of India, Ministry of Environment and Forests 

regardihg the representation. 

It is not correct that the humble answering Respondent 

passed any order regarding pay scale. He just forwarded a letter to the 

respondent No.1 through the Under Secretary FE section enclosing the 

representation of the applicant. 

7.11 	That with regard to the statements made in paragraph 

5(XII) and 5(XIII) of the application the humble answering Respondent 

begs to state that the promotion of Wildlife Inspector is to be made as 

and when vacancy arises and for direct recruitment . the case of the 

applicant will be forwarded, to the Staff Selection Commission and 

Commission thereafter will consider the candidature of any candidate 

on the. 'basis of merit and experience as per Recruitment, Rules, the 

Ministry of Environment & Forests cannot interfere the decision 

making process of Staff Selection Commission. Further, the answering 

Respondent only forwarded the representation of the applicant. The 
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letter dt.13.5.05 is a letter enclosing the representation of the applicant 

and it is not an order. 
Cl 

S 
	

7.12 	That with regard to the statements made in pararàph 

5(XIV) and 5(XV) of the application the humble answering Respondent 

begs to state that the applicant candidature was rejected by the 

Commission as he does not have the desirablequalification, the 

representations of the applicant are also considered, but his case could 

not be acceded due to lack of vacancy. 

	

8. 	Reply to the grounds of the Case: 

	

8.1 	In response to the statements 	in Para 8.1 if the 

application, it is submitted that the. instant para. is related to the 

selection process of the promotion to the post of Wildlife Inspector and 

the submission would be made by Commission and hence, nothing to 

make comment on it. 

	

8.2 	In response to the statements made in Para 8.11 if the 

application, it is submitted that Sri Sheshadri and Mrs. Arati Singh in 

fact to be promoted to the post of Wildlife Inspector on ad-hoc basis 

and this is the stop-gap arrangement to meet the urgency of works. The 

order of ad-hoc promotiOn says that ad-hoc promotion would not confer 

any right on the said officer for regular appointment to the grade of 

Wildlife Inspector. The claim of the applicant for promotion to the post 

of WildlIfe Inspector on ad-hoc basis is not justified at all and cannot 

be claimed as a matter of right. 

	

8.3 	In response to the statements made in para 8111 if the 

application, it is submitted that the scale of Technical Assistant has 

been fixed at Rs.4500-7000/- as a replacement scale for the old scale of 

Rs.1400-23001- and not Rs.5000-80001-as claimed by the petitioner. 
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8.4 In response to the statements made in Para 8.IV if the 

application, it is submitted that the Respondent Authority have not 

acted illegally, irregularly, unreasonably, unfairly and arbitrarily so far 

the promotion to the post of Wildlife Inspector is concerned. No 

extraneous• consideration is enforced. The applicant does not have the 

requisite qualification and as such his candidature was rejected on the 

other hand the Respondent No.5 has been found to be eligible and 

suitable and was selected to the post of Wildlife Inspector by Staff 

Selection Commission. 

9. 	That the humble answering respondent begs to state that the 

application failed to establish his case under the law and valid ground 

and the instant application has no merit at all and is liable to be 

dismissed. 

VERIFICATION 

I Sri Rabindra Kr. Samal, son of Sri Karunakar Samal, 

aged about 39 years, presently serving as Regional Deputy Director, 

Wildlife Preservation, Eastern Region, Kolkata do hereby verif,' that 

the statements made, in paragraphs true to my 

knowledge and those made in paragraphs 3VY ? are beirg matters 

of records of the case derived therefrom which I believe to be true and 

the rest are my humble submissions before this flon'ble Tribunal. 

I have not suppressed any material facts. 

And I sign this verification on 1 3 -4 day of 2008 at 
-'Cwahf 	 ' 	 - 

Regional Deputy D;rector 

GOVT, OF INDIA. 
tf. 

'MINISTRY OF ENVIRONMENY & FOREST 

WILD LIFE PRESERVATION. E.R. 

KOeKATA 
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Exl'OltT l'OLICY 

	

- li1f Item 	Unit 	iDescI.iptb01h1P 	
of RestriCtOfl 

icy 

	

- / ----.- 	 -- 

(c) In case of u nba ggcd I nd inn lIas i all I 'ad dv 
being cxiOrtC1I in ho 1k or iii bags of 50 Kgs. 

(F I 
aboVe, t !IC exports OF CIII pt)' pri ited gi i ny ha gs 

with MrkiuigS indicatnig the prndtict being li 
dian l3asiiati l'addy , in whatever inalilier, shnll 
also be permitted to the extCli( of actIlal require-
nietS cbhsidcr1t) the total quantity ofthe coT-
sigiIiflClt nd the sizeS of the cltlj'(y h.uigs being 

eportCCl. 	 - - 

(A 1001 	 Kg 	Wheat and meslin 	ioliibicd 	Not periiiI ted to be exported. 

1(101 (0 	Kg 	luhItit bat: 	Prohibited - 	
Not permitted to be exported.  

gT1 4 
1(10110 ii) 	K1' 	01 seed quality - - 	Prohib[td 	Wot prmiited to he xportcd. 

10(11 1(190 	Kg 	Other 	 Pro1ilbite - 	
No priniited to be exported 	CentralAdmi 	Tribunal 

Not perm 

1001 90 	Kg 	Other : 	 Prohtbtted -- - 	
Itted to be exported. 

11)01 90 It) 	Kg 	Wheat of seeds Prbhiitedi 	
ot prmittcd to be exported 

qtnitty 	

2 1 M? Uu 

	

ro) 90 20 	Kg 	OLhr wheat 	I'roliibited 	
Not pecmitcd to he exported 	 L 	- 

10(11 9031 	Kg 	Meslin: 	 Prohibited 	
Not permitted to he exported. 

01 seed quality 	

ruwal ati Bench 

IDOl 91) 39 	Kg 	Other 	 I'rohibited 	
Not permitted to be exported 

- ---------- - -- 	

----. -- ------- 

St,b.hcalhil9 Note : The term "durunl wheat" means what of the Triticum duruin specieS and ili': I lybritts 

tie; i ed unit; 

the tcrspec1Ik crossing of Triticilin durum which have the anie number (28) oI 
clilo;110SO1nt as that 

	

- 	
ze(corIi) 

10(15 II) 111) 	Kg 	Seed 	 State 	- 	
Export permitted through (I) SIC, (ii) M -FlC, (lii) 

 

- 	 Trading 	
PEC Ltd. and (iv) NAFED. 

Enterprise 	- 

005 tt ou 	Kg 	Other 	 State 	
Export permitted through 

 

Trading 	
I'EC Ltd. and (iv) NAFEI)..I 

Enterprise 	 -' 

------ . 	

----.---.--.-..--- -------- 

	

d, hapl.er 12.. 	.. 

(1 k 	
• ds iiid Olegi nouS I nuts, Miscellaneous Gratn Seeds md ft tiit InduSti ill ot Md ciiiI I'lm iit 5tt iw 

- 	
- 	 an Fodder 	. 	 - 

tic 	
Sect's ul all I rcs(ry'Slieci 	

includii1uV0hhi 	
Red Sndcrs, Rubber , Rtissa Grass and tnfI 

Sandaltvood antI sds of tufL , SandalV00d aid seeds of rnamCIItal wild variety plants stand 

restricLed for expotband shall be JloweCI under 1ncc and also shall he 
	 o regtilated accoldi ig t hit 

rules noti1id under l3iologiCal Divrsity Act, 20th. 	 - 

- 1 Tariff lien; 	Unit 	Item Description 	Ekport Polie 	
Natuje of Restriction 

115 Code 	 - 	 - 	- 
 mat&ials 

7 	fl0l 1)0 (8) 	Kg 	

Declaration iii the Ion;; f an a llidavit j 

0'h)2 000(1 	
other than those in the i-c- - 

	 front the cxportCf that (Itt' secd hciiig 

I 	
ctucted category 	

exportdidimtfIu0Ifhfidhtfl 

•itt I 

............ 

to ,ticr l'a la I .5 of the Foreign Trade Policy, 2004-2009 (updated as on 7t-20O) suIt not be a Itill it-able f, ; r cx p0 t of Iii,' a 

r0' 1,1,1 ,t( six ,nihs by M.C. & I. (D.C.) Notification No. 52 (RE - 2006)/200 11 -2009. dated 73.201)7. I-IoceVlO, ttansi lint')) 
Silt' itch'S. 

it ,,nd 't pa ra I .5 of I 
lie Foreign Trade policy, 2004-2009 as a 10nded from I iflic 

to t 1 mc si Intl ,tol tic ap; ii lea ('Ic fo, •.x po I of 

	

till cc.,jtI lICOiS. 	 - 

OTA 
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Exi'OItT POLICY 
II-I 	ii 	- 2 

lien 
Item I)escription lixpoit1'olu 

'_ 	I IS C ide 

IS 	1202 II) (H) 
- 

Kg Gu-otundultuts 	(Peanuts) 	and Puce 

their 	proddct, 	exported 	to 

Pull opea n Union. 	- - 

-----. -- Kj; Wheat seeds (s'ildvrlety) 	- cstrjcled 
tHu 	9010 

I'addy seeds(wild variety) Restricted 
11)1)6 2)) 00 Kg. 

1estricied 
I)02 2010 Kg 

2119 2) 1)()  Kg 

CashowseedF and p6ts.2.........

Egyptian 	clover 	(liarseeifl) RestriCted 

Iriliulium nlaxlunl seeds 

I 2Il1 91 30 - Kg Onion Seeds Restricted 
- 

1211,129  (ii) Kg Pepper 	cuflings 	or 	rooted - Risti'iCted 

c*i I Ifl5 of j1iCE 
I 

- 	 2099991) Kg Scds of all Iokstty species - Rsti1ctCd 

12.09 )() oil Kg Saffron seeds or carols Restricted 

211 	))i 	I-I Kg Neeni seeds 
Restricted 

1211 	ust (I) Kg Nox 	vounicn/bark/I5/ RbsltiClCd 

roots powdcr thereof 
1211 	9(112 

I(I Kg Seeds of all (tees (excluding Free 
12111 Al 

seeds of all forestry species)i 
2)0 00 10 nrt,n,npfltfll 	plants 

nnu.tflflWCiS and vegetable 

Seeds other than onidn seeds 

I 'ha its, pla mit portionS I'm1 m ibi ted 

their deriviuLiVCS and extracts 
as specified in Appendix I 
and AppendiS llf CITES as 
well as those speci (icc) below 	- - - 

at Ex1'orl I .kensing Note I 

below a id - orchids obtained 

from', I lie vI Id --  

l'lan is, plant - portions, Free 

their derivatives ancl,extraCts - 

included ii, (ci) above cind 

uibta med 	Irotii 	cu I tiva- 

ton/artificial prouui gal Ofl of 

sites inside forests. 

(r) l'lanls, 1dau,t portions. Fice 

their derivatives and extracts 

muit covered uu,cler (a) above 

ii nd obta ii,cd Iron, fors Is. 

(tl) Plants, Plant Portions, Prcc 

their derivatives and extracts 
cubtained Irouui cult iva (ion / 
artiliCial propagation at sties. 

-  

1111 (sJn,36(11112005)/ 20Oi -2009. daic 

91)3 

Nature of lieSli j'tiuuO 

(..onipulsoy IC1 Slinilt')' of Contracts 

,vitlu 	Al'Fl)A, 	altuuugvittl 	tc'llIu'llii 

Allatoxiul level cci titivalu 	gisu ii liv 

genc i es/la bnIaluiC5 u,,u1,,iu,atetl by 

AI'EDA.I 

l x pnrtspernUtkdu1u1tktr 

Exports permitted uuiidcr licemuce___ 

Ex pouts perni it ted tiuit Icr lire,, 
. 

central Administruttve Thbuna 
Expoils peruiiilltti uluuilt - ? hcuuu 

Exporls pc'rniitieul uundr 11cc,, .c 

ExparIs ;,ern,illed tinder 

 ~ icc r
uc

Exports penuni lied utider  e 

Exports permit ted ii uitleu liccut c 

Exports periliuttcil unuten licell 11 

Exj,OitS 11r,nittt'tl uunultl lkcu ut - i.. 

Exports pernhi I ted subject to a d ucla ru - 

lion fl the loruuu of all alliulavit i:uunu 

the exporter that Il,u: su'u'ti 11eu,1; cx-

porled is not llreeder cur F,,ullitiahluil 

Wild variety seeds anti iu, c Iitaiiuug thu.-

511(11CC ol pr u .cureunenl. 

Not peruulitteti lum I.e cx1'or tech. 51, u tj,th 

exCmpliun can he granted for the 1 1 0 1.  

jiose of reseai'ch, cdu,cuiiu1ul nut1 lit' 

saving drugs till case liv 0150 I,.,sis iii' 

1)(;1r1 on ll,e ntuuuluullIuit,ttiuhhi it Miii 

islry of PnvirunuulllulI el l-turests 

.i! 	0(1)1(1(101) 

116112 00 110  

121100 III) 

1 0601 11)111) 

11(,111 20 Ii) 

(102 II) 01) 

1)1,112 'H) 20 

1)1,(12 (1(1 il} 

060 ,21 90  90  

21 MIAV 2Uw8 

iwiJtI 

Subject to c,btaiuuttug it lrauisit I 

- - frouus the conrernel I I )PII). 

Subject to 1,ruuduuttioul If I'uuut lu.,', InS! 

voice by Px po rt u rul0urIY i,,tIiu,uliuul: 

the nanue of Seller nun) unuuu't of 11,111: 

being exported. 

Subject to obtain iuu1; a Ccrl i lien Ic 4 
cultivation Iroun I)istrict ,\griiuul)Ure 
Officer or l)istrict I lorticoltule ()Iiicci 

or I) P0. 

11 
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-:.. 

9K4 

ExroT1'0L Nature of 1tricth)n 
-2 

ftenl 	
txpOlt i'olicy 

( 	any 	l'Iani, Free 

300 	.10 00 kg 	iort%th lionS 
Plant porliOflS' their dCrivatCs 

30 and CXtraCtS  

30 03 Y0 2  
1(10390 13 
1(flll qo 14 

1001 90 15 0 

3004 90 (I 
1004 90 12  

100190 13 
1004 90 14 

I  

.. 	

.i. 	-, 

Sea weed 	f a 	typeJ 	I 	ed 	ExportS 	
indcI licCncC 	- 

100490 15  

	

U-2 	1LIL' 

a
ing 

I2I22O90  brown sea 	 - 
phytCS of Ta0lit Ndu CoPSt 

	

3 	
Kg 

hyIcS xclud1 	
G-cd 	Of 

l2I22 p  
Taind Nadu cdas origin in 
j d1or. -- 

1 ,icen'°l Note I 
. 	

ltal1c cycad (CyCnS beddO') 

2. 	
flItic vanda (Vailda cocrulCt). 

(;ussucc cO5lU- 

4. 	Ladit slippCt 
orcid (PapiiopC01fl specieS)- 

, 	l'itch plan( (NCPCflt5 KhaSi1a)0 

;. 	
led vanda (lflOflthCr2I iinschoot00 

S 
7. 	

11VOliIia scrpCl1a (nrpap, 	' 

• 	(crt'pS speCiCS- 

9. 	
l-rcrC iitdtca (Shindal Man<°°)' 

I (1. (,odOPYU1 hxandtIrm (crnod.i) (Indian podophYU) 

II. CyntbC 	
Vci\s) 	

k . 

' 

Cyc 	cca speCies 	d)- 

l31nsCo 	delt9id 	(ElCph° 	loot)- 

ijuphorbia speticS (EtlPh0b0 

IS. Orcli 	species (OrChid 
1IiCttP snU00S (RcdSar 

17. TaxuS WnliiCl1i1a (COtpI0! 
Yew or girmi iveS). 

III. Aluiltir1a ma CCCIISiS (tgatw00 

l9. AcooiW1 species- 
Copt'S lceta- 
Ci,sCiflit 	

(Coc5trl (caurnba wood)- 

t)aCty10 	hata&rea 

GcnUi1 KurroO (Kurti Kutld)- 

G1ICIUn1 speCieS- 

Exports allowed 5ubIcct to qiialit8 
Live cciiing5 as may be notiFied by 
DGl from U inc to Ii me 

Central Ad,ninlstrat$ve Tñbunal 

( 	

21 MAY 

3UW&)3ti Bench 

U 
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entraIMmifl1StTf0 Tñbu na I 

	

- 	
I1XI'ORT POliCY 

2  

	

2. 	IKat1i1hcn;1 Caleriga. 

	

21, 	N(idoSti1C}lYs grandilloia. 	
? 1 MM 

	

27 	I 'a iii x pselid ogi oseng. 	 - 

	

3() 	Swertia chirala(Charayat 5h) 

licelsitig Note 2 

	

/ (i) 	I Irovever, iii rOSpCCL of CITES species 1  aCTES perflhil of export shall be rI- 

(6) Lspi" is allowcd only through the Ports of Mumbai Nhva Si
leva , Kolkaa, CochilL Dclhi, (inrlili. 1 

u,rin A mirtsir Calicuiid Thiruv!h5 0 m 	 - 	 -- 

Ir 	for the docri ments prescribed above, 00 additional jnlr,rmaliO"S/ NOC/di,C0 rrncir I', 1 iii ri 

to be fir rot sired by the Exporter to any authority of State or Central Cover role 
1. 

Fxj'or I Li ccii ilrg Note 3 lw crm "br mu a lion" used here shall ir1cirrde prod urIs which may contain portions/extI acts rIb plirris 
51 

lie pri ,Iribilel st (rot only in unrecognizable and physically inseparable form Portlier tire term " u,rrrnn a nil 

lr,(i 1(51, irrelririr' vili(c ridilert (
orIn

iuiatinsa5WChI as jrrbal yurvediC , and no certificate horn ally irnilnol niti' 

rs' h,rlsrnevcr sirs II be required for their exorC 

Cbptor 1 

- - 
	 !_ac, Gums, Resins aid Other Vet . ble Sa s arid ExiractS 

	

I 	1km J Unit 	(C m 	
N to r of Ristricti

Nliry 

1301 III (ii 

1301 10 20 

131(1 II) 3(1 

1311 I in-li) 

1301 1061) 

(3(11 11170 

13(11 low 
13111 (090 

I (01)0 16 

Mulli bamboo (MetOC .  't 	''' 	- - - 
	Riciis of (lie CoinCi'rOC(I 	ni,ilC 

bacifera ) 	
20081 	 FrIrest l)01,artrrliini5 miner 	Iii-  

- 	 clian Purest Act, 1927 

Chapter 15 

Ainilnrl or VgctabIc Fats and Oils hd her Cvag roucs; Prepared Editdc Fats; 

ItS Code 

1,7 

	

	J (5t)i 01)00 

Sri(e.l(tili't by Ill-IT. 

	

- 	Vegetable l'taiti 

	

8 	Tariff ltcoii 	Unit 

	

66 	1101 III (10 

Kg 	SlrelIacandahl10r50hIacf 	
Rcgistritti0n5ll1lbd(mhmhh101 I',I,rn 

- 	log DevCIOpiflC1it lrcnirrnnlioli of Imlii liii Inc 

Shellac Export I 'ronlot inn Cnn Ilci I 

I i'ro4qctlot1 of quality certificate. (coin Sliellan: 

Export Promo ((Inn Council 

Kg 	Gum Karaya 	 'tE 	
Expo0 through the Tribal Cooper alive Mo - 
Ictini Federation of irrIr l.irriilia_I (1 

 

New lJeI!0 

Chipthr 14 

'Ii 	
it 

15101 perfl1itu1l 10 11.i CXrili Wii 	- 

Tallow , fat and/or 

No. 32 

/1 
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\ /ETNO SSCJHQ!3/2035 	--- 	 l, Si 	 I 	\. 	 JO Y2005-°W 

APPUCATIONS ARE NvrrED F0I1 TI lOLL.OVJiN POSTS 1' 
A 

• 	 Chemist, Ministry of Cdnsumer Aifairs. Food & Public Distribu!iou, 	 Nut i:xcoding 30 ears. 
- 	I Food & Public Distribution (Directorate of Vanaspa. Vegetable Oils & rat;), 	(llax7ibloforCovernment servants upto five years in accordance with the instructionso 

.' 	 . 	ehL 	 .. • 	-. 	 . 	 orclurc isud by the Central Government. However, mni relaxation is admissible only t ' 	.4. 	•S_lRs. 5500-175-9000/- (General Central Service Group B Non Ministerial) 	Civilian Govt Servants and not to Armed. Forces Personnel). (RelxabJeto OBC by 
\\ 	. 	 • .n 	Ol-UR 	 years). 	 . 

\ 	5f 	frge Notexceeding 30 years 	 S 	 The crucial date for determining the age limit shall be the closjig date for receipt a 

#'1 
71) 

S . 

— 

,lflI...,..,,t-.h.. 4.,_ 	 .., 	 ...:,. ,%.,., 	 ...._ , 	_.a 	...a:._. ,__.a _e it.. ---------- --------_.j 
flcIo.aGiJia IW ¼tJVCIiUhiClit acIvQi.,% uptw live yeal Ill C1UL.IJIUO44c vYitli u; liut,ucI,u,,b lit 	 dpp;IC4LIUfI twin can,u:utes Ill Ullild aIuJ 1101 tIle ulutiIrly tjane 	sonoec for muse ir 

orders issued by the Central Government However, this relaxation is admissible only to 	Assam. Mc-ghalaya, Arunachal Pradesh, Mizoram, Manipur, Nagaland, Tnpura, Sikkim 
Ciian.Govt. Servants and not to Amed.Forces Personnel). 	• 	. . 	.5 5 Laddakh division of Jammu and Kashmir State, Lahaul and Spiti Districtarmd Pàñgi Sub 

.:Târicial dale for determining the age limitshalt be the closing date f9r receipt of (iivi;ionof Chamba district 01 Himachal Pradesh and Andaman and Nicoba Islands o 
applicationsfrom candidates in lndia(and not the closing dale prescribod, for thoso in • Lakshadweep). 	 . 	. 
Assam Meghalaya 4runachal Padesh Miioram M iniptir Naqalund Tripura Sikkmm EQ 	1 Masters Degree in Hindi or Sansknt with Hindi as elective sLbject at Degree leve 
LaddakhMsioñ of Jammu and Kashmir SEate, Lahaul and Spill District and Pangi Sub- from a recognised Universily o'r equivalent 	and should have studied EngliSh as 
division .ot.Charnba distglct. of HirnachalPradesh and Andaman and Nicobar Islands or Compulsory/optional subject at Degree level.  
Lakshadwep) 	 - 	 -. DQ 	Certificate./ Diploma from a recognised institution in Translation or applied tinguisbc 
EQ 	(a M sterts  Degree in Chemistry or Applied Chemistry with specializatioi in Oils & cr functional Hmndi 
Fats &Dgrée in Oil Technology from 6 recognised University or Institute or equivalent; Note 1: Qualifications are relaxable at the discretion of the Staff Selection commission fr 
OR case of candidates othenwise well qualified 
(b)(m) Degree in Science followed by Diplona in Oil Technology of a recognized University ,  Note 2 	Selected candidates will have to compicte a departmental trainiig programme 

• or. !nstitute;,. 	. 	.-....•_.. 	,. 	. 	S 	 ,.- 	..• 	.. during their:probation.  
(ii) To'yo4rs 	practicit experien&.o in the analysis of Oils and Fats and estimation of IP 	New Delhi 
Vitamins JR 	Implementation of Schemes relating to propagation and development of Hindi 
DO NIL, 	 4 preparation of hirigual 	trilingual and multi lingual dictjona'mes etc 
Note': QUalifications are relaxable at the discretion of the Staff So!ection,Corrmission in - NR-(B)-5 	Wildiifa 'Inspector, Wildlife Preservation (Northern Region), Ministry 01 
case of-candidates otherwise well-qualified.  vironrnent & Forests, New-Delhi.  
IP 	New Delhi (with AISL) Pay Sasie 	Rs 55001  75 9000/ (General Cenral Service Group B Non Gazetted Non 

I JR The Chemist needs to workin setting up,  experlmenL and conducting va9ous tests to Ministeriat) 	,--- 	— 
ascertain, the. ptysical, chemical and. other properties of samples collected under, the , Vacancy 	02 (UR.  

• Vegetable Oils Product Regulatory Order. and Solvent Extracted Oil, De-oiled Meal and Ago: Not exceeding 30 years. 
Edible Flow-  (Control) Order, 1967..The Chemists are engaged in analysis of Vanaspati (Relaxable for Government servants upto five yeas in accordance with the instructions or 
ad otlier edible oils by conventional methods of analysis and as well as 	using modern 1. orders issued by ho Central Government 	However this reiaxahon is adimssible only to 
sophisticated instruments 	Besides performing 	oric of routine character like preparation Civilian Govt Servants and not to Armed Forces Personnel) 
of reagents conducting standardized tests and calibration etc and,collecton of scientitic 1  The crucial date for deterniJrting the age limit shall be the Closing date for receipt of 
infcrm.atioçm and making technical reports  applications from candidates in India (and not the closing date prescribed for those in 
Cat. I'I.O NR-(B)-2 -: Assistant.Chemist('Vanaspati),. Ministry ot'Consurner Affairs, Food & 	- --Assarn, Meghala-ya,Arunachal Pradesh, Mizoram, Mariipur, . -Nagalan. Tripura, Sikkim, 
Public Distribution Oeptt of Food & Public Distribution (Directorate of Vanaspati Vegetable Laddakti division of Jammu and Kashmir State Lahaul ana bpitl Dmstnu and Pangi Sub- 
Oils & Fats) New Delhi division of Chamba district of Himachal Pradesh and Aridaman and Nicobar Islands or 
PaaI 	Rs. 4500-125-7000/- (GeneralCentral :Sen)ce Group 'B' NonGazelted, Non.; - l,aksh:adweep). 	. 	 , 	-- 	• 	, 	• - 
Ministerial) EQ 	(1) Bachelors Degree in Science with Zoology as a subject from a recognised 
Vacancy 	O1UR 	- 	S 	 . 	. 	 - -.,., 	: •univecsity or equivalent.  

' -. 	•:'--' 	,(2):biplomaiC6rtificate.in Wildlife Management awarded by the Wildlife Institute or trid;a ,A§d:Between 18-25 years. 	 S  
(Iale forovernment servants uptofive y.ears inaccordance.wiftth,ç,iqstwctions.or - or -equivalent.  
slerssuedMy the Central Goverprpent However this relaxabo 	dWtbla 9n1y to DO... NI L 
ClvIhGqyiervants and not tc Armed F.orces Personnel) 	 , 	. I Note 	Qualifications are refaxable at the discretion of the Staff Selection Commission in 
-'---tThe crucial date for dotermfnin 	thoage limit shall be-the closing' date for-receipt of case of candidates otherwise well qualified. 
applications from candidates in lndia(other than those of Andaman and Nicobar Islands lP : Now'Delhi with'AISL, 	 - 	 - 
& Làkshadweep). '  JR 	(1) Enlorcements and implementation of provisions of CITES, Wildtife(i; Act an 
EQ 	() Degree in Science with Chemistry 4is one-of the subjects. 	-- 	' 	. ..EXIM -Policy; 

\rS. 
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tr,No,2.i/Uo7WL 
Government of IndiN 

ttLnistrv o(Eiivjroznijcnt and (n-r.c(.c 

CCO 

Ak

l:tt'iII.i iI;' 

Oovernmont vtdo lttcjk.eft4, 1oUjithtt1hnWo 83 dated 6 °  June j 2007 he., ,.OliLItUtcd thc 
flgr end other ndefl 	d Spaolep Ctn  tCon trb Rureu to ho known n ihc W,klhfc 
(limo__Cunj_Buku 	flic 	urbttta Iwlil be he*ded by the Dir.tor (WtI.tt. 

	

vrnr 	c 
r1Inu,try I.e. •t NówL hi; 	ütbJjtiefln,sI&rnd Co1kat end th r tt.roo Sub Rc&.n...I 
Ofllce, at JUnrit,nt would be th part of th Crmc (.,ntn, 
tiurdnu. in addition, on., now R.Ioiantfl1oo et JRbnlpur, Madhy.. Prnde.l,, would nJo 
be cei.,hIl,hed under hte liurt4ip; J?urtlir, thc. live edsting eottIve hor.kr ei,lqn, 

Im .36 at Rrmnnathñpirtui In TsniI1iidbj Moreh iii Mnnipur Motilinii in liii. n, 
(loakhpur In Uuar.Pra'dcsiând Nt1hfla'Rass in Sikkim would n10 be j,rnvitkcl !wpj.OJI 
fo r control of trafflcking ofildJifcrcdi1ênnd its derivetivee. 

	

For mannthg. c.hca&ivarlers offi000fiho Wildlife Crime CoitIrol fltiic;iti 	.t i. 
its five Regionaland thrce Sub Regional O1flcs etc., sanction of Ilic l'w iItil i  
accorded to the ercahioji oflie folIowiiinc* puts with effect fruni thc tlnlc() tlic:u ii. 

filled, with designations and pay scales as shown below 

S.Nn. 	DeslgTtlohof 1the.dft. 	 Scelo of Pay - 	 Nn.nf 

U AdditionalDjrcctr .; 	4lZ4QQ-5O0-22400 iT 
2 .-! Jomt Dircctôf . 	 11 i 	1O 450 20000 	- 

3 lTcpuDi 	Y&PiJfJ 2O0O 	 . 
- 

4 . 	!As.Stant Dzrcclor/ 	!~.F",ui1t OOOr275,-J 3500 	3 
5 .jjublicP.rosed4160 ,..JT.027513500 
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_ 
R0500200-10500 	 7 	I 

7. IPA/Steno 	 Rs.5500-l75-9000 
. 	 Rs.40007000 

I Cops 1blcs/0UM 	 Rs.305-75-3950-804590 	25 

i0Jfls 	
- 	R255Q__ 	1 

nit the 	;St9 	Wild ifáRc ' t 	Ofiiccs and Sub Regionni Oflice 

iaud lr1031C rcu t i 	 _. 

- 	 an woId be as fo flo'.vs 

) 	
dted to organized wildlife ciimc 
csnm to State :and othor 
d t1&ti o%s to appr hc,id ilir 

crimihalsand totAbl.Sh cojitralizèd wildlife crimc dam bank: 

coo:dinAtiofl of *otloni by vrloui offloti, State Oovornneflt ,11d 

nthrauilOt'ftl0 3 . IhIco'nniO 1  with the on(orcemen 0r (tie 

• provisions 'of this Act, citha dircctly or through rcgioruil and 

border units set up b?ilio Dureu. 

(iii) 	•irnplemeflttlOfl of ôbliati9fl under tho vBriotls in" ,.  
.ConvOntiO 	nU protabcill that aro In fozo. ill pro'L or wi'et' 

• my be ratlfle4 or aôcdd to by India in future; 

(lv) • n.,!stanc 	to uuncuuiedliothoiritlos 1.1 foreign 	oiiiiItIc.c 	d 

• 	 oo1ictmed I n terflt!Oflft or iizt1on to facilitate coojinatiol' nd 
- &nlver3al aotion for wlldIIf btlme controi 

(v) 	develop lnfrastruCtUrcjfld onpncity building for scientilic nil 
professioflal mvctiaion into 	ildhfe crimes and ssict Siit 

prosdcUtions rcleted to \Vll(ltIIC 
k 	 ' 	

' I crunC; 	"F 	I i.,.. 
iU 

;suos itlating to vi IdI I fe 
rnitiificaliofl.S, and si ggC1 

kwq ' Froill.tillir Ic, ii Inc 

The Bureau 	 as maybe dclegatcd to it urmdcr sub-scciioIl 

(I) ul sectiOn 5. 	 50 and section .55 of (bc \Vitcllifc 

(PiOicCliOIl) Act, 1972  and such 	'cd*?s.as may be proscribed. 
•:j 	" 

The 	 hv'be crcaad lo give effect for functioning of 

\ViIdlifC Crimc Contiol Bureau thderthe Schrnc of°S(rengthcnifl8 of Wildlife Division 

r..:d OSU1tane1e5 1 

• 	.' 	 : 
WIl(1f1 

 

CentralAdminIstffi*Th.bU1!aI S 	 •' 

• 	 ;. 	: 	.;-.''T 
21 M'Y 20U8 

pq 4O 	
; 

GLwbt Brtch 



FAX l. : 436957 	 .1 	. 

-3- 

1hc oxpcndilur6 involved Will be debited to Demand No.30, DijiIct I lc.al 2406 
02 110.11 (Plan), Minity of nviruntnent Mid F'orcsts. 

31 
 

All - 1 

I 	 I  

	

Il 	 i 	Dr RJJ. LftI) 
€ce,l-.ofPorec (WiIdIite) 

	

Copy to : 	• 	 . 

V PS to Govomor 	amoislofAll Stnte/UFs 

ChI.(MInI.t.rI otiJi 	gJ•fl 

Chief 	Scrotnries . 	Il 	Ste.c/UT./PrincipiI 	SccrcIrc 	c'f 
hnvirontnwiLfPtncipal Scorotaros of l:orcscs  oJStaIc OovcJnnIcnls. 

Cabinet Src(t. w.r.t. comunitioNo.21/CM/2007(i) datcd 5' Junc, 2007 

Chief Wildlife Wárd.n, oEAlr Stpit.s. 

All MIniètths iifOov&rhknentotInd!a Including Plnnnlng Commission, i'rii 
Ministe?s"bfficc, Preidnt's . Scott., Vice President's Seen., l'arIiii,i 
Sccrctrial, Depariment ofPar1inncntaryMTairs, 'Jational AfTo1.ctnioii 
Eco Development I3ord. 	 . - 

-- 
ConIroUcrofAounts;iioF. I, 

8 D. DO C S acuon (bpids) 	1 
Lr 

':. 	..j 

• 	
... 	I. 

	

• 	 - 	... 

	

• 	 . 	, 	
-. 	I 

	

• 	 -. 	.. •I 

Central MminlstThtlVe Tribunal 

I 	2 MAY  

7 1 ici 
wahati Bench 
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Sl.no. Annexure Particulars Page no. 

1. --- Written statement  

2. Verifications 

3. 1 series Qualification certificate _ 
4. 2. Advertisement 	for 

inviting 	application 	for 
the 	post 	of 	Wild 	Life 
Inspector.  

5. 3. Applicant was short 
listed provisionally for 
interview. 

6. 4. Memorandum dated 
26.09.06 issued by Staff 
Selection Commission 
whereby nominated the 

'.., applicant to the post of 
WiId Life Inspector. 

7. 5. Application to the letter 
dated 	05.12.06 	issued 
by the Government of 130 
India 	requesting 	to 
report 	for 	Medical 
Fitness Test.  

8. 6. Appointment order dated 
09.07.07 to the post of 3 
Wild 5Life Inspector.  
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IN THE CENTRAL ADMINISTRATIVE TR[BNAL : J 
GUWAHATI BENCH AT GUAHATI 

ORIGINAL APPLICATION NO. 218 OF 2007 

SRI KISROR KUMAR SARMA 	Applicant 
Tribunal 

	

- 4 AUC UO8 	 -Versus- 

	

a 	

¶ UNiON OF llDIA & ORS 	Respondents 
ch  

IN THE MATTER OF: 

Affidavit - in - Reply of Madhivanan 

	

• 1çT\ 
/7' 	. 	. 	 : A, Wildlife inspector, .Wild1ie 

• -? 	 . 	preservation, Mumbai, on behalf of 

the Respondent No 5 to the above 

I, SRI MADUIVANAN A., aged about-a. .'' years, Wildlife. Inspector, 

Wildlife Preservation, Ministry of Environment and Forests, Mumbai, 
• having Office at Air Cargo Complex, Sahar Murn.bai-400099, for and on 
behalf of the iespondeiit No.5 ábovenarnèd do hereby Solemnly aflinn and. 
state as under  

1 	That it is humbly 	s±4ed that I am fully conversant with the facts 
to the case and am competen.t to depose to the said factsf from the, 
records available with me I am authonzed and competent to file this 

reply on behalf of the RespondèntNo.5 abovenanied. , 

Conid. ... . p/2 ... Thai 



-f  

-C e ntra 1.2d2 in =Imtt~tdtb =UI 19 
• 	 .. 	 - 	 .. 

::2:: 	 - 4AUG 200 .8  

iiè1T1 
uwahat bench 

. That i.is humily zai5t4ted that this deponen.t has read a copy of the 

	

- 	 above Original Application alongwith the Annexures therein and its, 

contents. I have also perused the-records concerning the subject 
-' 	 matter of the above Original Application and on information 

• 	 gathered therefrom, I am filing this Affidavit — in - reply on bthalf 

of the Respondent NO.5 ab.ovnamed for -the. limited purpose of 
- . 	 . 	

. 	 oppsi.n.g the relief's sought by the Applicant herein, in the above  

	

• 	 . 	 . 	 -• 	
-• 	.. 

Original Application. It is further said that since 1 am filing- this '- 	 - - 

Affidavit forthe limited purpose, any omission on my part in dealing 
• 	with and/or .denyirg any al1egation, contention and averment 

	

• 	specifically and singly,. should not be deemed to have been admitted 

• by me. I however, crave leave to file a - detailed Affidavit, if so 

required, for adjudication and ends of justice: 	-. 	 - 

That for ,  the sake of brevity meticulous- denial of eacji- and every 

allegation/statement made in the application has - been - avoided,, 
However, the answering Respondent No. 5 confined his replies to 

those -points/allegations/averments of the - application which are 

found relevant for enabling a proper decision.on the matter. 

That the .].espondent. No.5,. the Deponent in this Affidavit, beg to  
state that - for want of the valid cause of action for the Applicant -the 
application is patently misconceived and devoid of any merits and is 
liable to be dismissed:  

The application suffers from wrong representation ahd. lack of 

understanding of the basic principles followed in the màttet as will 
be clear and candid from the statements made hereunder. 

5.1 	That i.t.is . .Ta'ted that this DepOneht after gradiiating,.in USc; 
Zoology, chosen the Master Degree M.Sc. in Wildlife Biology, a 



' 

'hat.GeflCh.. 

very rare course iii India and it deals purely about wildlife m which 

followuig subjects such as M Sc Wildlife Biology were stuched 

	

5.2; FIRST SEMESTER (FIRST YEAR). 	 . 

i. ICHTHYOLOGY AND HERPITOLOGY, 

Study about fishes,' Amphi.bian.s (Frogs) and Reptiles (Snakes, 

• 	 Lizards and Turtle) and its 'taxonomy. 	 , 

ORNITHOLOGY 

Study about Birds Taxonomy and migration 

lii. MAMMALOGY 

Study. about, Mammals including marine mammals and its 
• 	 Taxonomy. 	. 

iv.,. WILDLIFE ECOLOGY. 	 . 	 . 
Stu4y about animal and plant Fco1ogy and adaptation. 

 

V. 	Practical. I 	 . 	. 
Uing various mèthods.to monitor the wild. animal and plants;. 

SECOND SEMESTER (FIR ST YEAR)  

vi.. ' FORESTY AND SYLVICULTURE  

Study ' about forest and using forest for , plantation for, 

cononhiC purpose.  

u: PHYSIOLOGY AND HEALTH CARE OF WILDLiFE 

Study about physiology of animal nd different disease and 

curing methods.  

viii. 1OREST ENDOMOLY 	• 	. 	.. 	" 	. 	• ' 
Stwiy about. Thsects various pest control metho'ds and 

• • 	• .. 	. econoiiic importance of insects. 	 0 

- 	. 	• Con1d....p14 ... B1OMETRY 



ntraIAdminIStl"' - 

ix. BIOMEIRY AND COMPUTER APPLICATION 	 . .. 

Study about statistics and using computer. 

- 

X. PRACTICAL —II. 

• 	

THIRD SEMESTER (SECOND YEAR). 	 ' 

• 	 xi. WILDLIFE MANAGEMENT TECHNIQUES, 

Study about.management of wild animal and plants in in-sui.t 
• and èx-suit, and Wildlife Protection:Act, 1972.  

• 	 xii.. MANAGEMENT 	OF 	ZOOS, 	SANCTURY, 	AND 

NATIONAL PARKS 	• 	 . 	 . 	 . 	 . 	 . 

 ETHOLOGY OF. WILDLIFE 	 . 	 . 

Study, about Animal BehaviouF and various Methods of 

• Communication. 	. 

 RESEA1CH METHODOLOGY  
Study about, various methods to :analysis .the samples, paper. 

• writing and thesis writing. 	. 	 •. 	 .. 

• 	 . 	 xv. 'PRACTICAL -III 	 . 

• Analysis scat sample and other techniques. 	. 	 • 

FOURTH SEMESTER (FIRST YEAR).. 	• 	 .. . 	 . 	 . 

PROJECT AND V1VA VOICE,  

Project . work on , Amphibians, (STUDIES ON AMPHIBIAN. . .. 

FAUNA OF MUDUMALA1L WTLDLIFE SANCTUARY, O()Ty , : 

WHESTERN GHAT TAMILNADU Duration from December 

2000toApril,.2001). 	. 	 . ..,• 	 . 	 . 	 .• 

- 	 . 	 , 	 ... 	- • 	 - 	 . 	 . 	

.. 	•Contd .... p/5... After 	, 
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* 	After the thesis subrnissioh Viva Voice came by month of May, 
tnn, arterniat me aeponent naa opportunity fforn mdias one or tne 

well known . pioneer institution INDIAN INSTITUTE -.. OF 

SC!ENCE BANGALORE, where joined by June.-2001 as project. 

trainees and was doing various research on larger Mammals and 

Elephants 

After studying from the uSC, Ban.gal.ore few months got the 

opportunity from SACON, (Salin Ali Centre for Ornithology and 

Natureál History) Cental Govemmert Undertking, Coimbatore, 	• 

Tainiltiadu, where the Deponent joined as a Junior research fellow 

by Feb.. .2006 and since then he'w.as doing research on Reptiles at ION  

Theni Forest Di.vision, T.heni Dist. Tamilnadu and got opportunity to 

do Ph.D. in the project. 	 . . 	. 	. 	. 

Photocopies of above are' annexed as 

Annexures...... 

53. . That it is .. -ted that during the month of Dec., 2005 there was an 

ádvertisément came through Employment news paper de'claring two 

vacancies in Northern Region, leihi for the. post of Wildijfe 

hispector. In' the said Employment Notice two essential. 

qualifications were mentioned, such as B.Sc.,. Zoology and 

qualification, in DiplomalCertificãte. in Wildlife Management 

awarded by the Wildlife institute Of india or equivalent. 

Photocopy of above are .airnexd as' 

Annexure;. 	L 	.. 	 LI 

5.4. That though as per second essential qualification the deponen.t i.s .not 

• 	having Dipoma or Certificate Course wlich is one year course but 
having two year Master Degree in Wildlife Biology in which the 

wildlife management as a paper and lot more about wildlife, the 

details 



• 	 •' : 	 ___________________ 
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detail.s Of which were mentioned in the foregoing para, are taught, 
• 	. 	the Staff Selection called this Deponent for an interview in Delhi.. 

5.5. That having found the Deponent fully qualified and fit for the post of 

	

- 	 - 	 ko .+lstet 	4ob. snte'WICA) 
• 	WIldlife Inspector, thestaff se1ection'connittee pi tol y , for  the 

.-.,.+ 	 .. 	. 	. pvL-u[•vv1Juiu.c mp.4uJ. 

• Ph.otoopy of above are annexed as 

Annéxures ...3 	 .• 

5.6. That after the interview this Deponent had been eagerly waiting for 

/42  the i'esuit from SSC.and after some days received message from SSC 
that Shri Madhivanan. A, Roll No.i.410332.Rank. No.SL-01 was 

recommended for appointment to the post of wildlife Inspector in the •-

OIo the Wildlife Preservation, .Bikaner louse Banack No.4, New 

Delhi as SC candidate (Qualified, as UR Standard) he is iikçly to get 

offer of the appointment within next 2 months. 

• 	 .. . 	. 	Copy of above is annexed as Annexure' 
• 	•. 	•. 	:. 

17. That after two month.s the deponent received a letter from the 
. Department for the Medical Filness test to the •  Chief Medical 

• 	'Officer, 'Nagapattinam District Tamilnadu and as per the Départrnën.t 
• 	request had gone through all, the medical check up and sent fitness 

certificates rio the UHder Secretary to the Govt. . of India, New Delhi• • 
and eventually ieceived offer of appoin.tmen.t to the post of Wildlife 
Iflspector. '• 	 . 	• 

Copy of above, is annexed as Ann.exiire 	• 
5 

. 	 . 	 Contd .. . . p/7... That, 
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CuwahatiBench. 	: 

5.8. 	That afier having the appointment ietter.th.e Deponenjubniitted the 

JOining Reportto the Under Secretary to the Government of India 

and Deputy Director (NR), New Delhi finally directed to report to 

the Dpuiy Director for duty.. 	 . . 	 . 

S.  

S. 	 ..... 	.\ 
That with reference to paras No. 1, 2, 3, 4, 5, 51 & 511 and 5111, 51V 

& 5V of the Originai'Appiication it is' submitted that the contents M . 

the said paras do not require any cothments from., the Respondent 

No.5 and their acceptance is admitted to the extent of their 

adniissibility of records. 	. 	
.• 	 .' 	 . 	 . 	 . 	. 	. 

That 'ith reference to para '5V111 of the O.A. it is submitte'd that 
isJ 	C PPd1nfeA 

after the selection two candidates were sélectedA  for the post of 

Wildlife inspector, namely, Mr. Madliivanan. A. Respàndent NO.5 
vte o,tJe4 	j. q. 

and Mr. BaThir Singh 'Khati A  It is adinitted that this Deponent is 	' S  

having..M.Sc., but iot plain M.Sc., but M.aster Degree with Wildlife  

Biology. 	5.- 	
cppout4wte.r..l 	,,tJeit ott 	. ø 	is €ne.xeA 

S 	 ' 	
S 	 M&e4b 	o.sA. wiankeA 	oS  

. 	That with reference to para SIX of the O.A. it is 	sfäted that it was 	' 

• 	
, 	: 	for the Apointing .Authority to decide creatoñ of new requirement 

and appoint the fit and qualified candidate for the.post:. The deponent 

was found fit for the said post for having his sufficient qualification 	. 	. 

and requirements' for the 	ádvértised post and was 	appointed • 	

5 	

5 

accordirgly. It was with ful.l fairpl.ay of actions of the Appointing 

• Authority 'and there were no inegüIarity or 'flouting of Rules and' 

Nonus. 	. 	
' 	 ' 	••,. 	 S 	, 	• 	

, 	 - 	S.. 	 , 	S 	• 	' 

- 	 ' 	 . 	• 	 , 	 ' 	' 	Contd. ... . p/8... That 
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9. 	That with reference to the averments /allegation made under paras 
51X to II the Respondent No.5 offers no comments; for,.these are the 

jurisdictinn of the Appointing and .other Authorities made parties in 

this case. But at the same time it is humbly submitted that the 

Respondent No.5 was appointed in the said post of Wildlife 

Inspector on the basis of his merits and requisite qualifications for 

the post and not for any other consideration, albeit being a resërvd 
quota candidate he secured the matrix of standard marks of UR and 

can boast of his competing for the . post amidst others. The 

appointment of the Respondent. No.5 was fully congruous to 

Employment Notification., Rule and Norms and, hence, there was no 

injustice or miscarnage of justice caused to the applicant or any 

other candidate applied and/or interviewed for the said post. 

	

10. 	That it is humbly submitted that the present O.A. is for the multiple 
issues and, hence, it attracts the Rule 10 of the Adniinistrative 
T....I......1 	 D-..1 
Iliuw 	r i iaL . uuuicj .tuieS, 119107. 

• 	11. 	That it is submitted that the Applicant is not certain about his claim; 

as in one hand hesking for the promotional post of • Wildlife 
A. 

Inspector and on the other hand he asks for the scale of his present 

• 

	

	 post according to the earlier Pay Commissions recommendations. 

This invites a barrier for the presen.t O.A. and )ence9  it is not teiiabie 

12. That the Respondent No.5 is also seni.or to the Applicant. The 

service of the applicant according to his statement in..the O.A., was 

regularized on 03/09/2000 whereas the date of appointment of the 
Respondent No.5 was 26/08/1998, in addition to having his higher 

qualification and proficiency for the post advertised than that of the 

Applicant. 
Conid. ... . p19... That 
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13. That the sthternents made this. paragraph and also in paragraphs 

L.*t.... ......... ... ....... ......................... 	. are true to my 

knowledge and those made in paragraphs ..5. 	.... 4. ........... 
being matter of records are 'true to my inforrnatioii 

erived therefrom which I belief to be true and the rest are my 

humble submission before this Hon'bie Tribunal and I have not 

suppressed any material facts. 

And 1 sign this Affidavit on this. . #.day of 	2008 at 40J1.. 

Identified by me: 

ve- 
I 

ADVOCATE, GIJWAIEATI 

DEPONENT 

Solemnly affirmed and declared 

before me by the Deponent who is 

identified by 	.... V.  
Advocate, Giwabati on this . W. 
day of 	, 2008 at Guwahati. 

• 	 \ 	. 
ADVOGATE, GUWAHATI 

F' 

±1 



4 	-flON IS INVALID 

AAA-AESF.NT 	Vf Rj5,I 'lii4P.lUSI 	40 	1) Al C: Q -  07- 39°O 

Uil 

___ ,. . 
'.-' _ 	 • 	 * 	• 	 ( rOLIO NO. 	A\exu'-. L arf1a 	ntrif, 	 I 	 , 

	

. 	PP 	APRIL 1998 	L °979869  
'Der€e Examination 

	

CONSUL IDATEOSTATEMENT OF MARKS , •( EMESTER SYSTEM) 	
. 	iV 

	

or CANDIDATE 	. 	 . REGISTER NO. 	 CODE NO. 

	

tADHIVANAN A 	.- 	 SU5S 3600362

CENTP.E

, 	 '9113 

TAMIL 	 . ENGLISH . 	ZOOLOGY 

	

IIIOMPOHAR COLLEGE 	MELAI VUR 609 107 

TITLE OF SUEC1 
CODE  L' 

1 IKALAILANKIANWHEYJL, SIRUATPAI,PUflhINAN) 	NOV Q5 j 	55 55 
I t tflULiJfl 	(05 	UilflUIII(,flhIOfl 	 ITUY 	5 I 	/,! 	11% IOU 	U U V M 

3 iNVERTEBRAiA-t(pROjZ0A.)O ANNELITIA) 	 NOV95 p 100 	52 PASS 
1. 3 BOTANY-I 	.. 	.. 	..... 	....... 	NOV95 RYO3A 100 	57 PASS 

1 JDAIKKALA ILAKK1AMUNNADAGAMUM 	 APR 96. Ri 	I 	' tOO 	60 PASS 
2 2 PROSE FORCOHML1N1CATIO( 	. 	. 	 NOV96 R)I 	A 100 	43 P A S S 
2 3 INVER1E6RATA - IJ(AflROp0DA TO.EGHINODERAIA) 	APR96 kM2 100 	57 P A S S 
2 3'BUTANV-TII . 	. 	: 	 NOV96 RSYO3C 100 	46 PASS 
2 3 PRACI!CAL-I INVERTBRATA 	 APR 96 Pi 100 	75 PASS 
2 3' BOTANY-li 	(PRACTICAL) 	. 	 APR96 R''Q3BP 100 	80 P A S S 
3 1 PANOAYA JLAKKJAMUM., U61NADAIYUM 	 NOV 96 RL 	3 100 	50 PASS 
3 2 POETRY AND DRAMA 	'. 	. 	 . 	NOV96 R 100 	54 P A S S 
3 3 CHORDATA-1(PROCHORDAIES 10 AMPUIBIA) 	. 	NOV.96 . P01; 3 100 	55 PASS 
3 3.' CHEMISTRY-i 	. 	. 	. 	. 	 . 	NOV96 Ro:4A 100 	55 PASS 
4 1. PANITHTRVUP PAYANPATIUTH THAMUH 	 APR97 Ri 	4 100 	41 PASS 
4 '7 ENGLISH FOR COMPETflIV 	EXAMINATIONS... 	.. 	NOV 97 RX 	44 100 	45 PASS 
4 3 CHORDATA-JI (REPII1Etb-AKMALS) 	. 	 . 	APR91 R0i;4 100 	53 PASS 
1 3' CHEMISTRY-tI! 	. 	,. 	. 	. 	APR97 P0' .;4C 100 	1 	40 P A S S 
4 3 PRACTICAL-lI thORPA1 	 . 	APR,97 P0:2 100 	81 PASS 
4 3' CHEMISTRY-Il 	(PRACTI AL) 	 APR.91 R0Y048P 100 	. 	48 PASS 
5 .3 CELL BIOLOGY S 	 . 	. 	 NoV 97.. RSt:0 100 	. 	40 PASS 
5 3 ANIMAL PHYSJO1Y 	. 	. 	. 	 NOV 91 R:l,G 100 	45 PASS 
5 3 GENETICS 	 NOV 97 f ..  100 	56 P A S S 
5 31 BIO-TECHNoLOy 	. 	. 	 NOV 97 R0i7 	1. jQt) 	60 PASS 
6 3 ENVIRONMENTAL BIOLO' '. 	. 	 APR 98 pj: 3 3.00 	70 PASS 
6 3 DEVELOPMENTAL BIOLOY 	 APR98 p, 00 	51. P A S S 
6 3 EVOLUTION 	 . 	 APR98 . RfH0 100 	57 F(55 
6 31 AQUATIC BIOLOGY 	. 	. 	 APR 98.. RSMI0:13 I (' 	48 PASS 
6 3 PRACTICAl-Il! 	. 	. 	 APR 98 P0(1P3 ioo 	: 	82 PASS 
6 3 PRACTICAL-TV 	. 	 APR 98 R'-P4 100 	: 	ao P A S S •' 	ENI) 	• . . 

PART PART-Il 

- 	-lARKS 	CCL'RED CLASS MARKS SECURED 	. CLASS SlAR 	U' 	-' 

71)' SECOND 192 IIIIRI) 12,88 	o[ cJ 

1t'-ikc4i 	{U 

Central Admifflstratv Tribunal 
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uwahatg Bench 
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REGISTER NO. NAME OF THE CANDIDATE BRANCH 

P99 7705 - t1ADH-IANAN ••A 

tDATEOFBI.IRTH  

/05/6 WILDLIFE BIOLOGY 

SEU 
- 

PAPER MAX. MARKS 
PART 	 TITLE OF THE PAPER 	 _______ _______ 

MARKS SECURED 
__________________ .AR NO. CODE - 	CIA ESE CIA ESE TOTAL C 

I 	PWL 101 ICHTHYOLOGY AND HERPETOLOGY 40 60 32 37 69 NOV 1999 
1 	PWL 102 ORNITHOLOGY 40 60 25 30 55 	- NOV 1999 
1 	PUL 103 MAtItIALOGY 40 60 22 35 57 NOV 1999 
I 	PWL- 104 WiLDLIFE 	ECOLOGY 40 60 28 3-4 62 NOV 1999 
I 	JPWLP1O1 I PRACTICAL I 40 60 30 40 70 N(:)v 	1999 
2 	PWL 205 FOREST•RY AND SYLVICULTURE 40 60 31 38 69 APR 2080 
2 	PWL 206 PHYSIOLOGY & HEALTH CARE OF WILDLIFE 40 60 30 38 68 APR 200 
2 	PWL 207 FOREST ENTOMOLOGY 40 If  60 30 45 75 APR 2000 
2 	PWL 208 BIONETRy. AND COMPUTER APPLICATIONS 	40 1 60 26 39 65 APR 	00 
2 	PWLP202 PRACTICAL II 40 60 32 41 73 APR 2000; 
3 	PWL 309 WILDLIFE 	MANAGEMENT TECHNIQuES 40 60 30 

•1 42 72 NOV 2000 
3 	PWL 310 MANAGEMENT OF ZOOS, SANCTUARIEAND - 	40  60 26 39 NATIONAL PARt<S 65 -  NOV 2C0 
3 	PUL 311 ETHOLOGY OF WILDLIEE 40 60 32 42 74 NOV _800 
3 	PUL 312 RESEARCH METHODOLOGY 40 60 30 40 70 NOV 2000 
3 	PULP303 PRACTICAL III 40 60 32 42 74 	1 NOV .080 
4 	}WLPr 4 PROJECT AND VIVA VOCE - 120 180 	100 170 270 APR 2001 

_- 

OF STATEME iT - 

[ART PARTh PARTIII 

____ 
 

PART IV - WILDLIFE 	BIOLOGY 
MARKS SECURED CLASS LIARKS SECURED CLASS MARKS SECURED CLASS 

ENGL I 

-- 1288/1800 FIRST FAIR 

c Pasaing M rvrurrr n each paper 	 - 	

CIA—COZSufl!manlary 

 

Ur.dergra0uares 35% rr each 01 .CI., afid ESE and 40% n tolal 
POSt Gradaaren 40% n each 01 CIA non ESE and 5O%i total 	- Appe 	Eearninah 	/ 	 - 	 - 

- 	- 'F Anycorrecipon nealtoales JPs Sra;c-menI.oq L4ark —*'\ 	 \ 	U 9 JUN 2001  
'F 	

rr rol OlE 

\Ceflt 

tijwarlakk 
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Centre for Ecological Sciences  
Indian Institute of Science 

4 	 Bangalore-560 012, India 

	

Tel: +91-80-23600382 Direct) 	 Fax: +91-80-23602280(Direct) 

	

+91-80-22933 102 (Office) 	 +91-80-23601428 (Office) 

E-mail: rsuku@ces.iisc.ernet  in 

Prof. R. Sukumar 
Chairman 

September 4, 2006 

To whom it may concern 

This is to certify that Mr. A. Madhivanan worked as Project Trainee between June 2001 
and November 2003, and as Project Assistant between December 2003 and August 
2005 at the Centre for Ecological Sciences, Indian Institute of Science, Bangalore. 

Mr. Madhivanan's work was entirely field based. He initially worked on estimating large 
mammal populations using line transects at Mudumalai Wildlife Sanctuary (Tamilnadu). 
He later worked on radio-tracking elephants in the Buxa Tiger Reserve (West Bengal), 
during which time he also gathered data on human-elephant conflict, elephant corridors 
and population structure. Madhivanan's inputs to these projects are appreciated. 

Tñufl I 

4. 	
4 AU / 

R. Sukumar  
ct1T43 - 	

. 	 Guwahati Bench 
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SALIM AL! CENTRE FOR ORNITHOLOGY AND NA TURAL HISTORY 
(An autonmous centre aided by the Ministry of Environnient & Forests, Government ofindia). 	( 

Dr. S. Bhupathy 
Senior Scientist 
Conservation Ecology Division 

Ref No, 11 3/SB/2006 

6 September 2006 

JO WI ()MII MAY CONCERN 

This is to certi6 that Mr. A. Madhiva.nan is working as a Junior Research Fellow in a 
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• I. PROJECT 4: MONITORING OF LARGE MAMMAL POPULATIONS (1988-
2002) 

AUTHORS: C. Arivazhagan, A. Madhivanan AND R. Sukumar 

SUMMARY: 

• 	We have estimated the population densities of four large herbivores - Chital or spotted 
deer (Axis axis), Sambar (Cervus unicolor), Gaur (Bos gaurus) and Asian Elephant 
(Elephas maxirnus) in the deciduous forests of Mudumalai Sanctuaryusing line transect 
sampling method. In total 480 km of transects were covered during the survey from 
January to December 2001 within a 127 km 2  area of the sanctuary. The estimateØ 
densities of the study species were 29.1 chital 1un 2, 4.1 sambar knf 2, 2.2 gaur km 2  and 
2.2 elephant km 2 , Our results on large herbivore density indicate that Mudumalai 
supports healthy large herbivore population densities, 

OBJECTIVE: 

The study continued our long-term monitoring of trends in the large herbivore population 
in Mudumalai Sanctuary. 

METHODS: . 

Study area: 
The study was carried out in Mudumalai Wildlife Sanctuary, situated in the northern 
slopes of the Nilgiri District. The Sanctuary covers an area of 321 Kin 2  and lies between 
the latitudes I I ° 13' N to 11 ° 39' N and the [ongitudes 76 ° 27' E to 760  43' E. The 
altitude varies from 485 in to 1266 in above sea level, with a general elevation of 900-
I 000m. A distinct rainfall gradient results in a variation in vegetation type from tropical 
semi-evergreen forest and moist deciduous forest through dry deciduous forest to dry 
thorn forest (Sukumar et a! 1992). An area of 127 km 2  comprising deciduous forest and 
dry thorn forest was selected for this study. The dominant herbivore species are chital, 
sanibar, gaur and elephant 

Field Methods: 
We sampled the large herbivore populations systematically through the year, using 
permanently marked foot transects to determine ecological densities. The. line transect 
method developed by Burnham et at (19810) and Buckland et at (2001) was applied 
because its basic assumption seems to be satisfied (Karanth 1988). This method also has 
many advantages in terms of its ability to deal with practical field problems such as non-
detection of some animals in the sampled area because of dense cover, varying.detection 
conditions between sampling efforts and non-random animal distribution (Burnham et al 
1980). 
The length of the transects varied from 2 to 4 km. These transects are walked twice a 
month (once in the morning between 0630 and 0900 hrs, and once in the evening between 
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1600 and 1830. hrs) and from opposite ends every alternate month. For every sighting: 
time, species, and number of animals, sighting angle and sighting distance were recorded. 
Sighting angle and sighting distance were obtained using field compass and range finder.. 
(range 19 - 400m) respectively. 

Data Analysis: 

Data were sorted according to species and the perpendicular distance was calculated from 
the sighting angle and sighting distance. For each species, perpendicular distance, number 
of animals sighted, length of transects walked and area under study were collected and 
computed. From this the individual density, SE (Standard Error), CV (Coefficient of. 
Variation) and MGS (mean group size) were estimated for each species using the. 
programme Distance (Buckland et al 2001, version 4, Beta-i). A general form of the. 
density estimator is given by 

nf(0) 
----------------- 

2L 
Where D is the density of the object, n is the number of objects detected, L is the length 
of the transect line, and f (0) is the probability density function of perpendicular distance. 
evaluated at zero. For the analysis sighting were categorized into 20-rn distance class 
intervals (from 20 m to 180 in). 

From this programme we analyzed the data using four statistical models (Uniform cosine, 
Negative exponential cosine, Hazard rate cosine and Half-normal cosine). Of these four 
models, the programme uses a default option to select the best fit based on the minimuni 
Aikaike Information Criteria. 

RESULTS: 

Density of large herbivores estimated for the year of 2001 in Mudumalai Wildlife. 
Sanctuary is given in Table 1. Density estimates for the entire study area, shows the 
chital is the most abundant herbivore followed by sambar, gaur, and elephant. Density of 
chital was 29.051km2, the density of sambar was 4.101km2, the density of gaur was 
2.24/km2  and elephant 2.22/km2  

DISCUSSION: 

The results of larger mammal densities indicate that Mudumalai supports a healthy. 
herbivore population. Density of large herbivores may change between years due to 
variation in climatic condition, resource (food, water and shade) availability and disease 
etc. For example the density of chital has shown an overall increasing trend over the past 
decade indicating favourable environmental conditions for this species. The population of 
sambar, on the other hand , has been on the decline since 1996 and the reasons for this 
have to be investigated. Inter-annual differences in the densities of elephant and gaui 
probably_reflect short-term changes in habitat utilization and movement rather than a: 
c le population size itself. 
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and ranie.  finder 	Table  1. Density of large mammals in Mudumalai Wildlife Sanctuary. \ 
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Species km Sample M.G S.E 
Size  

l.D S.E CV 95%Cl 

Chital 480 191 6.3 0.51 29.05 4.7 16.3 21.1-39.9 
Sambar i  480 55 2.07 0.3 4.10 1.1 26.6 2.4- 6.8 
Gaur 480 41 39 0.5 2.24 0.5 .24.4 1.3- 3.6 

Elephant 480 35 3.4 0.4 1 	2.22 1 	0.6 128.8 1 	1.2--3.9 

Where: 
M.G = Mean Group Size 

d, L ishelength.. S E = Standard Error 

endicUlar distancel:.. G.D = Group Density/ sq.km  
. -m distance cIass:: C I = Confidence Interval 

: 	cv = Coefficient of variation 
LD = Individual Density/sq.km  

(Un/óim cosine,: 
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8. RECOMMENDATIONS: 

The present monitoring provides the baseline information for planing long-term 
conservation for large herbivores populations in Mudumalai Wildlife Sanctuary. We do 
not have any specific management recommendations at this time. The decline in sambar 
densities has to be investigated. 

9. PUBLICATIONS: 

	 FcezffalNil 	 Mmjnlstrtlye Tribunal 

I 4 AUG 

16  

No 

. : TRO} 
INDI. 

At 

SI 

This 
nature 
biodii 
wast( 
comp 
birdc 
as bo 
of bir,  

The fi 
Tami] 
rainfo 
an alt: 
hypot 
lands 
altituc 
atlo'cc 
atthe 

• appar 
the at 
factor 
mont 

• 1 KMT. 
forest 
Valpa 
fragrr, 
birds. 
often 
impo 

• 	maint 
• .. undis 

tobe 

.4.0 

.:.Thep 
comn 

.theV 
:... 	T 

th 

CC 

• T 

10. DEGREES AWARDED: 
Nil 

• 



.ri a - 	 L)tWtL 	I hJ1. 

- 	y 	•- 	f 	 Z• - 	J 	• 	 p •. 	- 
ç 	

- 	 • 

• 	 - 	-' . 	• 	 -. 	- 	 '- -' - -, 	
/ 	/ 	t "a 	' 	•.• s.' 	 \ 

•• 	. STUDY OF ELEPHANTS 1W 	. 
'BUXA TIGER EJ EV AN1 ADJOINU( 

• 'll 	ITHERtE1 3ENGL A1\  
H.Z PA:RAflCM 0F CONSERkJATQti 

('•. 
 

i •• 	_I 	 /4 

- 

	

" 	 - 4 	 --- 
• 	 I 	•-, 	' 	 :,e: - 	. 

• 	 -- 
- 

• 	 .• 	 L 
- • 	 I 	I- 	 •_, 	 - 	 •:i 

- 

- 	 ---. 	•- 	 - 	/ 	• 	Y'- 

	

-I. 	- 	•'•• •-t. 	--- 	 ,-. 	
• 	••.•, 	' r 	 - 	r 

_)•'•_ 	- 	- 	
- __- 	-, - 

	_'_•:_ 	:i 

lUII.1I 

Submitted to the West Bengal Forest Departmerciet

tml 

 
under India Ecodevelopment Project 	

AdmnIstryg7unaj 

- 4,Ltj 

(.uwaha:i Ber 

CENTRE FOR ECOLOGICAL SCIENCES 
Indian Institute, of Science 

Bangalore 560 012 
INDIA 

DECEMBER 2003 



pt2:_ 

STUDY OF ELEPHANTS IN BUXA TIGER RESERVE 
AND ADJOINING AREAS IN NORTHERN WEST BENGAL 
AND PREPARATION OF CONSERVATION ACTION PLAN 

FINAL REPORT 

Submitted to West Bengal Forest Department 
Under India Ecodevelopment Project 

Investigators 
R. Sukumar 

Arun Venkataraman 
Jacob V. Cheeran 

P. P. Mujumdar 

Research Team 
N. Baskaran 

Guha Dharmarajan 
Mukti Roy 

A. Madhivanan 
H.S. Suresh 
K. Narendran 

Darting and veterinary support 
Mr. Subrato Pal Choudhury 

Mr. Dilip Prasad 
Dr V. Krishnamurthy 

Dr C. K. Subash 
Dr Arun Zaôhariah 

fri 
Centra' AdminIstrtve Tribunal 

4 A'J 

irr 
'uwahati Bench 

CENTRE FOR ECOLOGICAL SCIENCES 
INDIAN INSTITUTE OF SCIENCE 

BANGALORE 560 012 INDIA 

December 2003 



--U- 

r 	i - 
TABLE OF CONTENTS 

ACKNOWLEDGEMENTS-------------------------------- --------------------1  

CHAPTER- I ----------------------------------------------------- --------------  

INTRODUCTION 
OBJECTIVES 

CHAPTER - II ----------------------------- 	--- -- 
UU8 
--- - 6  

- 

STUDY AREA 	
AUG 4 

. 	 6 
Location and Geology 	 - 	 6 
Climate 	 7 

- 

Vegetation 	 MhatlLfl 	 1 

CHAPTER-Ill --------------------------------------- --------------------------- 14  

LANDSCAPE AND VEGETATION STRUCTURE OF BUXA TIGER 14 
RESERVE AND JALDAPARA WILDLIFE SANCTUARY 
METHODS. 14 

Landscape Element Types of the Buxa Tiger Reserve 14 
Vegetation Study 15 

RESULTS AND DISCUSSION 16 
Landscape elements of Buxa Tiger Reserve 16 
Landscape metrics of the Buxa Tiger Reserve 18 
Landscape metrics of the various landscape element types 18 
Landscape metrics of the Jaldapara Wildlife Sanctuary 20 
Vegetation structure of Buxa Tiger Reserve 20 

CHAPTER-IV ---------------------------------------- ------------------------- 35  

ELEPHANT POPULATION AND DEMOGRAPHY 35 

METHODS. 	. 35 

Elephant density estimation 37 
Age-sex composition of elephant population 38 

RESULTS AND DISCUSSION 	 . 38 
Elephant density estimation 38 
Age-sex composition 41 



- ,Z3- 

CHAPTERV 	 - 47 

	

• HABITAT UTILIZATION AND FEEDING HABITS OF ELEPHANTS 	47 

METHODS 	 ____________________ 	47 
Habitt utilization 	 -RTrflkEE ijiiri 	48 
Feeding behaviour 	 Central Admintstrattya Tr3bunal 	48 

RESULTS AND DISCUSSION 	 48 
Habitat utilization 	 - 4 48 
Feeding behaviour 	 -' 	 50 
Nutrient content of food plants 	 . 	55 

IftTTtft 
CHAPTER - Vi ------------------------- - -------- 	 .--  

--------- 

RANGING - AND HABITAT USE PATTERN OF ELEPHANTS 	- 	57 

METHODS 	 - 	 - 	 57 
Ranging behaviour 	 57 
Habitat use pattern 	 58 - 

RESULTS AND DISCUSSION 	 59 
Ranging behaviour 	 . 	 59 
Habitat use pattern and preference 	 66 
Experiment with an "early warning system' through a satellite-collar 	69 

CHAPTER -  vii ---------------------------------------------------------------- 72  

ELEPHANT-HUMAN CONFLICT - 72 
METHODS 72 
RESULTS. & DISCUSSION 	. 73 

Area cultivated in different villages 73 
Spatial variation of crop damage by elephant 74 
Elephant damage to different crops 75 
Temporal variation in crop damage by elephant 75 
Temporal variation in crop raiding frequency 	. 77 
Crop biomass consumption 78 
Crop raiding by radio-collared elephants 78 
Humans killed or injured by elephant 80 

CHAPTER -- Vill -------------------------------------- -------------------------82  

CONCLUSIONS AND MANAGEMENT RECOMMENDATIONS 	. 82 
Evaluation of the Elephant Population of Buxa 	- 	 82 
Ranging Pattern of Elephants and Management Implications 	 82 
Evaluation of Corridors 	 84 
Reducing Elephant-human Conflict & Resettlement of Villages 	 89 
Routing of the Proposed Highway Project 	 90 

LITERATURECITED ---------------------------------------------------------96 



- 

7 
APPENDIX I - List of plant species enumerated in Buxa Tiger Reserve 

	100 

APPENDIX 2A - Details of elephant radio-collaring, programme carried out 
	105 

on 16th January 2001 

APPENDIX 213 - Details of elephant radio-collaring programme carried out 
	

107 

on 19th January 2001 

APPENDIX 20 - Details of elephant radio-collaring programme carried out 
	

109 

on 12th Sep 2001 

APPENDIX 2D - Details of elephant radio-collaring programme, carried out 
	

111 

on 18th January 2002 

APPENDIX 2E - Details of elephant radio-collaring programme carried out 
	

113 

on 21st January 2002 

APPENDIX 2F - Details of elephant radio-collaring programme carried out 
	

115 

on 23th January 2003 

APPENDIX 2G - Details of elephant radio-collaring programme carried out 
	

117 

on 27th January 2003 

APPENDIX 3 - Workshop on Chemical Capture of Elephants 
	 119 

APPENDIX 4 - Workshop on Census Techniques Elephants 
	 121 

Central 	TribUfla 

- 4 AU 	iUktB 

Guwahati Benc 

1 



APR 
1 	-r 	=r 	r"j 	i-• 	' - 	- 	-z 	- - 	 t 	 - 	- 	, - 	- 	 , - 	

b 	• - 

	

. 	::i,-': : .-...- f.: 0 -.:;:-: 	(r:::-::, c 	,'ar' 	'1ac O; 	
':' 	

-- 	_:•:- '•.° : 	:: 	;.:y. 	v.:- 	fl2 IjO
C. rIS Q tra 

eOnIO 

3 

L rceioc 

	

I 	, '-.: 
	

r• 	:- 	
A3m la. 	• ..':;• 2 	. 	

Sik Kr;.! 	::: 	 (-•-.: 	O 

- 	c::; 	. . 	 a 	• 	 :- 	 :e f: 	:: c 	 • 	!r : 	rd 	Su, 	:::•-.•. 	.•-: •:• 	a: 
1 	r 	

lkd o 
LiCf, 	 .. :_: 	

Trrp 	 EC : . 	:e:• 	Hd 	':: 	;'r.-. 	
-;'Cl at  fleree iv 

S: 3;:rj:t 

	

	
•:c 	•::: 	......y : ........... 	

S 	 qfl 	a  s u ie En
. 

 

	

- 	
g 	 - 	 i r- 

	

C.

= : 	
a 	

'.Sfluç Or o:.;-•- 	t; 	: 	 aa ':xa: 	:' 
io 

	

Z 	

me 
C 	

rn o nram on 

1 

2 	

- 	 S 

JR '
••. :,•  r - 	

r 
D 	

;: 	
- 	 . 	 ........... ., 	

Non 

Dc... 	;.. -7. --. 

	

= 	 - 	- 	
0 	

C 	
-or 

	

n. •'--: 	
. 

.: 	. h :e Pro;a-.:--- 	C:.2 3:-.: 	 On'y 0 . 	-: 	tO •- 

Wal 

	

: 	: 	

: 
. 	 d...c,., 	:.a- 	:r:: u h;n; 	a:&::i 	

An30 anc Nar I$Jflds or 

	

al  

)3 	 C 	 S 	i 	 - 	

in Sc 	 ct c a reCJn sod 

_ 	

- 	

re abto - 	 2 - 	 - c 	C 	 'Or 	 Case 	-: : 	o 	 oa - Cnc 	san3 	iP N. 	with AiSL 
j 	

Jr : (it E.emen a 	rnp!crne:cn 	 c-  .! 	S 	 (P) .ci ar,j 

EC 	
- 	5 c C. e & 	

- 	 EXt1 	— 
one 	

0; 	
- 	 (2) 

--, 	- 	

- - 	-- 	C. e'c 
 

.::. ...... . 	..... 	

c.?.-•:.• ........-_ 	 -- 

C 

: 

.t 

; I 



-.2-- 

• 	 2 ' 	.. 	. 	. 	
. 	\. 

• 	 . 	 BY SPEED POST 
No.3/5/200S'-RNR 

Government of India 	 - 
Staff Selection Commission 
Northern Regional Office 

Block No. 12, CGO Complex, 
Lodi Road, New Delhi -11.0003 
Dated: August 9, 2006 

To, 
Roll. 	1.41.0332 	 . 
M - / M- MADHJV/ANN A 
C/c ASU PATH Y S 	 Oentral Administra"VO Tnbufla 

SERUKOVANGUDI 
ELI½NTHANGUD1 I?O 	 ,. 	4 AtJr,  MI\YILADUTHURAI: TE 
NAGI\ PJ\TT I NAN DT 
Pin 	609401 	. 	 . . 	

ati Bench 

Subject: Recruitment to the post of WILF) LIF'E INSPECTOR advertised 
vi.de Cat.No.NR-(B)-5 of I\dvt. No. SSC/IIQ/3/2005. 

Sir /.Madani, 

With reference to your c.rndi.daturo for the post of Wild 
Life Inpector, I am inform yci that on the basis of the crit:eria 
fixed 'in the Commission, you have bo' -' shortlisted provisionally 
for being called for 11Lervev 	 . ' 	 no] y, you 
are requested to present yourr elf for the intervi ew/ pur - oriality 
test as per following prograrm C: 

Interview Date 	 11.09.2006 

Reporting Time 	 : 	9.00 AM 

Venue 	 : 	Staff Selection Commission 
Block No. 12, COO Complex, 
New Delhi - 110003 

2.. 	The Essential Qualifications for the post is as under 

Ha Ho I 	Dugree in 	c- i oJc:u Wi LII ZIlO I ()Ijy as a 5(11) ) (JUL. 
from a i:ecocjnised Universi ty or ec:ui Va lent: 

In case, on actual verification from original documents 
you are found not fulfilling this qualification, you will not be 
allowed to attend the interview. 

contd .....2 
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	You should bring this Call Letter (iii original) alongwith the f!gjng 	ç__ñJn original, and also the 

copies thereof, duly attested by a Gazetted Ott icer, for verification and record respectively 

Matriculation!High School/Higher Secondary School/ equivalent certificate, issued by the State/Central 

ducation Board and PQL by the Principal/Headmaster of the School/Institution where studied, showing your 

date of birth On Christian Era). 

All other ctj . 	c.gr_k.cJIpI9nl..... tcj in support of your educatioflat/techfliCat/ProfeSSiOnaf 

ifiCntion and .ubject 	lt lieria! 	I .rIu!nq in i.II !Fu! 'fl1t ri rmch 

course indicating the sublects 6tudi(d in each year, as ciiiitnod in your ;ii)pIiCiIirtI or the I)io• (lata sheet. 

ii 	In case candidate is appearing as Dnp;ti Ittienlal ("iinhl!(jale i I qainI l)eparlineiititl I lost. rioce;sary certificate 

with reference to qualifying period of service from Departmental concerned also be turnished. 

iv; 	Certificates/documents (issued b the Competent Authorities and in the lormat as prescribed in the Notice of 

Examinations in support of your claim 01 being SCIST!OBC/Ex-sorviceman/PhYSiC3IlY Handicapped. 

Complete Discharge Certificate in support of your claim of beiriq in Ex-sorviceman Category (it applicable). 

Certificate from the Department (in case you are a Cent ra Govt. Departmental candidate) in support of your 

claim that you hava completed three years regular service on the prescribed date and also the Departmental 

endorsement/certificate with particulars, duty verified by your office, in case ago relaxation has been sought 

or claimed accordingl' (PtCaso note that you wi not be eligible for being trOfflO(l as a Departmental candidate, 

if you have ceased to be n Government service). 

In case you are a disabled Defence!I3SF porscnnoI, necessa.v Disability Cetificate from the Competent 

Authority. 

Certificates in support of your claim regardinçj pat tiCipatiofl In 	 ipr1. etc. 

4 Collins of the onclose:f Per;ortnl Ilin- cia ta ;heet (b ii Cas•I of SC/ST on nrlirlrittts) duty fiiien I in, with recent 

Passport size photograph affixed and signed by you. 

Crtificato in support of claim regarding 	 it any, indicating the nature of duties performed and the 

functions of the organization whore such experience was gained. 

in case you are already in Government servic.'DepartmenI anc.I your application has not neen forwarded 
through proper channel, a "No Obcctiniu C nriilicnto Irlull VCiir present OnlIlIOyOr U> this ofloct, should also be 

produced. 

 !f_y.Qn._iQ_.nQt_prc2c.l.cJ!ny_..c!!Jk9vc.Wfl)tJP_r.c.d dccume!lt in 01 iginnl (along with their attested 

copies) which aio requ'reJ for determining o!i:biiity for the ifltOtViOW in question, except the dociimcnts 

mentioned against Nos. (viii) to (x) will rui.;t be admitted o' ille interview uncleu any circumstances whatsoever 

;111(1 no luriher oppor trinity will l.o c(;r.id Ic lake Iha inmerviow. Ffu'i.'evepr. the diocuurnollis against No. (viii) & 

(x) are roquirod to be prpducod in suppoil of your cmi ii muni uinud therein, latin '.vhicll your claim will not be 

taken into ac0uiit. 
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will be paid by the Commission for attending the interview. However, 
eligible SC/ST candidates attending the interview will be re-imbursed to and fro lind class Railway fare or 

bus fare chargeable by the shortest route, provided that the fare of the first 30 kms. in both cases, is borne 
by the candidate. No extra charges, if any, incurred for reserving seats sleeping berths in the train, will, 
however, be reimbursed to the candidate The candidate must furnish details like distance on traveling, 
mode of travel, ticket number actual fare paid by the candidate etc. SC/ST candidate in service and under 
the Central/State Government, Corporation Public Sector Undertakings local Government institutions/ 
panchayet will not however, be eligible for reimbursement. 

6. Any_g1jan 
should be communicated to lhioftice at once showing your 

Roll No., name of the examination and the post apphod for and the c;hnnrod address. 

You have the option to converse either in Hindi or English in the interview. 

The inlerviow/porsonality test is structured in such a manner that the candidates' interest, knowledge, various 
traits, aptitude, suitability etc. are probed, among other thing, throu h academic qualifications, extra-curricular 

activities, general awareness/knowledge depth of knowledge of the subject studied (10+2 onwards), 
communicative skill and personality etc. 

YQur car iditure  Is
must, therefore, ensure that you fulfil all the conditions 6feltgib1iit 

'laid down in the advertlson,entlnctjce of the Examination. If at anv stage it is found that you do not fl!!fU any 
of the conditions of eligibility yr 	jdature will be canjjd in 

The fact that you have been ôalled for inter ow does not confer any right to be treated 
as eligible in all aspects for appointment or to be considered for 

1 iterview. To avoid any disappointment at a 
later stage, you are advised to rocheck whether you meet all th eligiblity criteria laid down on the crucial 
date prescribed for the post/examination in question, 

Ploas note that 	QJJIflQjflçJy 	f!fltrvIQjJjnfj ano no request for change will be entertained. 
In case you fall to attend the interview, it will be presumed that you are not interested In the post and 

your 
candidature will be treated as cnQeIled No further correspondence will he entertained in this regard. 

	

10, 	
The CommIssion will not be rcsponsjblo for late/not receipt of this tottr due to delay In postal transit. 

	

11. 	
Convass lng in any form will result in cunceIlition of your candidature. 

—': 
4 	 . 	• 	i. 	. 	• 

• 	.......... 
• 	... 	• 	,:,• 

i;... 	, 
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No. 3/5/2005-RNR 
STAFF SELECTION COMMISSION 
NORTHERN REGIONAL OFFICE 

Block No.12, CGO Complex, 
New Delhi - 110003 
Dated: 2QJ)9.2006 

M N M 0 R\ N 1) t 
Centra%m 

Suhpcci : Recruitmetit to the post of \ViIdIil Inspector advertised 
vide ('al. No. NR-(U)-5 ol Ad''t. S(',I lç/3/2005. 	 - 4 AU 	'u"  

aBenc - I 
Ilte tIl1(Ie:signe(I is (1iIecle(I 	to inform 	that Ott the basis 	I -- 	 - 

Ihetestilis olihe above itientioned iceruitnieni, Shri Madhivm.A 
Roll No. 14 10332 Rank No. SI .-fl I has I)CCI1 recomiticticled Ir 
appOiiilinciil to the post oF WiIdlil Inspector in the O/o the \VildIil 
Preservation, I3ikancr House Barrack No 4 1  Shahjahan Road, New Delhi as 
SC carididate (Qualified as UR Standad). He is likcly to get olThr of 
appointment wihiin next 2 months. In case he does not get offer within 2 
months, he/she may contact that office failing which Staff,  Selec(ion 
Commission may he approached in the mallet. 

2. 	He is fi.irther informed that his / her nomination to the above 
Psma 	h;t to fi!I(iI!mcnl by hni / Iiir 

cIigiluiit)' conditions, viz. Category. Age, NdtictiottuI (ltIaIificalilts. etc. 

(Binod Ktimar ) 
Assistant l)i rector (RNR) 

Roll No.1410332 
VI,. fVIaIIij'a,ia ,,.A 
C/o Asiipalliy.S 
Seru kova rigtid I l() 
l';laJInu:IIlgII(li 'I'I< 
NACAPAT1'JNAM Dr 
T'AMJLNAI)U 
P N-6()4() 1 



,Th1 

F. No.8-1/2004-FE 
Government of India 

Mini St ry 	Envir 	e4rs1 'z 

I Central Mmifl1StEatb0Tb3t 

To 
 

BY REGISTERED. POST 

Paryavaran Bhawan, 
CGO Complex, Lodhi Road, 

New Delhi-I 10003. 
ed the (t-.,December, 2006 

- 	Shri Madhivanan 
Se' ikovanuudi, I. inthan U0.0ijwahati Bertch 
i'viayilaciutnurai i is., r'Jaga a(11:._ 	". ' aiii.iiiau)-GY?10 I 

Sub:- Appoint meni of the candidates to the post of' Wildlife Inspector (Rs .5500-1 75-9000, 
Group-B Non-Gacited) in Wildlife Regional Office (NR), New Delhi, by Direct 
Recruit mciii - Regiidint 

Sir, 

I a in directed to say I hat you have been nominated to the post of Wildlife InspectOr in 
Wildlife Regional Office .(NR), New Delhi, by Direct Recruitment Wildlife Regional Office 
(NT), New Delhi, consequent upon your qualifying in the Interview to the post of Wildlife 
inspector held by the Staff Selection Ccmmission for appointment as Wildlife inspector. 

You are requested to fill in the enclosed proforma regarding i iedical fitness examination 
which is to be produced before the Medical Authority while reportin for the purpose. You are 
also requested to report for Medical Fitness test to The Chief Mec ical Officer, Nagapattinam 
District, Tamilnadu and hand over the copy endorsed to The ( hid' Medical Officer sent 
I) Ciewi t Ii. 

. You are also requested to fill in the profirma (in duplicate) bearing heading 'Aticstatiow 
Form sent herewith. 

On completion ofiliese fi)rmatities, you are requested to submit the ndical fitness report 
as well as Attestation Forms to the undersigned immediately not later 1hair 	Jeceniber, 2006. 

\'otirs fIiithililly, 

(B. C,.&'ef5 
Under Sccretaiy to the Govt. of India . 

Copy to: 	The Chief Medical Officer, Nagapattinam District, Taminadi., with request to 
examine Sun Madhivanan A. who has been directed to report to you and to furnish a medical 
fitness certificate in this regard to the undersigned in the enclosed proforma. . 	 . • 



El 

- 	 - 
S 
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- (TO BE 1UI3LISlIEI) IN PAkT II SUB SECTiON (ii) OFSECI' ION 3 
OF THE GAZETTE OF INDIA) 

N2-4/2000-Wl 
Govcrninent 01, ) 	lfl(I a 

Ministry of Enviroiment and Forests, 
(Wildlife I Section) 

05 

Paryvaraii Bhavan, CGO Complex. 
L; oad, Nev. ,  F)elhi 

9.JuIy, 2007 
'4Q!l F'!(A'l!ON .  

No.2-4/2000-Wi (.) On the recommendation of,  the Staff Selection Commission the 
following Olflcers are appointed as Wildlife lnpsector (Group '13' Non-Gazetted) in the pay 
scale of (Rs.5500 - 9000/-) in the Ministry of Environment and Forests w.e.f. 4' May, 
2007(F.N.): 

Shri Madhivanan A. 
Shri l3albcer Singli Khati 

FV!tva 

- 4Uu L 

N AN) 
JOl.Ni' l)IRECTOR (WILDLIFE) 

To 
The Manager 
Government of India 
Faridabad, (1-laryana) - alogwith Flindi Version. 

ijist ri 1) LII ion: - 
The Pay & Accounts Officer, M o ki, New Dcliii; 
Regional Deputy Direc(or(WR), Mtimbai 
Regional Deputy Director(NR), New Delhi. 
Staff Selection Commission ( K.K. Lamba, Regional Director), CGU Complex, i.odhi 
Road, New Delhi-lI 10003 w.r.t. letter No.3/5/2005-RNR dated 15.03.2005. 
Shri Madhivanan A, Wildlife Inspector 

6. 	•Shri i3albeer Si'ngh Khati, Wildlife Inspector. 
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DISTRICT: KAMRUP 

Cefltraj 	
Thbuna 

1 

1NTHEMAtflEROF:- 
OA. No. 218/2007 

Sri K. K. Sarma 
Applicant 

- Vs - 

Union of India & Ors. 
Respondents 

 -AND - 

IN THE MM1ER OF 
Reply of the applicant against 
the written statement filed by 

respondent no.. 1, 2 & 3. 

REPLY OF THE WRITTEN STATEMENT: 

I, Sri Kishore Kumar Sarma, C/s. Wildlife 

Sub Regional Office, aged about 35 years, at presently 

working as Technical Assistant Tarun Nagar Main Road, 

Dispur, in the District of Kamrup, Assam do hereby 

solemnly affirm and declare as follows -- 

1. 	That I am the instant applicant in this case 

and I have already received a copy of the written statement 

Contd... 
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filed by the respondent No, 1, 2 & 3 resective1y before 

the Honble Tribunal through the standing counsel of 

the Central Govt. I have gone through the same and 

understood the contents thereof. - 

2. 	That save and except those statement that are 

specifically admitted herein below, all other statement 

made in the written statement are also denied and the 

respondents are put to strict proof thereof. 

3, 	That the deponent states that the statement 

made in para 2 of the written statement which is 

specificalty denied. 

That with regard to the statement made in 

para 3 of the written statement filed by the respondent 

no. 1, 2 & 3 respectively, the deponent of the instant 

application has no any comment. 

That with regard to the statenient made in para 

4 of the written statement fried by respondent no.1, 2 & 3 

the deponent categorically denied the correctness 

regarding qualffications are relaxable at the discretion of 

the Union Public Service Commission in the case of the 

candidates otherwise well qualified" as well as stated 'The 

1 

Contd... 
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qualifications are relaxable at the discretioiiTs 

selection commission in the case of candidates otherwise 

well qualified." It is pertinent to mention that the Wildlife 

- Management and Wildlife Biology are not the same. The 

eucational qualification (II) from recruitment rule 1990 
	

$ 

may be, quashed and 'prornotion quota, may be raied to 

100 %. Moreover the requirement of technical assistant 

(W.L.) requires desirable qualification of M.Sc, but 

surprisingly there is no such desirable qualification for 

Wildlife Inspectors. 

6. 	That with regard to the statement made in para 

of the written statement filed by the respondnt no, 1, 2 

& 3 respectively, the. deponent categorically denied the 

correctness that initially all the Wildlife Inspectors in the 

Department were taken on deputation from ZSI as the 

works need specialisation in identification of flora and 

fauna. Thereafter subsequently all are regularised. Later 

on technical assistant (W.L.) were appointed and after 

having five years experience the incumbents are promoted 

as Wildlife Inspectors. The technical assistant (W.L.) are 

in the seeder category. Therefore how the staff selection 

commission rejected his application and stated that in 

para 5, the applicant does not have requisite qualification, 

Contd. 
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so the applicant did not agree regarding this statement 

because he is M.Sc. in Zoology. It is pertinent to mention 

that the present Wildlife Inspectors and the technical 

assistants (W.L) in the Department are M.Sc. Therefore it 

does not possess any diploma/certificate in Wildlife 

Management awarded by the Wildlife Institute of India , 

or equivalent. 	. 

7. 	That with regard to the statement made in 

para 6 of the written statement filed by respondent no.1, 2 

& 3, tFie deponent in the instant application categorically 

denied the correctness regarding seection to two 

candidates viz. MADHIVANAN A i.e. respondent no5 

and Balbir Singh Khati who were selected by the staff 

selection commission for the post of Wildlife inspector and 

accordingly the respondent .5 was appointed to the said 

post, which has illegally selected the respondent no.5 by 

the staff selection commission through relaxing educational 

qualification (3 II), It is pertinent to mention that Sri 

Madhivanan A possess higher qualification than required, 

so how can he be selected by the staff selection commis-

sion. So the action of the respondent no.4 i.e. the Staff 

Selection Commission was acted not only illegally but also 

unreasonable, injustice, arbitrary and malafide action. 

Contd... 
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8. REPLY OF THE FACTS OF THE CASE: 

	

8.1. 	That with regard to the statement made in 

- para 7.1 of the written statement 3  the applicant has no 

- any comment. 

	

8.2. 	That with regard to the statement made in para 

7.2 of. the written statement flIed by the respondent no.1, 

2 & 3, the deponent in the instant application has no any 

comment. 

	

8.3. 	That with regard to the statemei"it made in para 

7.3 of the written statement fiiçd by the respondent no. 1, 

2 & 3 respeotively, the deponent of the instant application 

categorically denied the correctness, because as per 

notification dated 25.2.90 and 27.9.2000 clearly stated by 

modifying this said prior notification, another notification 

dated 27.9.2000 was isued by- the Under Secretary, Govt. 

of India, Ministry of Environment and Forest clearly stated 

regarding promotion from the post of technicai assistant to 

Wildlife Inspector, 20 % by promotion from technical 

assistant (Wildlife preservation) with five years regular 

service in the grade and another 30% by direct 

recruitment. 
A copy of the notification dated 
252.90 and also another notif-
cation dated 27.9.2000 respec-
tively are annexed herewith and 
marked as ANNEXURE - 1 & 2. 

Contd... 



I 
7 

	

8,4. 	The deponent most respectfully submits and 

categorically denied the correctness of the statement made 

in para 7.4 of the written statement the answering respon-

dent as stated in the said paragraph regarding promotion 

of Sri S.V. Sheshadri and Mrs. Arati Singh were promoted 

on ad-hoc basis by the respondent authorities in exigency 

of sewice to meet the urgent, work. It is pertinent to 

mention that the respondent no.3 stated that the said 

ad-hoc promotion was given due to depending upon the 

exigency of work if there is n&work why the ministry has 

given the permission of inspection (nor-Wildlife items) to 

a U.D .C. It is pertinent to mention that Mr. Ashok Kumar, 

Wildlife Regional Office (Northern Office) New Delhi being 

a non-technical person, so the action of the respondent 

authorities regarding promotion is not only illegal but 

also unreasonable and injustice. 

	

8.5. 	That with regard to the statement made in para 

7.5 of the written statement ified by the respondent no.1, 2 

& 3 respectively the deponent categorically denied the 

correctness regarding the statement, because the 

applicant stated that so far all the technical assistant 

(Wildlife) who was senior than me had already given 

ad-hoc promotion to the post of Wildlife Inspector. 

Therefore the petitioner may be promoted to the said post 

-- 

Contd... 
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as because the applicant has already completed two years 

probation period. Therefore, presently the petitioner is 

the senior most among all the technical assistant. So the 

petitioner is qualified for the post of Wildlife Inspector 

8.6. 	That with regard to the statement made in 

paragraph 7.6 the written statement filed by the 

respondent no. 1, 2 &3 respectively the deponent through 

this reply categorically denied the correctness because 

though the staff selection commission published an. 

advertisement, made on 8.9.05 through inviting applica-

tion for appointment to the post of Wildlife inspector, as 

per due procedure the deponent filed an application but 

the said commission had already, rejected the application 

due to' lake of diploma/certificate in Wildlife management 

which was awrded by the Wildlife Institute of India. It is 

pertinent to mention that as per advertisement dated 

8.9.05, the deponent is illegible for the said post. 

Moreover the staff selection. commission has invoke the 

discriminatoiy power for educational qualification. But 

from the receipt of application it is clear that most of the 

candidates hayin.g higher qualification than requirement. 

But through invoking discimiñatorY power by Staff 

Selection Commission Sri MadhivanaflA was selected I 

llegally. It is pertinent to mention that M.Sc., in Wildlife 

.,1 

A 
I 

(nrifrl 



'I 
V.  

.7. 

IJ £ 	 / 	 i 

Biology is higher than diploma in Wildlife Management. 

So, the degree is always higher than a diploma. But 

management is a different aspect. Therefore as per adver-

tisement the deponent is illegible for the said post. 

A copy of the advertisement 
dated 8.9.05 is annexed herewith 

and marked as ANNEXURE - 3. 

	

8.7. 	That with regard to the statement made in 

paragraph 7.7 of the written statement filed by respondent 

no.1, 2 & 3 respectively the deponent in the instant 

application stated that there is no any comment. 

	

8.8. 	That with regard to the statement made in para 

7.8 of the written statement fllby respondent no.1, 2 & 3 

respectively the deponent in the instant application 

categorically denied the correctness regarding scale of pay 

of Rs.4,500/- - Rs5,000/- and also scale of pay for the 

post of Wildlife Inspector is Rs.5,500/- - 	Rs.9,000/-. It is, 

pertinent to mention that in the same Ministry there can 

not be separate pay scale for the same post. As per 

qualification and nature of jobs for both technical 

assistant (Wildlife) working in the Ministry and in 

Regional/ Sub- Regional offices are same. So the different 

pay scale for the same category of post is unjust, improper, 

Contd... 
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oppressive, unreasonable and .agains the 

natural justice. 

8.9. 	That the statement made in paragraph 7.9 of 

the written statement filed by respondent no. 1, 2 & 3 

respectively the deponent categorically denied the correct- 

ness of the statement which is against the provision of law. 

4 

8.10. 	That with regard to the statement made in para 

7.10 of the written statement the deponent in the instant 

application through reply categorically denied the correct-

ness regarding pay scale for the post of technical assistant 

the fifth central pay commissiàn recommended for 

upgradation the scale of Rs.5,000 - Rs.8,000. It is 

-pertinent to mention that the recent advertisement 

regarding filing of one post of technical assistant (Wildlife) 

in the Ministry of Environment and Forest the pay scale as 

Rs.5000 - Rs.8,000. Thereafter it seems that the Ministry 

has accepted the recommendation of fifth pay 

commissioner, I Moreover regarding pay scale for the post 

of technical assistant the Regional Deputy Director has 

aIrady passed an order dated 2,12.2004. 

Photocopies of the fifth central pay 
commissioneit report dated 1.1.96 
and also representation dated 

Contd... 
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1.12.2004 

forwarding order dated 	 axe.,/  

annexed herewith and marked as 

ANNEXURE - 4, 5 6 respectively. 

8.11. 	That with regard to the statement made in para 

7.11. of the written statement filed by respondent no.1, 2 

& 3 the deponent of the instant application through 

replying this statement categorically denied the correct-

ness and submits that the petitioner has also taken the 

training for the inspection/ exarninatiàn àf the export and 

import consignment after going in Koikata and Airport, 

have gained full knowledge and experience of Wildlife 

Inspector. Regarding promotion of the applicant to the post 

• of Wildlife Inspector an order has already been passed by 

the Assistant Director Wildlife Preservation Eastern Region, 

Sub-Regional Office Tarun Nagar, Main Road dated on 

20.6.2003 and another order was passed by the regional 

Deputy Director, Eastern Region dated on 135.05. 

A copy of the order dated 20.6.03 

and 13.5.05 respectively are 

annexed herewith and marked 

as ANNEXURE - 7 & 8. 

8.12. 	That with regard to the statement made in para 

7.12 of the written statement the deponent of the instant 

Contd.,. 
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application through replying this 

denied the correctness regarding the desirable qualifica-

tion, because as per advertisement dated 8.9.05 the 

question of desirable qualification does not arise. Because 

as per advertisement the category of desirable qualifica-

tion clearly stated nil. The respondent authorities has 

already admitted in their written statement at para 7.12 

clearly stated that the representation of the applicant are 

also considered in this regard. 

	

8.13. 	That with regard to the statement made in para 

8.1 of the written statement filed by respondent no 1, 2 & 

3 the deponent categorically denied the dorrectness through 

replying this statement that the entire selection and 

promotional process of the staff selection commission 

from the begirming at the end being vitiated by the partici-

pation of the secretary who had closed relation were also 

considered by the selection commission without the 

essential qualification of the respondent no.5i.e. 

Madhivanan A who had no required qualification. The 

entire promotional method and selection process has 

been vitiated as cosm non judice. 

	

8.14. 	That with regard to the statement made in para 

8.2 of the written statement the deponent categorically 

Contd,.. 
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denied the correctness. Because the method of promitn 

through 206/6 promotional quota as per notification dated 

25.2.1990 and 6.10.2000 respectively, the Respondent 
• 	Authorities has already prepared and promoted the other 

candidate namely Respondeit No.5 i.e. Madhivanan & 
• 	and alo other candidate i.e. Abhijit Roy Choudhury, S.V. 

She4lshacfrj, Miss Arati Singh without proper application 

of mind and without making any enquiry in regard.to the 

eligibility criteria laid down by the said notification. The 

• 	Respondent No.5 who is ineligible has already coisidered 

for selection and promotion the said post i.e. Wildlife 

• Inspector is states in ground ex-'facie proof that the 

recommendation of the staff selection committee had not 
been done fairly ;  bonafide and without non application of 

mind to the relevant factor. The impugned selectIon and 	* 
promotion of the Respondent No.5 for the post of Wildlife 

Inspector has already been passed by the Respondent 

Authorjties.n thether hand without consideration of 

the applicant who has requisite qualification and 

expe,ierfce and long continuation of ATS service under 
• 	the said estâblishñient for the post of Technical Assistant 

who is befi± from getting prornotion for the post of 

Wildlife Inspector is not only bad in law aIid also 
ultra-vjres. - 

\I 

4 
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: f5. 	That with regard to the statenTh.iiiadin: 

8.3 of the written statement filed by the respondents  

deponent in the instant application categorically denied 

the correctness and also submits that the non payment of 

scale to the petitioner as provision/sanction laid down by 

the Fifth Central Pay Commission Report dated 1.1.1996 

as stated specifically the scale1 Rs.5000/- to 8000/- for the 

post of Technical Assistant (Wildlife) under the Ministry 

of Environment and Forest. Regarding the scale the 

respondent Authorities paid the scale to the applicant as 

per 4.500/- to 7000/- till today, which is not only illegal 

but also injustice and unreasonable which violates the 

Article 14,16 and 300A of the provision of the Constitution 

of India of the provision of the Constitution of India. 

That with regard to the statement made in para 

8.4 of the written statement filed by respondent no, 1, 2 & 

3 the deponent categorically denied the correctness 

through replying this staternent.The deponent it is hereby 

submitted that the respondent authority have acted. 

illegally, irregu1rly, unreoiiab1y, unfairly and arbitrarily 

:so far Uhc promotion to the post of Wildlife Inspector is 

concerned. It is pertinent to mention that the question of 

requisite qualification of the applicant does not arise 

because the applicant has the requisite qualification as 

Contd... 
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well as other experience. On the other hand the respch-

dent no.5 who was selected to the post of Wildlife Inspector 

by the Staff Selection Committee was not only unqualified 

but also ineligible for the said post. 

.1 
J i  

8.17. 	That the applicant most respectfully states and 

submits that he has been well acquainted with the work of 

Wildlife Inspector and obtained the experience for the 

implementation/ enforcement of the Wildlife Protection Act, 

Export and Import policy. The petitioner has also taken 

the training for the inspectionJ examination of the export 

and import consignment after going in Kolkata and Airport 

and have gained full knowledge and experience of Wildlife 

Inspector. In this regard the petitioner ified various repre-

sentation before the higher authority to the concerned 

Deptt. for promotion to the post of Wildlife Inspector to the 

petitioner. But the respondent authoritie.s have not taken 

any steps regarding promotion and scale to the petitioner. 

Photocopies of the representa-

tion dated 20.6.03, 30.12,03, 

26.3.04, 4.5.05, 20.12.05, 

28.7.06 and also 8.1.07 respec-

tively are annexed herewith and 

marked as ANNEXURE -9 series. 

Contd... 
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8.18. 	That the deponent most respe.effuHystât•es' 

and submits that the instant application from the above 

point of view it is a fit case for the applicant and also the 

applicant prays for a direction of.the Hon'ble Tribunal to 

the Govt. of India, Ministry of Environment and Forest to 

peruse and examine the relevant records mentioned above 

and on perusal of the same if satisfied that it is a clear 

case of bias and bonafide and also of ineligibility be 

pleased to set aside the impugned selection and promotion 

of the respondent No.5 viz. Madhuvanan A who has been 

holding the post of Wildlife Inspector' and/or to given 

direction to the respondent authorities to promote the 

applicant by 20% promotiónal quota under the provisions 

of law laed down by the Ministiy of Environment and 

Forest who has requisite qualification and experience for 

the post of Wildlife Inspector. 

And/or to make payment of scale of Rs5000/-

to 8000/- to the applicant forthe post of Technical 

Assistant who has been serviàig in the said post. 8ince 

his date of joining till today in the said establishment. At 

present, the applicant has received the scale of pay of 

Rs.4500/- to 7000/- from his date of joining 1998. The 

Respondent Authorities have already violated the 

provision of Fifth Central Pay Commission Report, which 

is not only illegal but arbitrary action. 

Contd.,. 
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VERIFICATION 

I, Sri Kishore Kumar Sarma, C/o. Wildlife Sub 

Regional Office, aged about 3,5 years, at presently working 

as technical assistant Tarun Nagar Main Road, Dispur in 

the District of Kamrup, Assam so i-iereby.. verilr that the 
19'12-% 	,8.1 

contents of paragraph I 	 are true to my 

knowledge and those made in paragraph  

are true to my information and record and the rest are 

my humble submission before this Hon'ble Thbunal 

which I believe to be true and I had not suppress any 

material facts. 

And I sign this verification on this j&q day of 

November, 2008 at Guwahati. 

/S 	1L7& 	/24W 	( 

Date: 2 i / ô8 	 Signature of the7 Applicant 

Place : uN.4H.4TJ 
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cy\a\ FNoa19t2OO5RHa I 
APPLICATIONS ARE INVtTED FO 	

O'N 'OSS 	 A4JF,1E 

No NR-(B) 1 ChemIst Mi6t ot 	nsumer Aflat Food & Public DistnbutlOfl 	A 	 ig 30 yea 

- 	

1pfl of Food 
& PubItC DrnbutOfl (Dote of VanasPati Vegetab8 Oils & Fats) 	

(F 	 ernmet seafltS uptO live yea in acurdaflCe th  e inStctlO 

.. ? 	ew,  Delhi. 	• 	 . 	 . 	 : • 	 .. 	

orderS SSUd ty the Central Government. However, (his telaxatiOfl is admissible 
 only  to 

- 	 - 

pay Scale As 5500 175 9000/ (General CntraI 
service Group B Non MiniSteflal) 	Civthan Govt Servants and not to Armed Forces Personnel) (RetxabIe to OBC by 3 

 in 

• 	 ' 	. 	

Vcancy O1UA 	. 	 . 	 . 	 . 	 . 	

yèa). 	•. 	 . 	

: 	 • 	. 

,.-.. 	 • 	

- 	
Age : Not exCeflg 30 yeas. 	 • • .-. 	 • 	• 

The cmciat date for 
determini!9 the age limit shall be the closig date.for reCit  of  

	

(RaalO for Government se rvants upto five 
yearSifl accoaflCe with the inStCtiOnS or 	

applicliO 1mm candidateS 
in India (and not the closing dale prescned for those 

orcars issued by the Centra' Government. HeVer. this reIaxat 	
admisSIe only to 	- 

Assam, Meghclaya. AwnaChal PradeS, Mizo, ManipUr. 
Nagafld, Tripura. S. 

CMliafl Govt. Servants ad not to-Armed Forces Personnel). 	 S 	
Laddakh dttsiQn of JammU and Kasmir State. Lahaul and Spiti District and PalSgi Sub- 

The Cci&  date for deteiflifl9 the age 	it shall be the closing date for receipt of 	diSiOfl of Chamba district of Himachal Pradesh and Anoaman and Nicobar. Islands of 

ap icatio. from candidates in lndiá(afld not the closing date prescbed r those in 	LakshaeP)- 	 - 	 -. - 

AsSam. MeghalaYa, 'Awnaat Pradeth. Mlaoram. 
ManiPur. NagalafldTflPu. Sikkim, 	

EQ: 1. MasterS' Degree in Hindi or 
SanSkrit th Hindi as elece jbject at Deg ree wi 

ddakh MsiOfl of Jau an
d Kashr State. Lahaul and Spiti District and Pangi Sub- 	from a 1ecognised Unive rs Y or equivalent and should have studied English as a 

dMSiOn of Chamba distflCt of HimaChal pradesh and Andaman and 
Nicobar Islands or 	

ComputO(Y101)tbonal subject at Degree level 

LaksfladWeeP) 	

DO Certificate1 Diploma from a re cogrused institu tion in Translation or applied iigu 

EQ (a)Mastes Degree in ChemiSt or  Ap~ed ChemiSt 	th specialization in Oils & 	r iuncdOl Hindi: 	 - 

Fa or Degree in Oil Tecnnoloqy from a recognis ed  UniVe rsi or Institute or equilent 	
Note Qualifications are relaxable at the discretiOn of the Sfl Selecho Commission lfl 

-: 	
OR 	

- 	 case of candidates otherwise well qualified. 

(b)(i) Degree in Science I oiwed by Dip 	Oil TechnolOgY of a recognized unrversity 	
Note 2 Selected candidates will have to complete a depaefl trwng programme 

L 	or  Institute 	

Curing their probation 

(ii) Two years practical experience in th
e analysis of Oils and Fats and es tima tion of 	Ip New Oelt'i 

vitamins. 	

JR : Irnplérntintation of Schemes relating to propagation 
and development of Nindi, 

A DO NIL 	

preparatiOfl of bilingual tnlingual and multi lingual cictionafleS etc. 

No : QualificatiOns are relaxable at the decretiOfl of the StaU 
SelectiOn Commission in 	 NRB)-5 : ldlife lnspeCtO. ldlife Preserva tion (Northern ReOfl), Mini 	of 

case of candateS othe 	well quaiifie 	

& Forests New Delhi 

I P: New Delhi (with AISL). 	
- 	 Pay Scale: AS.5500  175-900 (General Central Service Group 'B' Non Gazetted. Non 

- 	 JR The Chemist needs to wo in setting 	pe rimafltS and cducting veOUS tS to 	Ministe)  

ascertain the phySical. chemical and 
other prçpertieS of sample collected under the 	Vacancy 02 (UP) 	

.,c!, 	- - - 

Vegtabl0 OUS Product RegulatO Order and Soe Ext
racted Oil. 	M and 	Age :.ot exceeding 30 years . 

Edlble Flour(GOfltrOl) Order. 1967. The 
ChmIStS ale engaged in analysis of Vanaspati - 	(ReIaX2b tar Government servar upto fiie years in accordance with the instructions or 

and other edible os by, conventional metlth of naiYSis and as well as by using modern- 	odrs issued by the Central Govermuflent. However, this relaxation is admissible orgy to 

5ooh'istidated instwrnen. 	sideS. pertogW0 	routine character like preparati00 	CMIlan Govt. Servan ts  and not to Aed Forces Pe rsonne. 

of  reagents conducting sndardlZed 	
and C ration etc and collection of soentific 	

crocial date for detefl'9 the age ltmff shati be the cing date for rece of 

ulormat1Ofl and making technical reports. 	
appliCa 	from candidates ifl In 	(and not the c'osrng date prescribed f or those in 

Cat No NRB2 As5Sflt ChemisPati) 	
of Consumer Affairs Food & 	Assa 'ghalaya AwnaCh al  pradesh MOram Manipur Nagaland Tnpura  Sdom 

_bC DistflbO Dep c Food & PubtiC DtsflbUUOfl (DireCtOra of 
vanaspaft Vegetable 	

oOa'fl division of JammJ and KShr State nauI no bprtl Dis nct and Pang S 

Oils & Fats) New De!b 	

- 	 a.visiin ; Chamba cistflCt of HirflecraI Praoesfl and And
amnal) and Nicobar lstancs or 

Pay Scale Rs 4500 125-7000/ (General Central Service Group 6 Non Gazetted Non 
	Laao'ef'P) 

l.trnisterial) 	

(I) BachelOfS Deg.ee in scence wi
th  ZoolOgY a a suoject from a rccogiuseo 

Vacancy 0% UP 	

. 	universay or equivalent. 

- Age: Btweefl 6 -25 yearS. 	 - 	

- 	

DiiolnaJCertifcate in Wild t.,le t.lanagerneflt awarded.b'; the WilCiife Institute 
or lrtc.a 

AelaXahle for Governt servants uplo five years in accordance with the insCtiOfl5 or 	c eqLeflt. 	- 	 - 	- 	 - 	 - 

orders issuei by the Central Government. However, this relaxation isdmiSJb4e only to 
	DO ur.. 

Cvihafi GQVt.SrVanis and not to ArmCC Forces Personnel) 	
- 	

Note QualiIiCatiofls are relaxable at the discretion of the Staff Selection CommisS.On in 

-The cñ al  date f6r ,  0teining the age limit shl 	the closing date for receipt of - 
case of,ndidate5 otherwise weti atified. 	- 

cplicationS from canoC as in fndialother than those of Ancamnan and Nicobaf Islands 
	p he', Delhi with PISL 

- 	 - 	 Lak5hadWP)- 
- 	 - 	 - - 

	 : l Enforcem 	rt mflr 	of proviSiOflCi CITES 	e(P)ACtar 

EQ : (i) Degree in Science with Chemist as one of 
the subleCts. -- 	 EXIM FctY: 	 - 

- 	 ) 
About one year exper.eflce in the analysis of Oils & Fats. 

	
- 

(2) PrShiPmePreance. 	- 

- 	- 	 DO : Diploma in 
 Oil TcnnOlO9Y from a recognized Institute. 	 '- 	

- 	
cases under 'Wild Ufe (P) A & atteng cou 

'late Qualifications C a eIxab1e at 
the scretton of te S 	

L 	 a on 	S a Pat 	&ta 
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The i(cgioii:t.I Dc'uty I)'ieclor 
Wjld1jf PrcseJ-v:uio:.i(Ijj.) 
1(oiki(a-2() 

Sub:- Upgradaiion of pay scale from 400-125-7000 to 5000-150-80 
I 	 _ 

Sir, 

With due respect I iliTi to put (he following few hues for yourkill nilorinaijon - 

1)1 joined this department as 1cclmical Assis(an((WI) on 03,09,9g in the 	y scle of 4000-125-7000 	 m 	a  

The Viii Pay Commission rccoinlncTldcd for upgrading this scale to 5000-1 S0-80i)0 
J'he recent advertisement regarding filling of one post ofTec1ni1 AssIstatit(W L) in 
the Ministry has reflected the pay scale as 5000- ISO-8000.(Copy enclosed) 
This seems that the Ministry has accepted the recommendation of Vth Pay Commission 

v)lf this is the case the same may be applical)Ie to aIJ the Tcclinlcu 	n l 	Assititt(W1,) working under the M irii•sr. 

'I'herefbrc, I request you to consider iy case and oblige. 

Thanking You, 

Your's Iiiithfully 

kLtA 	. 
(KISHOIZ, KUMAR SAA.) 

Tech. AssIt.(WL) 
Wildlife Sub-Regional Office 

/ 	0 	 Guwalinil 

c/y 
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GOVT. OF U'JDI/V 	Phoiiej  

qupij 
MINISTRY OF ENVIRL1NMENT& FORESTS 

irrcj ) q ft uj  rj 
PRESE[VAiiON, EASTERN REGION, SUB•REGIONAL OFFICE 

I•1 	iU, i.l ', 
1 ainri Nacar, V1ain Roail, I)ii 

h. ' 	 I 	 L 
VVildlife l'reSer\'a1i0I\(I.R.) 
KoIkatt-20  

• 	I enclose hcrcwith a prayer of Shri K.K.Surma. 'l'cch .Asslt.(Wl ) 
addressed to the Addi.. Ditcctor General ( Forests & Wildlifc),Govt of India , New Delhi 
and request you to lorward the same with your kind rcComlncndatu)IL 

Your's Faithfully 

Assistant 

H 

F 	
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oi ENvIRONMENT & IO(RESTS 	 fEED ?O1 
cIONAL DEPUTY oIREcroR 

/lL0LlFE PRESERVATION. EASTERN REGIOfJ 

ilo 	

i. V. 

.No.JLi/.982O5(WLER)- 

:•.: 	 1 

Fhe AddI.Dircctor Gcnctal of Forcsts(\VI) 
Ministry of Eivironmeiit & Forests, 

f.Paryaraii l3hawngi,CG() Co:iiplex, 
.'l4. 	T ,.,I h 	I),,... I r.J .., 	 I. I C I 4I1 

11~k 

6 

n 

/ 

r 

	

& 	247-(IOiJfl ((.)) 
24 999U3 (l) 

e-mail wlpe,.koIkatav.i i p n •. 
flii i 
NIZAM PALACE, 

	

ThI'ru 	31. ;i•, i,ui u 

2ND 1  MSOBUILDING, 6111 lU. 
. 	 . 	 . nbi 

234/4, A. J. C. 3OSE flOAD, 
oo 

Kolkala.700 020 

Kolkata................................. 

i. 

4.,,.. 	 / 

	

ubi :1 oaiding an application ol Sri K K S irma, I tchnial assistaiit(Wlpi 	1L to hR 
post oI.Wildlifc Inspector. 

"Sir, 
I aiii Ioi '..liduig herewith thL R_prcscn(ation IL(.Llvtd hoin Sri Kislioi kuinut Stii inn, I LLIIflILUI 

Assu(WL),Sub-Rcgional Wildlife Preservation Office, Guwahati, Assam for your kind perusal and 
disposal. 

Yours faithfully, 

Regional Dy.Director, 
- 	E.R.,Kolkata 

dt.No.E-1/98-2005(WLER) £1 2.2- [5atcd,K.olkata 13th May,2005, 
Copy forwarded for information to Shri K.K.Sarnin,Tcchiiical Assit .(WL),Ou'vnhuti t)Ftice, 

• 	 .:4.' Regional Dy.Director, • 	 " 	
E.R.,Kollkata 

. A 

I 	 - 	 I 

t. \\ 

f 
V 

.-- 	 '- 

. I 	

TO BE TRUE COPY 

Advocate 
.• 

.. 	 I 
ii 



— 

-777-77-77 

fr 	
t4'r 	

AJEXUI-(E..  

TO 
'he Addi. Director Gcncal (Forests and \Vildlifc) 

l)u cctul Witdlifc l'rcsc 	(IOIt , (, o t Of lndi 	 / 	
I 

stly of lflVl1'OtlIflCIIt 	Forests 	 I ( 

r)'avarafl lihawan, C.C;O. Complex  
c1hi Road, New Delhi—I 

 

(Thr'ough Proper Channel) 	 I'  
ub - A piaycl ol Shri 	K ani1a, tech Assit (WL) for promotion tothf 	/ 

Wildlife Inspector. .1.  
Sn, 

 
L 

With due :sPt and humble submission I beg to state that I  

have joncd in the post of the Tceli./ Ass(t. (WL) on 03.Q9.1998. in the 0/0 Assistant 
Director ,WildtiIe t'rcscrvation Sub- Rcgional Office, Güwnhuti and floW abOut five years 

have bccn passed working with the Assistant Dircclor/Wildtifc Inspector . Thus, 1 have 
been vcll acquainted with the work of \Vildlifc Inspector and obtained thc expeiCnCe for 

the j m pt c menh taOfl I enforcement of The Wildlife Protection Act, Export and Import 
Policy, GOt and CITES- Ruics & RcufatioflS. 1 have also taken the training for the 
inspection /cxaminatiofl of the export and import consignment after going in Kolkata 
Seaport & Airport and have gaincd full knowledge & experience of the Wildlife 

Inspector. 
I' 

1 ou1d also express you sir, so far I know the.post of' the llnii' Wildlife 
Inspectors are rcn1ainiflgvaCaItt including all Regional anà Sub- Regional Offices and 1 

am willing to serve anywhere in India as Wildlife lnspectçr. 

So, under tile circumstances as mentioned above 1 would request you to 
heticallY for the promotion to 

kindly consider my case sympat 	 the poSt of the Wildlife 1  

Inspector and I assure that I will make you satisfied you discharging my duties sinderdy. 

	

Thanking You, 	- 
Your's faithfully 	

0 

L'. 

Dated 20 di June 2003  (K.K.Sarma) 
'i'cch.Asstt.(WL) 
WLP Sub-Regional O!'Iicc 
Guwahati 
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he Add). Director General (Forcsts and Wildlife) 
& l)irector Wildlife 1'rcscration Govt. Of India 
Ministry of Environment & Forests 
I'aryavnan 131nvvni, C.G.O. Complex 
L,O(l lii IJtd 	 )l. l)h I - I 

/ -- 

(Through Proper Channel) 
Sub :- Petition of Sri K.K.Sarma, 1ccli. Assit. (WL) for promtioi 
of Wildlife inspector. 

Si r,' 

With due rcspect and humble submission I beg to 
slate that I have joiicd in the post of the Tcch./ Asstt. (WL) on 03.09.1998 
after completion of M.Sc.in Zoology in the 0/0 Assistant Director ,Wildlifc 
Preservation Sub- Regional Office, Guwahati and now live years have been 
passed working withthe Assistant Director/Wildlife Inspector . Thus, 1 huv.e 
been well acquainted with the work of Wildlife Inspector and obtained the 
experience for the implementation I enforcement of The Wildlife Protection 
Act, Export and lmpQrt Policy, 001 and CITES- 1uIes & Regulations. 1 have 
also taken the trainiii for the inspection /cxamination of the export and import 
consignment after going in Kolkata Seaport & Airjort and have gained Full 
knowledge & experience of the WildlifC Inspector at the time oijoining. 

I would also express you sir, so far, 1 know the post of the 
[01.1'r Wildli IC Itispeclors are remaining vacant including all Rc16onat und Sub-
Regional Offices and I am willing to serve any whçre in India us Wilelfil'e 
Inspector. 

So, under tlie.circimstances as mentioned above I would request 
you to kindly consider my case sympathetically for the promotion to the post 
of the Wildlife Inspector and I assure that I will make you satisfied you 
discharging my duties sincerely. 	 - 

Thanking You ,- 
Yours faithfully 

Dated 30 Dcc' 2O0 	 ) 

(K.K.Sarma) 
Tcch.Asstt.(WL) 

WLP Sub-Regional Office 
Guvahati 

I 

CERTIFiED TO BE TRUE COPY 

Advocate 



N — 
ell  

• 

1, m• : 

•:: 
l..i 

To 
The AddI. I) jrcctor General (Forests and Wildlife) 	 / 
& Director Wildlife l'rcsers'atwii , Govt. 01 India 	 7 
Ministry of Environiueii( & Forests 	 1 ( 

C.G.O.
/  

I aryavaran lihawan, C 	Complex 
Lodhi Road, New Delhi-i 10003 

(Through Proper Channel) 
Sub 	Prayer of Sri K.K.Sarma, Tech. Asstt. (WL) for promotion to the 
of Wildlife Inspectdr. 	 . 
Ref :- My earlier application dated 30.12.03. 

Sir, 

With due respect and humble submission I 
beg to state that I have joined in the post of the Tech. Asstt. (WL) on 
03.09.1993 after completion of M.Sc.in Zoology in the 0/0 Assistant Director 
,WildliIe ["reservation Suh Regional 0111cc, (3uwahati . As 1 have mentioned 
in my earlier application that I am willing to serve any where in india , thus I 
once again rcquct you to grant my prayer and provide me a chance to serve 
the country as Wildlife Inspector 

Thanking You 

Dated 261h March 2004 	 Your's faith fully 

• 	 , 

(K.K.Sarmçr ,  
1'cch.Asstt.(WL) 

'WLI' Sub-Regional Oflice 
Guwahati 

cERTIFrED T 
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. l) 
UicAdd1. Director Gcnerl (Forests and Wildlife) 
& Director Wildlife Preservation , Govt. Of India 

n is ry of Environ mcii ( & Forests 
P;i ryaVaraii Uhawan, C.G.O. Complex 
[Mdhi Road, New Delhi —I 10003 

.(Throuh l>roper Channel) 

Prayer for promotion to the post of \Vildlifc Inspector. 

ic1 	My earlier application dated 26.03.1. 

LL. 
'Hat ij, 

c : 

- 

' 

With due respect I humbly submit the following few linc t'i 

your kind consideration 

I have joined in the post of the Tech. Asstt. (WL) on 03.09.1998 a1cr coiiipltioii ('l' 
M.Sc.in Zoology in the 0/0 Assistant Director ,Wildlifc Preservation Sub- Reit'ii:l 
Office, Guwahati. 
Since 14.02.04 1 am looking after the Office as defaclo in charge. 
Since April 2004, Import consignments started to conic Guwahati, which I am  
I am willing to serve any where in India 

Thus Sir, I !rvcntly request you to grant my prayer and provide inc :% 
chance to serve thc, dcprtncnt as Wildlife Inspector, as this opportunity was given t cailier 
Technical Assistants. 

Thanking You 

Daicd 4th May 2005 	 Yours' faithfully 

(I(JK.Sartii: 
Tcch.Assl1.(\p I.) 

r 	 WLP Sub-Rcgioim1011ie 

H 

LI 
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1) t .20.12. () 5 .  

E The Add.j.j)jj .ec(,jcencral(Forests and Wildlife) 
& Director Wildlife Preservation ,Govt. Of india 
Ministry of Environment & Forests 
I, arynvaran Bhaw an. c.G .0. Corn plex 

A 

H 
I .  

lodhi Road, New Delhi —110003 	 / c 
/ 0tr1 	 '1 

t)ii1? 

(I liroii h proper chanuel) 	
/ 

Sub A ppbication Fr he post of Wildlife Inspector. 

ch 

With hunbic submission 1 urn to inform, you that 1 have opplied for the po( ot' \VitdbiI' 
inspector as per the Advt. published in Employment Ncvs tO —16 December 2005... This is t'oi: your biiid 

information & ncccSnry action, . 	 . 

/7I 	 Your'sfa1Ithtull\ 

(Kishor Kuina {nna 
Tech. As(t(\Vt.) 

Wildlife Sub-Regional 011ict. 

- 	: 	 Tarui 1h6gar M a i I :t  load 

- : 	• ' 	 Dispur, Guwnhuti 78 IOU" 

. 1 
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•10 
The Addi(lOflfll Director General of Forests(WL) 
& Director Wildlife PrservatIou 
N'linbry 01 JnvIiiiinici&t& Forests 
J. 'aryaVaIaII Blniwan ,CGO Coiiiplcx 
1.odlii Road, New Dcliii-! 1 00  

(i'hrough l'roper liaiinel) 

Lit. 28.07.06 

/ 
:..- 

Sub:- Prayer for promotion to the post of Wildlife Inspector. / 

Sir, 	
to submit.the following points for considtioii of 	 to 

the post of Wildlife 1i,sector for your kind sympathetic consideration & ncCiljIi. 
I have joincd the Depaitiucut as Technicul Assistaut(WL) on 03.09,tt 

the Scale of R.4500-125-7000 after bcing selected b SSC.l have been working iii the 
capicity olTechnical Assistant(WL) at Wildlife Sub-Regional Office, Guwahati. 
• 	 1 have done M.Sc. in Zoology from Gnuhati University and published 
paper(Enclosed). I have acquired sufficient knowledge & experience while working in the 
office.(Experience certificate from IWD enclosed). 

• During my tcmirç as Technical Assistant(WL) 1 have discharge my duty 
very efficiently and detected many offence cascs under WLP(A),1972 & Customs Act and 
provided assistance to Regional Deputy Director, Assistant l)ivector and Wildlife 
inspector. 

1 have applied for the post of \Vildiifc Inspector in response to the 
Aclvcrtisemeult from SSC, New Delhi.1 am expecting a call to interview but to my utmost 
surprise SSC has given a regret letter as I am short of Essential Qualification (11) i.e. 
Diplorna/Certificate in, Wildlife Management awarded by Wildlife Institute of India, or 
Ec1uivalcnt(Copy enclosed). 

I beg to state that being a departmental candidate 1 have gained sufIicint 
cxperincc in the field of wildlife Protcction/PrcservtiOfl & Management . I have visited 
various PA of the North Estcrn Region & assisted senior officers in CCS, PE, 
monitoring and other works as assigned. 

• As per recruitment rule for Wildlife Inspector DiplomalCertiuiCatC in 
Wildlife Management awarded by Wildlife Institute of India or Equivalent 	is 
required for which [ have applied earlier but no response from head of tIic DcpiutincIil. 

(Copy enclosed). 
I have 7 years of experience as Technical Assistwit(WL) us per 

qualification & scnioril.y I aiii highly eligible candidate for the post of Wildlife inspector 
and I fulfill all the requirements. The work of Wildlife Inspector can be better discharged 
by mc as I am working in \Vildlifc Sub-Regional Office, MOEF, 001 as defacto incharge 
after As.-istant Director post is shifted to New Delhi. & no regular Wildlife inspector 
posted here from 2004 onwards. . . 

Departmental candidate may be given Wcjghtage for promotion. 

€ERTIFrED TO BE TRUE COPY 
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el- .1 
It Is therforc my case khidty be cosidcrcd keeping in view the above stated 

xpertence & quiWdaUn 	 M t) 	hi ti- ftl 	tc' to 
prOmOtiOn to \VjldlifC,JflSPCCt9I. 

All the Technical Assistanl(WL) of the Department were given CILlICI 

Promotion or regularize by calling intervieW by UPSC [UPSC Advt.NO.3/1998 Ref. No. 

F-i 4120197-SW(13)] It s to metitioned that ncthcr of them posses the said l)iphoina. 

. 	 I shall be highly grateful1 if you consider my case and fervently 

rcquc;t for a sympaLheiC nctiofl & oblige. 

/ 	
Yours !'uitl1uhly 	_- 

• 	
. 	/

ç 

/ 	 ,iKishor Kutuar Sarwa) 	 4. 
/. 	 i/ehnica1 AssisLn1 (WL) 

WibJhifc Sub-Regional Office 

/ 	MoLI, Govt, of india 
/ Farun Nagar Main Road 

-.-.......J Dispur, Guwahati-78 1005 

. C. 	 () /L 

. 	tCJ4f1 	
- 

C 

c'11 	

. 
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• 	 M.03.01.07  

	

ddi$ional Director General of Frcsts(WL) 	 / 
fo W,ldlf l'i v VfttiOn 	I / 	4 

nhtry of Envirur&nient & Iorests  
aryavaran Bhawan ,CGO Complex 	 / 	4 

Lodhi Rcd, New Delhi-i 10003 	 I 
(Through Proper Channel) 	 ,- • 	/ 	 / Sub:- Prayer for promotion to the post 9f Wildlife Inspector. 

Sir. 	 I 	I 
I beg to submit th foll9.injpomnts for çntdei 	? 	to th/pos ot \Vildhk, 

Inspector for yoi.ir Uind sympathetic çoni'dèration & necessary ctioñ. ' 	.../ 
1 have Joined the Department as Technical Assista.nt(WL) on 03.098 at 	Scale ol 
Rs,4500-125-7000 aFter Peing selected by SSC.1 have been working in (he CLIp icit of 
Technical Assistant(WL) it Wildlife Sub-Regional Office, Guwahati. 
Undue hardship is fae1, by rue as recniltinent rule. is amended aller my placeiiiciit and 
Diploma in Wildlife Man.gehent is made  an Essential Qualification. 
Although I have applied to.he dep.rtment for sending mc to do the said diploma n only 
inservice candidates axcarotied 'hi the coure my application was riot considered. 
That Sir, while the recruitment rule is amended this matter Ifor feeder category candidates 
were not kept in mind. 
The Note-i states that this criteria may be relaxed in case of candidates othcr'ise wll 
qualified. May Iinvite your kind attention to this point. 

(3) 	In the previous advetieijcit mx  cadidMi.re.is  turned down on the onus that I an short of 
Essential Qualificatioi(11 	dtlraThV1ldllfe Minagemeni. 
1 have 7 years of cxperice 'as Technical Assistant(WL) 	per qualification & SeniOrity 1 wi 
highly eligible candidac forthe ost àfWildliEW Iipèctor and I fulfill all the rc(luiI-em1ments 
The work of Wildlife lnskcor can be bettFr  dished by me as I am working Ili WildliFe 
Sub-Regional Office, MOEF; GO! as defacto inchaie after Assistant Director posdis shifled 
to New Delhi & no regular Wildlife Inspector poted here from 2004 onwards. 
Departmental candidate m:ay 6c given wcightagc for promotion. 
It is therefore my case Wndly be con tderekeepw 	 U in view the abovc staled CXLLIlCC & 
qualification since Tefinrca 	sisUix1\VI) l 	'the feeder category for promotmon to 
Wildlife Inspector. 	: 	fO tikk 	t(1ctti 

9) 	All the Technical Assisaiit('/L) ofthe DartIñn'Werc given either Promotion oHreguhu - ize 
by calling interview by'UPSC [ UPSC Advt.Nó/198 m Ref No. F-14/20197-SW(B)] It is to 
mentioned that neither of them posses the said Diploma. 

I shall be highl' grateful if you conside1 my case and fervently request For  
yinpa1lictic action & oblige. 	 - 

MAI

• 	 • 	 . - 	'I - 	•' 	Ir c-'':i in \\ ihllmh 	 - 
II.i C 	ml \I 	th \ I 	 '-.JL(&P1\ )( 

c . 

	

t \'. 	: • :. ic his1-.  - 	 (Kishor Kumar Sam ma) 0 	 - 	t E c/So) 	"?(1 	LlItU 	 Technical Assistant (WI.,) 
Wildlife Sub-Regional 011ice 

I 	 • I 	- 	 MoEF, Govt. of India 
Taru.n Nagar Main Road, Guvahnti-5 

• \• . i- 

IleiI\\ • 
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- 	DISTRICT KAMRUP 

BEFORE THE CENTRAL ADIINISTRATIVE TRIBUNAL 

GUWAHATI BENCH 

IN THE MA'rrER o' 
O.A. NO. 218/2007 

Sri K. K. Sarma 	
.... Applicant 

Union of India & Ors. Respondents 

• 	IN THE MATTER OF :- 
Reply of the applicant against 
the written statement filed by 

Respondent No. 4. 

REPLY OF THE WRITTEN STATEMENT: 

I,Sri Kishore KumaT Sarma1 C/a. Wildlife 

Sub Regional Office, aged about 35 years, at presently 

workirg as Technical Assistant Tarun Nagar Main Road, 

.Dispur, in the 1) istrict of Kamrup, Assam do hereby 

solemnW affirm and declare as follows -- 

1. • That I am the instant applicant in - this case 

and J have already received a copy of the written 

Contd... 
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statement filed by the respondent NO 	the Honble 

Tribunal through the standing counsel of the Central 

- 	Govt. I have gone through the same and understood the 

contents thereof. 

That save and except those statement that are 

specifically admitted hereiii below, all other statement 

made in the written statement are also denied and the 

respondents are put to strict proof thereof. 

That the deponent states and submits that the 

statement made in para 2 of the written statement which 

is specifically cleniecL 

1-.. 	That with regard to the statement made in 

para 3 of the written, statement filed by the respondent 

no. 4 Le. the Staff Selection Commission, Rukmini Nagar, 

Güwahati, the deponent of the iristant application has no 

any comment. 

5. 	That with.regard to the statement made in 

para 4 of the written statement filed by respondent no.4. 

the deponent in the instant application through this reply 

clearly stated that regarding advertisement as well as the 

Wildlife Inspector Recruitment. Rules (Amendment), 1990 

Contd... 

¼ 
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notified on 25 2 90 provided the rnethtOTTcciüTtñTiiT 

and qualification clearly, stated regarding desirable. 

qualification was nil. 

A copy of the advertisement 

dated 8.9.05 is annexed herewith 

and marked as ANN EXURE 1. 

6. 	That with regard to the statenient made in 

para 5 of the written statement filed by the respondent 

no.4, the;deponent through this reply of the written 

statement categorically denied the correctness because 

regarding selection of two candidates viz, Madhinànan A 

i.e. the respondent No.5 and Balbir Singh Khati who were 

selected by the Staff Selection COmmission for the post of 

Wildlife Inspector and accordingly the respondent No.5 i.e. 

Sri Madhianan A was appointed to the said post, which 

has illegally selected the respondent no.5 by the S'taff 

Selection commission through relaxing educational 

qualification. It is pertinent to mention that Sri 

Madhi.anan A possess higher qualification than 

required. So how can he be selected by the Staff Selection 

Commission? So the action of the respondent no.4 i.e. 

Staff Selection Commission was acted not only illegally 

but also injustice, arbitrary, unreasonable and malaflde 

1, 



7. 	That with regard tothe s t tm 

para 6 of the written statement the deponent through this 

reply categorically denied the correctness because though 

the staff:selection commission published an advertisement 

made in 8.9.05 through inviting application for appoint-

ment to the post of Wildlife Inspector, as per due procedure 

the deponent filed an application but the said commission 

had already rejected the application due to lake of diploma/ 

certificate in Wildlife management which was awarded by 

the Wildlife Institut.e of India. it is pertinent to mention 

that as per advertisement dated 8.9.05, the deponent is 

illegible for the said post. MoreOver the staff selection 

commission has invoke the discriminatory power for 

educational qualification. But from the receipt of applica-

tion it is clear that most of the candidates having higher 

qualification than requirement. But through invoking the 

discriminatory power by the staff selection commissiOn Sri 

Madhianan A and also Balbir Singh Khati were selected 

illegally. It is pertinent to mention that . M. Sc. in Wildlife 

Biology is higher than diploma in Wildlife Management. 

So, the degree is always higher than a diploma. But 

management is a different aspeb.t. Therefore as per 

advertisement the deponent is illegible for the said post. 

Contd... 
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8 REPLY OF THE FACTS OF THE OAS-  
- 	.. 

81. 	That with regard to the statement made. in 

para 7.1. of ,  the written statement, the applicant has no 

any comment. 

8.2 	That with regard to the statement made in para 

7.2 of the :\\ri'jtten statement flied by the respondent no.4,. 

the deponnt of the instant application Through replying 

this, categorically denied the correctness of the statement. 

Regarding this advertisement and appointment for the 

post ofWildlife Inspector, Wildlife preservation (Northern 

Region), Miiistry of Envirohment and Forest. New Delhi 

through this advertisement application were invited for the 

post of Wildlife Inspector by the Staff Selection Commis-

sion has required essential qualification as stated in the 

advertisement. 

As per recruitment rules of Wil4life Inspector 

(Amendment.) .1990, the essential qualification for appoint-

ment to the said advertised post of Wildlife Inspetor is 

prescribed as follows - 

ESSENTIAL QUALIFICATION :- 

(i) Bachelor's degree in Science with Biology as a 

subject from arecógnise University or equivalent 

Contd.... 



'Jo 	
/ 

L 
(ii) Diploma! Certificate in Wildlife 

awarded by the Wildlife Institute of India of equivalent.. 

Further in persuance of the rule in the said advertisement 

it was provided that 

Qualification are relaxable at a discretion of 

Staff SeleOtion Commission in the case of candidates 

otherwise well qualified" 

• 	.Acoordingly 1  the petitioner was applied for the 

said post along with other candidates. It is pertinent to 

mention that regarding selection and appointment the 

dponent categorically denied the correctness and submits 

that as per due procedure the deponent filed an applica 

tion but the 'said commission had already rejected the 

application due to lake of diploma/certificate in Wildlife 

Management which was awarded by the Wildlife Institute 

of India. It is pertinent to mention that as per advertise 

ment dated on 8905 the deponent is illegible for the 

said post..' Moreover, the Staff Selection Commission has 

invoked the discriminatory power for educational 

qualifioation But from the receipt of application it is clear 

that most of the candidates having higher qualification 

than requirement. But through involving discriminatory 

power by Staff Selection Commission Sri Madhinanan A 

and' Balbir Singh Khati were selected illegally by the Staff 

Contd,. 
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Selection Commission. It is pertinent to 
	$;i 

M.Sc. is higlier than 'Diploma'. So, the degree is always 

higher than a diploma, but management is a different 

aspect. 

That the deponent further submits that as 

stated in the written statement the second nominee 

having the requisite qualification fulfill the criteria as per 

advertisemen which is not admissible and correct, because 

the respondent No.5 Sri Madhinanan A is a graduate in 

Science with Zoology and also M. Sc in Wildlife Biology. 

But as per advertisement he was not illegible for the said 

post. In the essential qualification No.2 specifically statd 

as diploma/certificate in Wildlife Management awarded 

by the Wildlife Institute of India br the post of Wildlife 

Inspector. So, the selection and appointment of the 

respondent No.5 is not only illegal but also unreasonable, 

injustice and also malafide action of the respondent 

authorities, 
• 	• 	A copy of the application of 

reject order dated 30.6.06 is 

annexed herewith and marked 

asANNEXURE-2. 

8.111. 	That with regard to the statement made in para 

7.3 of the: written statement filed by the respondent no. 4 1  

Contd... 
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the depone ut thio ugh thus reply categorica1ldenu 

correctness of the statement. Because the respondent No.5 

i.e; Sri Madhinanan who was the second nominee did not 

possess the, diploma /certificate in the Wildlife 

managemeuit as per provision of recruitment rules and' as 

mentioned in the advertisement. On the other hand it is 

pertinent, to mention that the respondent No.5 Sri 

Madhinanan A belongs to a schedule caste community but 

he wa selected from the unreserved quota which is not 

only illegal but also malafide action of the respondents 

as well as 'against the provision of recruitment rules and 

against the principles of natural justice. 

8.IV. 	That with regard to the statement made in para 

7.4 of the written statethent flied by the respondent no.4, 

the deponent submits that the statement is not admissible 

because as stated the statement in the application filed 

by the' applicant all these are ' being matters of records of 

the case, 

9. 	Reply of the applicant against the written 

statement as stated in the reply,  to the ground of the case 

9.1. 	The deponent most respectfully and humbly 

states and submits that the statement of the written 

statement in para 8.1 is not correct, because the entire 

Contd.,. 
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process of selection of the respondent no,5 as 

made by following the recruitment rules. Because the 

respondeiit no,5 who was in illegible had already been 

considered:, for selection and promotion to the said post. 

The .recomn-iendation' of the Staff Selection Commission 

had not b'een clone fairly, bonafide and without not 

application .of mind to the relevant factor. The impugned 

selection promotion of the respondent no.5 for the post of ,  

Wildlife Inspector has already been passed by the respon 

dent authorities. On the other, hand without considering 

the case of the applicant who has requisite qualificatiOn 

and experience and long continuation of ATS service 

under the said establishment for the post of technical 

assistant who is deprived from getting promotion for the 

post of Wilhife Inspector is not iorily bad in law but also 

ultravirus, 

	

9.11. 	That with regard to the statement made in para 

8.2 of the'written statement, the deponent begs to state 

and submith that the respondelit authOrities have already 

been admitted regarding this statement. 

	

9.111. 	That with regard to the statement made in' 

para 9 of the written 0,91P.Pl ent categorically denie4 the 

correctness.. 

Coiitd... 
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yE RI FICATI ON 
• 

I, Sri Kishore Kumar Sarma, C/o. Wildlife Sub 

Regional Office, aged about 35 years, at presently working 

as technical assistant Tarun Nagar Main Road, .Dispur in 

the District of Karnrup, Assam so hereby verifr that the 

contents of paragraph 	&, . ., Jupus are true to my 

knowledge and those made in paragraph 

are true to my information and record and the rest, are 

my humble submission before this Hon'ble Tribunal 

which I believe to be true and I had not suppress any 

material facts. 

And I sign this° verification on this 	day of 

December, 2008 at Guwahati. 

&* 

Date: 	 Signature of the Applicant 

Place : 
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ENT NO. SSCflIQ,3/2005 

/ 	 APPLICATIONS ARE INVITED FO 
o.NR-(B)-1 : Chemist. Ministry of Consumer Affairs, Food & Public Distribution 

it 

. of Food & Public Distribution (Directorate of Vanaspati. Vegetable Oils & Fats) 
ow Delhi. 

in 

py Scale Rs. 5500-175-9000/. (General Central Service Group 'B' Non Ministerial) 
Vacancy: Ol-UR 
Age : Not exceeding 30 years. 
(Relaxable for Government servants UptO live years in accordance with the instructions oi 
orders issued by the Central Government. However, this relaxation is admissible only to 
Civilian Govt. Servants and not to Armed Forces Personnel). 

The crucial date for determining the age limit shall be the closing date fgr receipt of 
applications from candidates in india(and not the closing date prescribed for those in 
Assam, Meghalaya. Arunachal Pradesh, Mizoram, Manipur, Nagatand, Tnpura, Sikkim, 
Laddakh Øivision of Jammu and Kashrriir State, L.ahaul and Spiti District and Pangi Sub-
division of Chamba district of Himachal Pradesh and Andaman and Nicobar Islands or 
Lakshadweep). 
EQ: (a) Mastees Degree in Chemistry or Applied Chemistry with specialization in Oils & 
Fats or Degree in Oil Technology from a recognised University or Institute or equivalent; 
OR 
(b)(i) Degree in Science followed by Diploma in Oil Technology of a recognized University 
or Instithte;' - 
(ii) Two years' practical experience in the analysis of Oils and Fats and estimation of 
Vitamins. 
DO : NIL. 
Note : Qualifications are relaxable at the discretion of the Staff Selection Commission in 
case of candidates otherwise well qualified. 
IP: New Delhi (with AISL). 
JR : The Chemist needs to work in setting up experiments and conducting various tests to 
ascertain the physidal, chemical and. other properties of samples collected under the 
Vegetable Oils Product Regulatory Order and Solvent Extracted Oil, De-oiled Meal and 
Edible Flour (Control) Order, 1967. The Chemists are engaged in analysis of Vanaspati 
and other edible oils by conventional methods of analysis and as well as by using modern 
sophisticated instruments. Besides, performing work of routine character like preparation 
of reagents, conducting standardized tests and calibration etc. and collection of scientific 
information and making technical repohs. 
Cat. No. NR-(B)-2 : Assistant Chemist(Vanaspati), Ministry of Consumer Affairs, Food & 
Public Distribution, Deptt. of Food & Public Distribution (Directorate Of Vanaspati, Vegetable 
Oils & Fats), New Delhi. . 
Pay.Scale :.Rs. 4500-125-7000/- (General Central Service Group 'B' Non Gazetted, Non 
Ministerial) 
Vacancy : Ol-UR 	

.. Age: Between 18-25 years. 	 . 
(Relaxabte for Government servants üpto five years in accordance with the instructions or 

by the Central Government, However. this relaxation .diibl only to. 
Civilian Qqvt$ervants and not to Armed Forces Personnel). 	.........: 

The cucial.date for dotermining the age limit shall be the closing date for receipt of 
applications from candidates in lndia(olher than those of Andaman and Nicobar Islands 
& Lakshadweep). 
EQ : (i) Degree in Science with Chemistry as one of the subjects. 
(ii) About one year experience in the analysis of Oils & Fats. 
00 : Diploma in Oil Technology from a recognized Institute. 
Note : Qualifications are rel44ble at the discretion of the Staff Selection Commission in 
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(F 	 erflment Servants upto five years in acctia 	wwi t,ts wtsu ctio or orders issued by the Central Government. However, INS ioj 
Is athijul?jlo only to Civilian Govt. Servants and not to Armed Forces Personnei 

(ReaUe to OBC by 3 
The crucial date for determining the age limit sa.au be the 

cbs dil or recelpt of applications from candidates in India (and not the closing date preic,iod (or those in Assam, Meghalaya, Arunachal Pradesh, Mizorwn Manipw Naaland 
Trura, Sikkini Laddakh division of Jammu and Kashmir State, Lahaul and Spill 

Olsijict and Palligi Suti-division of Chamba district of Himachai Pradesti WJ  Lakshadweep). 	 Afidaman and Niorbac Islands of 
EQ:1. Masters' Degree in 
from a recognised University or equivalent and should have etudied English as a 
Compulsory/optional subject at Degree level. 
DO Cerlificate/ Diploma from a recognised inglitulion  in Translation or applied ft)gulstics cr functional Hind,. 
Note 1 : Quatificat ions are relaxable at the discretion of the Staff Selection commission in case of candidates otherwise well qualified. 
Note 2 : Selected candidates will have to corm.,iete a 

departmental lrak*tg programme during their probation. 
IP : New Delhi.-  

: 	JR : Implementation of Schemes relating to propagation and development of Hindi. 
pre ration of bilingual, trilingual and multi4ingtj ctlonaste etc. 

No. NR-(B)-5 : Wildlife Inspector, Wildlife PmOrifidw (Northern Region), Ministry of nvironmenl & Forests, New Delhi.  
Pay Scale: As. 5500-175-90001- (General Central $eMóe Group B' Non Gazetted. Non Ministerial)  
Vacancy: 02 (UA) 
Age: Not exceeding 30 years. . 
(Relaxable for Government servants upto.five years In accordance with the Instructions or 
orders issued by the.entral Government. However, this relaxation is admissible only to 
Civilian Govt. Servants and not to Aimed Forces Personnel), 

The crucial date for determining the age limit :ehait be the closing date for receipt of 
applications from candidates in India (and not the dosing date prescribed for those in 
Assam, Meghalaya, Arunachal Pradesh, Mlzoram, Manipur, Nagaland, Tnpura, Sikkim, 
Laddakh division of Jammu and Kashmir State, Lahaul aflo Spill District and Pangi Sub-
division 01 Chamba district of Hirnachal .Pradesn and Aiidiirnan and Nicobar Islands or 
lrakshadweep). 

. J6EQ (1) Bachelor's Degree in Scien a with Zoology as a subject from a recognised 
university or equivalent. 	 , - 	. . 	. 

/2) Diploma/Certificate in Wild L.ie Management awarded b' the Wildlife Institute or in /à 
or equivalent.  
OQ:NIL 

 in Note : Qualifications are reIaxablé.á,thO diseØon of the Staff Selection 	-. 
case of candidates otherwise well qualified. . 
IP : New Delhi with AISL. 	.- ... 	

Act JR (1) Enforcemenls and  implementation of .provision of CITES. 	.. 	 . EXIM Policy; 	 .. , . 	 . ,.. 
Pre-shipmentlpre-clearance: 	.. 
Detection & booking of otfenccaseS under Wild Life (P) Act il'iry ct cómrno,'cc-
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